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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 248 OF 2022 (PB)

IN THE MATTER OF :
IN RE: NEWS ITEM PUBLISHED IN THE HINDU
DATED 27.03.2022 TITLED “DIGGING UP THE

CHAMBAL”

ACTION TAKEN REPORT & REPLY ON BEHALF OF STATE OF
MADHYA PRADESH IN COMPLIANCE OF ORDER DATED
03.11.2023

IT IS MOST RESPECTFULLY SUBMITTED HERE-IN-UNDER :-

1. That in the present matter, this Hon’ble Tribunal took
cognizance of the News Article dated 27.03.2022; Titled :
“Digging up the Chambal” published in the Hindu. That
the Hon’ble Tribunal directed vide order dated 03-11-23
place on record the stage of the finalisation of the
“Comprehensive Conservation and Protection Plan for the
National Chambal Sanctuary” and to place on record and
explain as to how for the purpose of sand mining, the

NCS area can be de-notified. It was also directed that



action be taken in pursuance of the earlier orders of
Tribunal to prevent illegal mining of sand in the area
concerned, its storage and transportation and to file a
fresh action taken report. After 8 weeks. That for the
convenience of this Hon’ble Tribunal the relevant extract
from Order uploaded on dated 03.11.2023 is reproduced

here-in-below :

“ Para 9. So far as the State of MP is concerned, the report
mentions about a detailed plan on “Comprehensive
Conservation and Protection Plan for National Chambal
Sanctuary”. Leaned Counsel for the State of MP hasprayed for
time to point out stage of finalization of the said proposed

plan.”

“Para 11 Learned Counsel for the State of MP is directed to
place on record and explain as to how for the purpose of sand

mining, the NCS area can be de-notified.”

“Para 12 In view of the observations made above and having
regard to the facts that continuous monitoring and stringent
measures are required to prevent the illegal mining of sand in
the area concerned, its storage and transportation, we direct
the concerned State Authorities to take further action in
pursuant to the earlier directions of the Tribunal and file fresh

action taken reports after 8 weeks.....
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That in compliance of Paragraph 9 of the Hon’ble NGT
order, the “Comprehensive Conservation and Protection
Plan for National Chambal Sanctuary” prepared by the
Forest Department, was already placed as Annexure R-4
of the earlier Action Taken Report. It is submitted that
the “Comprehensive Conservation & Protection Plan for
National Chambal Sanctuary” has been prepared and
approved by competent authority for 2023-24 to 2027-
28. Said plan is already being implemented by Forest &
other concerned departments and a Five Year Action
Plan for Rs 19.80 Cr has been sanctioned. For the year
2023-24 Rs 3.59 Cr has been sanctioned till Date. To
ensure scientific management of the National Chambal
Sanctuary (NCS) and to promote research and
information exchange, 05 studies- 02 on Gharial, 02 on
Indian skimmer and 01 on Dolphin, mugger & Gharial
combined are undergoing in NCS by various research
institutions, 01 study on plant resource mapping on
Chambal ravines and 01 on maintenance of aquatic

ecosystem services under Namami Gange Project by



1
Scientist of Wildlife Institute of India, Dehradun & other

institutions are under progress.

It is further submitted that under IES activities and for
Public Participation & Promote Alternate Livelihood, a
Basic Nature Interpretation Centre at Deori Dist. Morena
is functional. Towards, awareness and education
Anubhuti, campaign is organised for school children in
all 3 Districts of the NCS every year during winters. The

details of which are as under:

District Name No. of Camps No. of Students
Morena 14 1680

Sheopur 16 1920

Bhind 04 480

Ecotourism activities are being organized at Deori
interpretation center and boat rides in Chambal River are
available for tourists. Alternate livelihood programs are
being planned for persons dependent on Chambal River

for their livelihood.
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S. It is submitted that the population of aquatic fauna in
the Chambal is on increase which can be seen from the
following Tables:

Information about Survey of Aquatic Fauna of National
Chambal Sanctuary

Year Gharial | Dolphin | Muggar Indian
Skimmer
2018 1681 74 613 -
2019 1876 - 706 329
2020 1859 68 710 512
2021 2176 82 886 577
2022 2014 72 868 517
2023 2108 96 878 740

Information about collection of Turtle Eggs

S.No. Year No. of Eggs
1 2018 5860
2 2019 4934
3 2020 7621
4 2021 7496
5 2022 7410
6 2023 7612
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Information of Gharial Eggs Collection and hatching

Year No.of |No. of No. of| Release batch
eggs eggs Gharials year
collected | hatched | released
in River
2018 200 192 145 2013-2016
2019 200 184 396 2014-2017
2020 200 188 116 2018
2021 200 190 90 2018-2019
2022 200 189 94 2019-2020
2023 200 192 153 2019-2020-2021

*Currently 252 Gharials of Batch year 2020-23 are available in

Deori Conservation, Rearing Centre

6. It is further submitted that the Financial Estimates of
the Comprehensive Conservation & Protection Plan
(2023-24 to 2027-28) are as under:-

S.N Component Budget for | Budget Sanctioned
0. five years | Required for till date
(2023-28) | first year (Rs.in
in Lakh of | (Rs. In Lakhs)
Rs. Lakhs)
1. | New Infrastructure 362 245 48.3
2. | Procurement & Maintenance of 487.65 178.5 124.45
Equipment (Including Drones,
High Speed Boats & Vehicles)
for Turtle and Gharial rearing
facilities
3. Research and Monitoring 419.06 70.53 74.75
4, Awareness, Conservation, 111.52 30.17 9.34
Education and Public
Participation
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Protection Major 540.79 88.58 99
Miscellaneous Activities and 26.64 8.54 3.54
Court Cases and other Expend.
TOTAL: 1947.66 621.32 359.38

It is submitted that out of the budgeted outlay of Rs.
19.48 Cr, Rs 1.24 Cr has already been spent and the
implementation of the Comprehensive Conservation &
Protection Plan for NCS is underway.

That in compliance of Paragraph 11 of the Hon’ble NGT
order, it is respectfully submitted that the Eco Sensitive
Zone (ESZ) around the National Chambal Sanctuary was
notified by the MoEF&CC vide gazette notification
S.0.796(E) dated 20.02.2020. A copy of the notification
is placed and attached herewith as Annexure R-1.

It is further submitted that to facilitate the mining of
sand from the Chambal River in a legal & law full
manner and with a view to cope up with market
requirement of sand, a proposal was sent for
consideration of the National Board for Wildlife to de-
notify an area of 292.39 hectares of revenue land from

the sanctuary area. The proposal was considered by the




10.

1]

standing committee of the National Board for Wildlife in
its 69t meeting dated 29t July 2022 wunder the
Chairmanship of Hon’ble Minister for Environment,
Forest & Climate Change. Letter dated 30.08.2022 of
MoEF&CC, communicating the minutes of the 69t
meeting dated 29t July ,2022 are marked and attached
herewith as Annexure R-2. Accordingly conditional
approval was accorded to de-notify 207.05 hectares of
revenue land on 06t September, 2022. A copy of the
said order dated 06.09.2022 of the MoEF&CC (Wildlife
Division) is placed and attached herewith as Annexure
R-3.

Pursuant to the approval from the National Board of
Wildlife (NBW), partial revenue area of the sanctuary
was excluded from the sanctuary area with conditions as
imposed by the NBW. The notification no.
For/2/0004/22-sec-2-10 dated 31.01.2023 of the
Government of MP regarding de-notification of sanctuary
area is placed and attached herewith as Annexure R-4.
However, in light of the ESZ notification of NCS dated

20.02.2020, where-in the ESZ width has been kept 2 km
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11.

12.
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around sanctuary boundary, the mining of sand from the
de-notified area has still not taken effect.

It is submitted that in the said notification dated
20.02.2020 (Ann. R-1) of the Eco Sensitive Zone, the
width of ESZ around the sanctuary area was notified as
2 km, and it has been provided that no commercial
mining can be conducted in that area. Hence a request
was sent by the GoMP to MoEF&CC on 08.06.23 that
mining of sand in the de-notified area will not be possible
due to this restriction, hence restriction on sand mining
in the 2 km of ESZ be waived so that the demand of sand
for the local population be met and desired support of
the local population towards the conservation of the NCS
can be obtained. A copy of the said letter dated
08.06.2023 is marked and attached herewith as
Annexure R-5.

It is submitted that a reply was sent by MoEF&CC vide
its letter dated 28.06.23 that that the ESZ around
National Chambal WLS was declared on 20.02.2020,
wherein uniform 2 km extent was notified as ESZ. The

Hon'ble Supreme Court of India in its recent judgment
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dated 26.04.2023 in the matter of IA No.1000 of 2003 in
WP(C) No.202 0f1995: TN Godavarman vs. Union OF
India & Ors has directed that the mining is to be carried
outside 1 km of Protected Area the relevant extract is
reproduced below:

"65. We also modify the direction contained in paragraph
56.4 of the order dated 3rd June, 2022 (supra) and direct
that mining within the National Park and Wildlife
Sanctuary and within an area of one kilometre from the
boundary of such National Park and Wildlife Sanctuary

shall not be permissible."

It was advised by MoEF&CC that considering the above

facts, it would not appropriate to give the relaxation in

the matter. However, it is suggested that the State Govt.

may submit a revised proposal for declaring ESZ around

National Chambal Wildlife Sanctuary, reducing the de-

notified area for consideration. A copy of the reply dated

28.06.2023 received from MoEF&CC is marked and
placed herewith as Annexure R-6.

13. It is pertinent to mention that, the Secretary, Ministry of

Environment Forest and Climate Change (hereinafter

referred as “MoEF&CC”) conducted a joint committee
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meeting dated 31.08.2023, with various departments of
the States of Madhya Pradesh, Uttar Pradesh and
Rajasthan to ensure the compliance of the directions of
this Hon’ble Tribunal. That as a result of the
aforementioned joint committee meeting the following
steps were recommended to the State of Madhya Pradesh:

8. ADGF (WL) mentioned that after obtaining the
recommendations for the de-notification of
292.39 hectares of revenue land within the
National Chambal Wildlife Sanctuary in
Morena, Madhya Pradesh, it is incumbent upon
the State Government to proceed uwith the
process of amendment in the notification of the
ESZ around the National Chambal Sanctuary,
Madhya Pradesh.

9. It was discussed that the State of Madhya
Pradesh should expedite the establishment of
ESZ boundaries without delay. This is
imperative to facilitate the lawful allocation of
mining activities within the region. Furthermore,
all Collectors and District Magistrates must
immediately take stringent measures to combat
and eliminate any instances of illegal sand
mining in the area.”

That a copy of the Minutes of Joint Committee Meeting
dated 31.08.2023 is marked and annexed herewith as

Annexure R-7.



14.

15.

L]

Thereafter, the Department of Environment, Government
of Madhya Pradesh, issued letter dated 30.10.2023 to
MoEF&CC, seeking an amendment in Eco Sensitive Zone
Notification dated 20.02.2020 of the National Chambal
Sanctuary. That a copy of Letter dated 30.10.2023 of
Department of Environment, Government of Madhya
Pradesh to MoEF&CC is marked and annexed herewith
as Annexure R-8. It is submitted that approval / reply
from MoEF&CC is awaited.

It is submitted that even if MOEF&CC accords its
sanction to modify the boundaries of the ESZ of NCS,
mining of sand in the de-notified area may not be
possible in light of the order of Hon’ble Supreme Court
dated 26.04.23 in WP(C) No.202 of 1995: TN
Godavarman vs. Union OF India & Ors. It is submitted
that the answering respondent GoMP, has kept the
option open to approach the Hon’ble Apex Court for
modification of its orders and granting relaxation of the
direction which prohibits mining in an area within 1 km
of boundary of the National Park and Wildlife Sanctuary.

It is submitted that, no mining leases have been so far
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16.
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sanctioned in the de-notified revenue area nor any
mining of the sand has been permitted in the de-notified
area.

It is further pertinent to note here that in compliance of
Paragraph 12 of the order dated 03.11.2023 of this
Hon’ble Tribunal pertaining to action taken in pursuance
of the earlier orders of Hon’ble Tribunal and file fresh
ATR the Chief Secretary of the State of Madhya Pradesh
reviewed the Action Taken by various departments on
08.01.2024. Various State level officers and district level
officers were present in the review meeting: (i) Additional
Chief Secretary, Home Department; (ii) PCCF (HoFF)
Forest Department,; (iii) PCCF (WL); (iv) PS Mining; (v) PS
Environment, (vi) PS Revenue, GoMP; (vii) AIG (Law); (viii)
MD, MP Mining Corporation Ltd; (ix) Member Secretary,
MP Pollution Control Board; (x)Deputy Secretary,
Environment Department; (xi) Commissioner, Chambal
Division; (xii) IG Chambal Division; (xiii)) DMs, SPs &
DFOs of Morena, Bhind & Sheopur districts. Chief
Secretary of the State of Madhya Pradesh took personal

cognizance, to ensure compliance of the orders of this



17.

1

Hon’ble Tribunal. The respective departments / officers
have presented their respective progress in the meeting
before the Chief Secretary. Chief Secretary asked the DG
Police to explore the possibility of deployment of of an
additional company of SAF in Morena. The Colllectors &
SPs of Morena, Sheopur & Bhind were instructed to
ramp up the action against illegal mining in the coming
week and Divisional Commissioner Chambal was
instructed to review the progress on daily basis and to
continue the action on an ongoing basis. The mining
department was instructed to ensure allotment of
tenders for legal sand mining in Sindh River in Bhind. It
was also instructed that immediate steps be taken
including aaproaching Hon’ble Supreme Court to ensure
that leagal mining is permitted at the earliest. Copy of
the minutes of the meeting dated 08-01-24 is marked

and annexed herewith as Annexure R-9.

That in the review meeting, the Department of Forest,
Government of Madhya Pradesh presented the progress
of its detailed plan on “Comprehensive Conservation and

Protection Plan for National Chambal Sanctuary” and
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that the present Progress of works under the Plan are as

follows :

Sr Strategy

Action Point

Progress Till Date

1 Protection
and
Recovery of
Species

and their
Habitat

1.1 Court Order

Implementation being

of Court Order implemented
106 cases are of
illegal sand
transportation,
100 vehicles are
seized, 54
vehicles are
confiscated.

1.2 Strengthen Being

Intelligence strengthened

Network through  Forest
Committees and
awareness
campaigns

amongst school
students,
intelligence
network
developed

1.3 Strengthen
inter-agency
coordination

- After the NGT
order dated
06.02.2023, 10

District Level
Task Force
Meetings, 09

Divisional level
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Task Force
Meetings & 09
Inter State
Border Meetings
have been
organized to
strengthen inter-
agency
coordination.
- Coordinated
raids are
being

conducted by

1.4  Minimize
mortality of
eggs and
hatchlings by
effective
patrolling in
the nesting
areas & better
beach
management

Forest, Police
and Mining
Dept.
- At 44 nesting
sites constant
monitoring and
patrolling is

being done.

- 04 temporary

hatcheries are

established every
year, during the
nesting season.

- Patrolling by
Motor Boat &
On foot
patrolling by
SAF & Forest
Staff.

- Some

vulnerable nests

are fenced with

Chainlink.




1280

-Gharial nests
are protected
against
depradation by
covering it by the
metal net.

- Drones are
being wused for
surveillance of
sensitive areas.

Protection
and Recovery
of Species and
their Habitat

1.5 Identify
species specific
Critical Habitats
(CH) and ensure
their protection

1. No. of CH
identified —

Muggar — 45 sites

Gharial - 36
sites
Dolphin- 30

sites (70 Km
Approx)

Indian skimmer
— 52 sites

2. Protection being
ensured by regular
surveillance of
nesting sites &
Critical Habitat.

1.6 Monitor key
indicators like
water quality and
water flow

Monitoring of water
quality is being
done regularly by
Wildlife Institute of
India, Dehradun.
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1.7 Strengthen
Deori Gharial
rearing centre

and Barhi Turtle
rearing centre

Rs. 33.90 Lacs
allotted for 2023-24

Adequate
human
Resources
Financial
Support

&

2.1 Filling up of
vacancies for
effective patrolling

Recruitment of
frontline staff is in
process.

2.2 Capacity
building of the
field staff

-Staff are being
Sensitized through
Regular Meetings at
Division, District &
Range level.

- Field staff is
being trained
by the Wildlife
Institute of
India,
Dehradun
Scientists  to
develop
scientific
acumen.

- Study tours to
areas with
best practices
have been
conducted.

2.3 Ensure
adequate

financial
resources

- A Five Yrs
Action Plan for

Rs 19.80 Crores
Sanctioned,

- for 2023-24
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Rs 3.16
Crores
Sanctioned till
Date.

Ensure
scientific

management

of
National
Chambal
Sanctuary

the

3.1 Promote

research

&

information

exchange

--- 05 studies are
under going-

-- 02 on gharial, 02
on Indian skimmer
and 01 on Dolphin,
mugger & Gharial
combined are
under going in NCS
by various research
institutions, 01 on
plant resource
mapping on
Chambal ravines
and 01 on
maintenance of
aquatic ecosystem
services under
Namami Gange
Project by Scientist
of Wildlife Institute
of India, Dehradun
& other institutions
are under progress.

3.2
baseline
and
monitoring
through

Ensure
survey
regular

standardized

protocols

Every year surveys
of nesting sites,
hatchlings and
estimation of major
species are done.
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[EC activities |[4.1 Set up a|4.1 Basic Nature
for Public | Biodiversity Interpretation
Participation |interpretation Centre at Deori
& Promote | Centre & Kiosks | Distt. Morena is
Alternate at appropriate | functional.
Livelihood places.
4.2 Organize
. & 4.2 Anubhuti, an
education and
awareness and
awareness . .
education campaign
programmes  for | | )
the public is organised for
. " | school children in all
especially

3 Districts of the
NCS every year
during winters.:

students etc.

Morena:
14 camps,
1680 no. of
students
Sheopur: 16
camps,
1920 no. of
students
Bhind:
04 camps
480 no.of students
4.3 Ecoutourism
4.3 Promote eco- |activities are
tourism and | organised at Deori
ensure income | iInterpretation
from tourism for |centre and boat
the locals. rides in Chambal

river are available
for tourists.
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4.4 Alternate
livelihood
4.4 Promote
programmes are
alternate bein lanned for
livelihood ° P

persons dependent

opportunities and [on Chambal river
capacity building | for their livelihood.
of local youth.

Work towards | Submit proposals | Proposal for
International |for designation of | declaring NCS
Recognition of | NCS as UNESCO | Ramsar site has

NCS World Heritage | been approved by
Site & as | State Wetland
RAMSAR Site. authority.

18.

Furthermore, detailed tabular presentations of the
progress of implementation and financial estimates,
collection and hatching of eggs and survey of the aquatic
fauna for the National Chambal Sanctuary are already
mentioned in the foregoing paragraphs by the answering
respondent. The relevant photographs of the site and
maps are marked and placed herewith as Annexure R-
10 A.

That the Police administration of the three districts of
Morena, Sheopur and Bhind has taken adequate steps

for the deployment of forces for the prevention of illegal




19.

20.

mining, transportation and storage of sand from the NCS
area. New check posts have been installed, CCTV
surveillance is being done, and wireless equipment’s
have been provided for regular vigil. Preventive actions
have been taken and arrests have been made of culprits.
The comparative chart of the action taken by the police
department as on 20.07.23 and 31.10.23 is marked and
attached herewith as Annexure R-10 B.

That the District Administrations of, Districts of
Morena, Sheopur & Bhind comprising of respective
Revenue Commissioner, Inspector General of Police,
District Magistrates, Superintendent of Police, District
Forest Officers have taken action for the prevention of
illegal mining, transportation and storage of sand from
the NCS area. A detailed tabular presentation of actions
taken by District Administrations of Districts of Morena,
Sheopur & Bhind up to 31.12.23 is marked and annexed

herewith as Annexure R-10 C.

The fresh action initiated by the district administration of
Morena between 01.01.24 up to 14.01.24 is also placed

marked herewith as Annexure R-10 D.
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21.

22.

Also the Districts Administrations of the aforementioned
states has engaged and coordinated with the
administration of the neighboring districts within the
States of Uttar Pradesh and Rajasthan for the inter-state
monitoring of the illegal mining, transportation and
storage of Chambal sand. Various meetings have been
conducted between the departments of the districts of
the neighbouring states. That to further, refrain illegal
mining, transportation and storage of Chambal River
sand various meeting of district level task force as well as
meeting of State level officers with the district officers
have been conducted from time to time so as to ensure
compliance of the orders of this Hon’ble Tribunal. The
minutes of various the inter-state & intra-state meetings
which could not be filed earlier, are marked and placed

herewith district wise as Annexure R-11 (colly).

It is further pertinent to note here that The State Mining
Department has under taken the task of ensuring the

availability of sand in the area. The Mining Department



23.

2]

in order to ensure sand mining in the area has prepared
District Survey Reports for an area of 133.629 hectares,
which are approved by Madhya Pradesh State
Environment Impact Assessment Committee on
27.03.23. That, as soon as the boundaries of the ESZ are
amended by MoEF&CC and sand mining is permitted by
competent authority, mines can be allotted and legal
sand mining can be commenced which will also improve
the legal availability of sand in the districts of Morena
Sheopur and Bhind. Storage licenses have been
sanctioned to contractors and a total storage of sand

available in district Morena — 3.70 Lakh Cum.

It is pertinent to note here that the Mining, Police and
Forest departments have established 32 check posts for
the control of illegal mining, which was earlier only 7.
Similarly surveillance by 2 drone cameras is being done
by the Forest department. The district wise details of the

check posts are as under :
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28
District Check Posts | Check Posts at
Earlier Present
Morena 04 22
Sheopur 02 07
Bhind 01 03
TOTAL 07 32

The State of MP has prepared a project of installation of
100 electronic check posts in the entire state with Al
(Artificial Intelligence) enabled cameras, number plate/
RFID/ QR reader. Total cost of the project is 84 Crore.
The Project has been sanctioned by GoMP & tendering
process for 40 check posts with a cost of Rs 38 Cr. is in
progress in the first phase. This project will be
implemented first in National Chambal Sanctuary with 5
such electronic check posts. These will be made
operational by end of April 2024.

i. Alabeli Police Chowki (Morena),

ii. BanmoreTiraha Bypass (Morena),

iii. Bandha Churaha (Morena),

iv. Samarsa Check post (Sheopur),

v. Barhi Toll Plaza (Bhind).



25.

26.

29

It is stated that Government of MP has been
implementing the orders of the Hon. NGT in its full
earnest for the control of illegal sand mining from the
National Chambal Sanctuary. All measures arc being
taken including arrests, penalty, seizure, cancelling of
arms license etc. However due to the scarcity of any
alternate sand source in the area, miscreants undertake
illegal mining activities, which are being suppressed by
the administration adopting all legal means and force in
its hands. Government of MP is also trying its level best
to open up legally valid sand mines and approaching
MoEF&CC for the same.

That an affidavit in support of the Action Taken Report 1s

filed herewith.

oo
—

e o

/
(Anoop Mishra) (Hemant Kumar Sharma)
Joint Director Director (Environment), MP
Directorate Geology & Pollution control Board, Bhopal

Mining, & OIC in the matter & OIC in the matter
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 248 OF 2022 (PB)

IN THE MATTER OF :

IN RE: NEWS ITEM PUBLISHED IN THE HINDU
DATED 27.03.2022 TITLED: «“DIGGING UP THE

CHAMBAL”

AFFIDAVIT

Board, Bhopal do hereby

1 That I am Officer in Charge for State of Madhya Pradesh in
the present matter, and am fully conversant with the facts
of the case and hence competent to swear on this affidavit.

5> That 1 am filing an Action Taken Report in the
aforementioned matter before the Hon’ble Tribunal the
contents of which are true and correct to the best of my
knowledge and no material fact has been concealed.

3 That the contents of the Action Taken Report are true and
correct and no material fact is concealed or suppressed.

/:f_f_lﬂQﬂJ <aMen S/k?\{mxe_, Sloown
Y B T s DEPONENT
" 7)) "= VERIFICATION
H%N...,.T,.,,. e Z)‘ 7an . C- B [6N\on .
A ST 11 sennencespeess ve "b""
5] A §HET QWF{&%@ ﬁ) e-4nda %eponen@?o a%téy erify that the contents of
O :

e .@m{ﬁhé’%ﬂ%b %fe'lf}/&g s
1299 918 Yoo ned and veylfied pn this (8% Day of January 2024 at Bhopal

C/L_/\‘] N

% ' ’I .
]

ﬁfﬂmm
K/_—-—-—"’"
DEPONENT

INENTIFY BY Wi




3 1901
ANNEXURE R-1

T €. S1.ue.- 33004/99 REGD. NO. D. L.-33004/99
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T, I AL TAGTY TRAdT HATAT

CIPECET
7 faeett, 20 weaT, 2020

FLAT. 796(37).—ITET SATEFAAT ATLT & TSI, FATTIOT § A LT o TAEL,
T STerar Tad HATAT I AT . FLEAT. 1944(3), T 11 7, 2019 FRT THIAT it
e oAt S 39 e ft st &, et 389 warted g it §91Er off, 39 arie ¥, e 3%
STERLAAT T SIATAE HLA ATAT TSI Al TAAT STAAT T ITAsd FT <F T2 o, A7 & 6t =t 5
T, e SiiY qATT A= & o T,

T, 3T TTT ATALAAT FT SAAG® FIA ATAT TSI AT TAAT ST B 11 47, 2019 F
I T & TS off;

ST, STET ATA=AT & I § SATRAT S Tt F s Y rerT i qAT I T8l gu;

A, I TS ATIOT A 6 UF Tg=zqq ot § Raaq g1 ot fHT 927 I8 F
YA, AT S¥ 9 ™At & stvaiia 435 fhaA e @l 3T &=het 435 a3 fha et §;

i, 7 afzarer f sreafas gweras gofaat £ 75 wfdera wrwlds =7 7 @ aret Saaen
T ATH gl ATATLOT | T STAT T ATSIT STA IS SO, ATSIT ST Hegal il A1 ST 3
TaTET afera T 180 & STferh TSIl 7 a1 &;

ST, ATATT § Feata ofiT stiasiqat i fafaraar g S gaft, e, admy, e, sv=7
It AfeAterd g1 Ao § e aveaia & Seeeon #§ FEFAIT [AT1d1HT, U dTF ez, T
1047 G1/2020 (1)
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F29, FANTT Joqwiikr, 1. 397, FeAdiorar d=a®, TEar Sadar, Faisegd 95,
STAFNAT fAet, fFforea qiRfTmm, 3. s®sdisiar, araarsikT wias, #9Ra gy, 7.
TS, Ferreifog Vs, #TET SITFT JIT AR [SaFr Arfe af¥e gl TqIoT +
STt ot § grEiear aidfFener, afca iRAT Rawiiaa, 7ieTaiiei, SFRIET,ETIET, Ao, FIRT
AT FIHFAIT T7 A B

3T, AATLOT F SHasiqen § dwgav=r, Framw, s, $ad, Fewer, Semm, arw, 99«1,
AifHe fEueel ot AT g1 A9aoT § Fame S Stasiqel & SaTg vl § Hahe[de JasTT
AqTTe 0T FGAT (AT FIT T2FT), AT FATEA TGN (foredwer gaerer), oreatag vera,
T AI%e A Fg ol (AT &) 2;

X, sEmeer | ufert i RAfagar § 910 S arer Sereewr Wi e, (e
Aleamioad), - dodle (I7eed TFGIRFIS)), ARH i (TEF Fi=7), FaY BaAfenT =%
(BSTFHITAT TATIFF7), TR- TS a0 (HEY Z/e%), YT aa@ (H47 H4Y), Tl AASH (ZSI71
HE[NFIT), AT THATE (FF2IT HRAT), T-hees TS (A7 &FA7), TENASE Fqd (FTTIT
FHIFT), AL SNAAL. (FITTAT FATILT), AT (FFT &29X7), TIITT 1577 (A7 G7777) fT &;

SliX, TP FFIA AAATOT % AT AT o & I, ot FFedqm s H9r0 26 sffag=er & a2
1 ¥ fafafde g, aatawor i gfe & arifeufadt @a<t S % &9 § qeierg o 9eferd Fe7 a9T 39
g fRerfaeht Herdt ST | I=ET AT ST T ATOAT 3 TATAT TAT TEHERLOT hl TTA g FLAT aeTH
e

qq:, A, FealT GLRIL, AT (F2eAor) ey, 1986 F 77w 5 % 3ufaaw (3) & a1y ufsa
THTALT (FEA0) Sterf=ae, 1986 (1986 T 29) (S THH THH THTA TATAL AT AT Figl 74T &)
#F T (1) TAT AT 3 FiT ITLUTT (2) T ST (3) F @ (v) 3T G (xiv) ZTT T&T oTfi=<m i 7
TN FT g, HeT Ta9r TS H TP FFA ATATLOT hl AT F AT AT T & 2 FFeAries, a®
fOEqTa & &1 TP FFad AAA0T qriredtaant gaat st (S 98/ 289 qearq arreefast
Hoal ST Fal 97 2) 6 = H Afag=ra Fadt g, St e {amgam g, o1 -
1. qTRfRafadt Hadt S &1 FBEeaTe i) HAT.- (1) TIiRfRafasT Jedt s T fFeae 7e7 ga9r g

H I T AT | T (AT HIHT F HI0N) F 2 fFerie as Far gar g1 arifefash
T ST &7 & 870 &t e H e 2|

(2) arffEerfaeht Sa<t ST it 9T &1 fFeor SuTee | & =9 § 97 g

(3) urffRerfasht Faay ST it #HT o HXIErd & T qr=r Iurae-1l § &= =7 )

(4) arfeRRafadr-gadt sie i \@¥fera &= it Jwr & q-FAgerrst & = SuEg-ll (F) i
STl (@) § <7 T |

(5) 7T faigat & s-Agertaht & vy arfefRafaeht Joat S & siavia o arer arat 6 =T Sqrare-IV
F €] H 97 g

2. grixRafadt @a<t sw * fore si=fers wgESAT— (1) 757 v, qriRFEefad g9kt = *
TS o ToIT, Ty § =0 SATSE=AT & TH1e il a8 &7 a9 6T Tater & Hrae, g AR
& T F ST 39 ATIEAT § 7T MU AT FT ITAT FLd g, ST TLAL 6 GeFd TIAFRET 5

< hd o o
SAHTGATH Ush ST Teleh HGTATSTHT T

(2) T FEEHTT FIT ARt Fadt st o forw ssifers agrsEr Ut O & S =9 stfegE=ar §
farfafese T 10 g1 3 ST a7 FEId FarT 3 g A8 F ST 97 FE1T TR g S
ARG, ITE FE g, FRT T4 gt |
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(3) =TT HRTATSAT, 3h AT | ITfeefaeht 3T Taia<or Haeft TXRl wl THIR T FT
forT 7 g & Mot o & ol § I g, srad-

()  wETE;

() A9 T TS,

(i)  FO;

(iv) TS,

(v)  orgdr e,

(vi) e,

(vii)  TTHTOT foeT;

(viii) =T s arg R,
(ix) AT,

(x) AT IO ST
(xi) = fAgior faramm

(4) s=erF FESET AqAMGd PR -390, AFE=dT i Hamhamt 9% we Haee
AT A5l HO T % = ATag=ar § e 7 g1,ar =i qgraemT § a6 sraaaara
S Rt § ST Tfareh 2e7ar oY AT feafaehl-set &f T gae+ Hl |

(5) A=TorF HGTITSAT § SAAT=IRT &=t 7 IA: agreit, fEemm stor (et % d@eeqo, smarg &=
T, TA-HH 6 TG, -5 6 TG, T T THT 6 HLEAT, TITAT AT 61 AGLTHRATA
TAT IR Rt 3 T2 o UH 7T Tgq3l #hl HAGedT I ST O 9% &7 {331 ST siraeds®
2l

(6) SAT=Ter AETATSAT | T A== TST Tll, ATHT 3T LT qEaqat, a4l & THY A< owedy, Fo
BT, SIS W, ST ST IATHT il g & gid &A1, IATH FU &A1, a=i, Al ST 77T A
=TT &7 ST¥dehed (T 3T 28 & A= o7 Swarad - SUTRT it Feradrett w7 50w & are
FEH AT A= o & ST

(7) SA=Tor FETATSET aTifRatast Faar i § & it e i i aoft § g=ag a2-
4 % 9Ttz i RRaa BRamardt &7 Taras H( o7 ST aHaEl @ sifaet & gierd
T o o0 TRt et faame &7 ETed e STt sragieg It Haf)

(8) SATATIH HETATSIAT, TTRTAF AT ST il Tg-Taeaq s g |

(9) =T T AHITST SATA (eI HGTATSAT TH SATEAAT % IS F ATEATE AL o 9T HAT AT
FLA o {70 U Hew garest dITe FHi |

3. ST 9R g [T I a1 ST~ T ALHE T ATSHAAT & STSET FHl TATAT I % o
Referiaa Iamr 3, srerid:-

(1) I-STAT.~ (F) TR RATAT Gl S § a1, IATT FIT &=, FT &A1, ARSI & T4 6
o fafrea T 70 S=meT =iT gor ST & arforea® A7 AETHE AT SRR ATt & o
SR AT HIRFA Al (AT STUAT:

TR TR IR Heat S & SaY 9 (F), § AR e § i e F o s
AT o= I T GUTEdd, ATeiedt qrtd i FwTier a2 i Teqs STl & 0F Aqared 9 &g
T ATSAT ATATIH TAT TAT AR e 1T TR AT T A & 77 (At i Ffazsi + srefia
TAT TH ATEAAT & U] % ATA ST et S Faferfag sardi srasasharst & @

T 6 1T ST TR AT ST -
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(i) ForerTe T2t T FTST FIAT 37T Ire GgE FLAT AT 7S ASHI T HAAT,
(ii) FAATET T 3T AR Fremsti w1 AT S Fefwmo;
(iiil) STIIT ITTH T FIA AT A AN,
(iv) FET AN Rk st arHror SR oF € giegmsyes §er siT T gl agras
T feefaet e S i Jeare afeafd §; 3T
(v) BT 4 3 srefier fow wro watea hameera

TR T A T oF & AR AT AT HAH o SreliT T AT & 9d A ad & fodT
TAT TT THT & 7 AT o AfFaei ofiw @f@en F aq=eg 244 % 3l a9 awg Y9
fafer, Pas siaa aqgi=a S i 87 TN aq WAt (@9 dfwrd S arean)
atarf=m, 2006 (2007 FT1 2) ot arar g, 1 dqurad o &= arforsas a1 st B
ATt o oI SIS S T Y20 STTd A5l g

uiq T8 A AT T ariRataeht Sedt S o AT o arelt s o srferat § g et et
T, AT HHTd & A= ST F3 & AT, 5T 3T G Tod® T8 § U I LT ST
ST I AT HT AT 01 AAT T LR 6 TAEL, I AL JAGTY qadd HA1ag il &t

ST
T A AT AT T ST AT B GATRA |, TH IT-037 | AT 30T FHar, B of
ZAT H -ITART AT TREdT HEATT Tai T,
(@) ATIIFT AT AT FIO &= H T2 a0 TAT TA AT A - fAfaear it agret & =
T ST |
(2) YTFHTa® ST &N~ A= (orF AGTATSAT § THT ST ST ST AT &= T TgaTT i ST
T IR TLEAU 3T AATHLT o oI FTST AT R 3T T TRIE GIRT UH &A1 9T IT I9F
e e Sramsradt sfaftg #3 F are & S 0 &=t & forw srfgase g vt OfF T anteeds
Rrgia o fFo s
(3) wde aT qTRFEETAAT vded.— (F) urifeafasht dadt s & fae adt qu qifRafadt v
FRATahe T AT Fa=reT 9ied Rameha Tt &7 e 92ed HgTASHT & AqaTe aTedtaht gaal St
& forw g |
(@) aTi ARt Toes HEMEISHT 15T G & TATEC0 T a9 foramn & qerwel & gdeq faamr
T AT STUAAT |
(1) THET HETATSIAT AT AETATSIAT T 2o 2RI |
(%) T HRTATSHAT qT R Tt Faal ST sl dgd &HdT & AT T TATL T ST
(%) TR TaehT Tew "@aeT Thamwema Rergar RRaET G Sroar-
(i) F=asha AATCOT it HHAT F Teh heAHie & Fiqe AT qrifeafaent gaal S & f&Sedre
T, TAH ST ot st Aere g1 et giee a7\ RSItE &1 931 Aiesior qara Tei 6ar
ST
Tiq ag T Feasiia sraamee i AT § UuE e f @ 7 a7 arrierfasr gedt
ST o aeae @@ gredl s Reie it #9799 Fae q@ Tarod ofi arAies e #
T HETATSHT & SIATE TR Tdehl Tdes qraesi & o g7 S=d gr;
(i) aTRTRITAT Fodt T F ey GAT 90 qdeq har-Fwarat a1 Bemme aieq ATt
FT FOEdTe, e Y & TATEE, a9 3% SAarq Tadd Jarad gy ST anasi®

fargrar qum mifRafadt gdem, oifRafadr-forar siv ofiiRufef-Fam o= aov 3=
T TP SATH G IIAFOT gTr Ay qrifeeafady wdeq d@eefy ariesds Rgiar
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(THT-THT T TAT HTAT) o T G,

(iii) A=TerF HETASAT FT AqHET B I, Tdeq & fouw fFwm =i fFemme adeq
et F faware @ amwatas saa-fAtafas gdvar qur aed aufa £ R
& ALY 9 "aterd fAfaree Ifeereort g SIqsa BT SToaT o arifeataht gast
ST o HTae ot 90 gied, RSTTe J7 arfortsae 4799 &1 STH107 Sqa7d daf g |

(4) wTpfaes e~ arifRafast §adt S % a1 a1 agHed ITHa® [FEd & a9t el
S T3 ST shrer sreferd &=, et fa=aTd, Ster ToTe, S, J9, I9EEt, [, T, 99, Tg0
AT, ITTATAT AT T TZATH T SATUIAT 3T IThT FLAT T FXA0T o {orw sfi=fers AgrarseT & AR
F w9 ¥ UF fAea Seer T a9t STy

(5) ar AT fAoag - oifRafad @9 W # 9aat, §aAnst, wArnta- a7 9w
UTARTIe, TATIT Haell, HIGATcHE ST Hiehidah Agcd & &3l hl TgaTd il SITUIT 3T I HLe0
F foru st=rforss TS o AT o ®9 § U A /eor JsET a9t STust)

(6) &A™ TGN, TATALIT ATATAH o orefi eaf= sguor (Ffa=w= s A=) [=w, 2000 # Faa
SYSHT % FATAR H qTierfdenl-gaat St H = TgUor & == e [{amor &7 s ar
STTORTT

(7) aTg TGNT.- AT feATaehT Haat ST #, A Iguor 1 fHamor sfiw fAe=ror, arg (sguor e sie
f=ror) srferfaare, 1981 (1981 FT 14) & IUSHT S 36+ T IATT U AT F ATET AITAT
R SO

(8) sifgaTa &1 AEdTRor.- IRt Haal 9 # STATRG qeerd & Heam, i gaqE&w
st etefiT aaTe U REEt % vt afEafea B T aeEtaetiE g F e det
ATETUT HIAHT T 5T TLHT G HAT TR, TAH ST AT ST F31T &, o STETe (ohaT S|

(9) 39 AGTAE.- 1H AT FT AT M Taeerd FaTga B sosm-

(i) orfEafadt dodt S § 3 Sty #7 Aaem 7 Y9yd 9ed 99T F 9FiEwT, a9
AT ATy IREad #ATAT A ATALAAT F. FAT. 1357 (), A" 8 7Y, 2016 F
T TRTIAT STH AATAT Tarerd a7, 2016 F ITSLT o AL AT SATUIT; AT AR
Tl &7 e qrifefaet dadt s | e ffvga fhu 10 =amEt 9% 3 iaor-a g
Gfe & T s,

(i) orffRfaet Fadt s # "oy a2 1 uH) F 9ERT FRd g e At
AT ARIHT % =T 319 AATAT AT T T TATAL0-3TEA Taeld T T T
T
(10) St et sraferse &1 w&ge.- Sia T sraferee w1 yage Fergam B Srosm-

(i) aTRfRafaehT "ot ST\ § S =fhaar saforg &1 e 9ea a3 & 9374, a+q i}
AT TAdT HATAT shi AT=AT |5.897.%7.179. 343 (31), arE 28 919, 2016 & efi=
TRTTAT ST fefeheaT srafereg swaee fF=e, 2016 % Iuaet & T T s

(i) wTffRafaeht Haat ST | AT SRR T ST Fd g0 [Heme =t o At

& ATET - (ohedlT T T LA AT TATALIT-3THA TS SATATT [T ST FAATT|

(11) AT AYTAY T VL.~ AT RATIET FAdT ST H AT R AT FT Tael= T Ao 9eq

LA & qAEL0, a9 T SAarg Iadd §a1ad 6 GRI-G8g 9% TAT Fered Ateg=ar

T.ar.F 340(31), a8 18 W=, 2016 F FIRT TRTIAT woATieas® A9fre gae= =, 2016
STEET o SATHATL AT SITUIT

(12) AT ik faeds Aafre &7 Jooq.- qrREafanr dadt S| § @i ofiv feds smafire #7
e H MOe| AT G & TAE, a9 A Jqarg Tadd §o1ad 6 THT-G9 98 TAT
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Terrtera stfeg=aT §.an.F1.F 317(3), g 29 919, 2016 F FRT JHIAq SHAT 7 fGeae
AT weree A9, 2016 F ITFT F ATETT AT AT

(13) s—smafare.- ot ot st & S—srafore &1 yaem 1 Avyem ava aww 9=, aq
AT AT TREAT HATAT FIRT THRAT AT THA- FHT I AT AT T-1q1re wege 7w,
2016 % 3T o AT AT ST

(14) ITA-ATATATT.~ ATEA-ATATITT HT HAAT AATH-ATHA q<ieh & fAaatHa o S & =0
Ty § Ar=ferd AgrESHT # (9w Iusyr giafora hw ST o si=ferd AgrEisHT & 99 g
Y ST FTHT % TAT ATAFHT FIT ATHITST [T ST T, FIH LT AT qera Afaf=ast =iw
I ST I T FFHAT ST AAFHT % T aTgdl dl STATSITe! & SIaTad Sl ALl Hi
(15) AT TGUT.- AT SO At THATH 3 =00 g &Ffe=i & srqame o S s
TI=aY S99 % TART % 979 {360 ST |
(16) SN SHTEAT.- (i) TorT=r & o ATATAT F THT9 I AT I8 T qrifeerfah gadt s
T et AT TG ST T TATIAT T STAHTT Tal af STTus;
(ii) T T =7 Aterg=T | AfAEe 7 g, arhfEatadr daat e # FE agur [{E= e grr
Fad, 2016 ¥ T AWed® fHgiar § U U ST F A (Eor F AqE Sad R-
TEUUTHRTLT I 6T TATIAT SATATT BR(T1 T8 ATARE, I-TGUIHRET FEIT IR I T
o= sTovm)
(17) IRTET SATAT T HXEAW.- TRTET TATHT T HLEAT [HHTLETE AT STUsI:-
(F) ATATrF HZTATSHT | TETST EATHI o S 2131 T F9r1aT oA o Rt of Sfawtor i
AT TR BT,
(@) R gt =T e @St TgiSt el # Seaterd q-eror grar g 399 fer oft |@fewtor
T SATAIT Al af STt |
4. qTRFEfaET Fadt s § wafvg a7 RfRaH e S arer farwerat 6t g&ft.- arfeatas
Todl S H T e, qaieawer (§em) staEm, o adm Afaw s sfaeg=eT, 2011
AT qATaLeiT qHTETT e srfeeEEr, 2006 A@fed 39w AT a9 FEHr ofiw = (")
afafaad, 1980 (1980 #T 69), WRAX ad sfa«=aH, 1927 (1927 T 16), aTs((a (FL&A)
srferf==m, 1972 (1972 F7 53), AR =7 AN FIHT T9T ITH 70 0 Hemremt & Jqame Aatrerd
BT &Y = <F 1 areoft 7 fafAtEe Sfa & et g, serq-

Tt
%. 9. ERIEEIRS IEERU
(1) 2) (3)
%. Tfafvg e
1. FISTS @A, T Ie@4 3fT | (F) T T & A0 i 2w @q+ (9 =Y ggq af+),
AT THRTST | T AT | ST IAEr drEd U THREAT ATeataE

et FErEt i ave srEerwaren e s
AN % For AT 6 HAATT AT ALFAT 6 o0 gl
FT GIEAT 3T TFE a9 & o 29off argeq a1 227 &1
fAwTr Fear off |ftafoa g, % FEm aoee a9e F
gfafug givf |

(@) @9 TATE, AT Igaw A fr e e
(Frfa=r) €. 1995 &1 202 &1.04. eradd fEeqadars
FATH ATLT T F T | Me9T g 4 397ed, 2006
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F. 9.

IEEEA

(1)

)

@)

e Tz art=er (71) 9. 2012 &7 435 TET w9

AT WG HH % AEA § qrE 21 799, 2014 F
TS % STHLT | THATAT ST |

Fed o e afersmres #
TATIAT |

= fafert & srqam afafig (swem suatea & fam) g

TGV (S, AT, YT, A i)

ol dast ST ¥ FIE AT AR A A A9

O FEA AT TN AT E AT | | TEAVRTE SN AT €A HTA T A=A T B
Sia a%, & =9 afegEar § @RAfEe 7 8, Rt
oy S # wad, 2016 § FErw wguor = e g
ST fRefagent § U T =AM & aefiwaor & A Fad
#7- IEUUTETE SR AT TATIET gRf THE fateh, f-
TG FEIT SN T e Tee [&dT STUsT|
4. Tt Sto st a1 qfF e # | g fEfee & A yiatvg (s suatea & fam) g
FqoAT FfgETat wr e |
5. TRt aiEen qarat &1 ST | @ fEfest & sqam g (s Sustaa & fam) g
IT IcqTa AT TEHHI |
6. T2 3T foett iy wraE arixfRfadt et S § 72 = Fem s et # few
AT TE E |
7. 22 gl & TITIAT | ] fafert & srqame wiaftg (s Seteaa & ffEm) g

SATIT AHET  FT ATOTOTE
IYIATI

AT Fafert % s Jiafvg (7= STatad  FEm) 2

CATIERIECRERIETIR]

great sfiv fster #71 arforfsas
T |

urfefRafadt e hamserdi gq @9 dearlt §3=arsi &
fAmtor % Ram, |@xtera o= & @fmr § us amter  fiaw
a7 qrRfRafaet Fa<t ST & e aF, T S A e 2,
T ATIOTST S gledl 3 el it TITIAT SAqATT Al g

uiq, "@¥ferd & At "Hwr § uw Ghenfier arge 4w
arrefefaefT @oet s it A aF, =99 o oft e 2,
Tt U qgeq et w2 41 FEmme Gereerat v
fOea e wEEeET i FUTen] Aneds gt #
FIETT AT

10.

gfRmTor BT |

() "fara &= fr @\ ¥ uw fEerer F ofae =T
g fRerfat Tt S i e 9%, = o ff e
21, fft off 7 arforfSaes wffmtor & srqam 22 grf:
Ui T AN AT AT ATy graeet Aefertaa
AFLTHATAT T T FAA & o, RT3 F IT 47 (1) &
Tetag frarrarat afgd sraa SwanT & foro, st qfa
H waq I9-fAfet F qa, dEAtr w79 i eqEr
g

TR Fg AT T AUy o 3 | gated
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F. 9.

[ERIET L]

IEEEA

(1)

)

@)

afafor SR g et v Afae, ofy # 2f, F
ATETE HeAH AT 6T 7@ orqar & gt o smor s
F ATH B |
(@) TF FAEer § anr T rEtd AgESET § O SAqE
et g

11.

T TGV T I

FAT, 2016 H Feara wguor A= S gy Sy SR 6
FATHLOT F ATAT AL-IGUUIERNRT AR qAT qrifeefashr
Tl ST & 29T ATHRET & I¢TE a9 AT Aq i H He T a9
AT FAT IO, FW, T FW, aEEE AT FOsrearia
TN 6T TATIAT FeAH ATFAFTE FT AT BT

12.

AT #T FTe |

(F) TT FLHIT F TeH ATAF T TF SALATT 6 (o1 a7 77
LT AT 5% A7 A 7 9% geqt A1 Fers 6t IqaT qat
ghfr |

(@) FeAT AT FeTS FAT AT HATAT 1T F AT 3T ITH
T T T [FIHT F TSl % A AT grf |

13.

9 IcuTal AT T Y 99 IaTal T
T |

& fafert & srqame fafaataa grm

14.

T T AT 9T HOaT
T FFHE BIAT 0l EATIAT |

& fatert & srqame fAfaataa g

15.

amfes glagrsn @Rz g
. )

T8 ogedr oy fafeey, Faer, ARt s Suesy
feeragent & SIATE STLHT IUTAT % AT T SATUIT|

16.

fFremTe a==t 1 AT FAT, 37
g3 T T A% HEHl AT
fwTor wem

g =eedT A fafeet, Feat, Rt ¢ Suasy Aanres®
TR & ST ST9HA IUTHT F Jre A STt

17.

qded | gatad o=w fRaTaery
S B ariefRafefy g9 s e
F I A T AT F T,
EEACIECIIE

& fafert & srqame fafaataa grm

18.

EERIR IR | e i o 0
T |

& fafert & srqame fafaataa grm

10. T § AT AT A H=ed | | g AT F sqE arfvrsas s oo AR e
|

20. T =TS i ] fafet & s et g

21. T |TE i ] fafet & s et g

22. | @A g T e o Ao | A ATt F el At g

23. | amg, ATEA T At ygu) A fafer  srefier fafRata grm

24.

@ dw "= efaRr &\
gffRmior siw a-fasr Tom s

AT AT 3 AT T SN R e et A
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[\ 11— @ 3(ii)] AT T TTST9 ¢ AHTETIOT
%. §. [ERIET L] IEERUI
(1) 2) @)
A= B T FEET | EHEIRERIE I

25.

AT TR ZT A W@l FHi
R D 1 P 2 T
FTHATAT, T IATEH, TA FU
3T G T ITeAA

AT AT F ITART F forw . fAfaet % seE aaEa
gl

26.

TTHfd® S et a7 o & |
ITATRG A9 Fa/areaa F1
e |

st et ® su=ia sraforg ster ar afgsts & P &
FAT STUIAT| ITATRT ATIAL A 3 TA=H0 AL [T 3T &
AT T SO ST SuATa SafAg St A1 atgEia wiv
e @y fafeet % sEme At grm

27.

HqAE! AR g T ATOSTR
R |

7 fatert & srqame fAfeataa g |

28. | F AT a7 TR 3 v ey, | FAS SR g A tie e o wiw G i
1 0 A 7 o | e AT AT ST

29, | 3TH SfRre wEu| o farferat 3 srerme fafeafae g |

30. [EENIRESUGRIEIEICIE = fafert % srqeme AR fae e

31. | WiferefIe ST st I =y faferat % e ffeafoe gnm |

30, | AT T AT ofw BT F7 | oy ARt 3 erETe et gnm
ERRIUL

N LRSI REAREST i faferat % e ffeafoe gnm |

T, Hafdq s

34. FUT T 597 | i & § FErar fodT ST |

35. Stfere = i & § FErar a1 ST |

3. | Tft Framwerat ® oo zha | afew =97 agm@Er e s
STRITRIAT T SRfheT |

37.

T, HIL THTT TATIS T AT T F Farar =d7 ST |

38, | AT | FRT =T F a@rar =R ST |

30. arfefRafadft g AT & | ' w1 9 ggrEr g ST )
T |

40. TATFLOT F TS STTha| T &9 & Fgrar f&ar o |

5. qTRfRufas-gast siw sfagemT f [T F e /et afaft- o faed oo osea
AfFAT FT AN Fd gU Hx 1 TLRTE, TATAL0T (H2e0r) Afafaaw, 1986 &t amT 3 Ff IT4IT (3)
a1, U At |\ fT &1 wen Fwat S Aefetaa § e aat, s -

(1)

(i)

TN AT, Fa TATRT
THET I HLEF, TTedT

qEq,

RELZK
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(i) ST Forger, AT/ AT ™ET qIHT,
(iv) S A TR GEAT/AT TR A AR aTterhT s/ earR 3,
V) S d=rerd qEAT/sfie/earg® e #7 qeT FTEET Afewy LHELTR
(vi) 7RI 3T g AT oA 7 St srfeer 3,
(viiy  T9F FTHTT GIT AT T ST ATl S=qoiie HTA0 % &0 § F4 Fid  AIET;
AT AT-FLAHT TS T TATAT
(viii) TS FLHTL gIT ATHq S A ferear &1 v Fowsy LHELSR
(ix) TS HCRTT gIT ATCH (AT ST arer arifRefasht siie agtewor &1 v 9957,
[ECEED
() oA @ i e ok afatate I,
(xiy A IO F=00 A€ 7 O it s
(xii) ~ FIAT AT GART AT a1 AT qaeg- =)

6. Fcer Fee- (1) FTiedt afffa =& ATE=aT % STae & SATATAT ol AT H

(2) ATHIEAT AT T FEAFR T a9 qF AT AT AL FIT 95 FIHIT FHT TR 0 AT TH
BT 37T THF 918 ATl AiHd ToT TEhT G TS i SITUsT|

(3) 3 ToRATHATIT T, ST AT FEHTT & dchTed TATEL 3T a9 HATAT il STTEGAAT HEATF Fl.
3. 1533(3T), A 14 fadaw, 2006 &t gt & GfeAfad &, oY ST arieefaent gaar S| § ard
g, a9 07 4 % s arooft § Ty sfafts Gamrer & ared afffr g
Freqtas ATATEE TIe T9Tl & AT 9% HATEAT 6T STOIAT 3T I ATALAAT o ST F oTefi= F
TITAI FAATAT o [T Feald G & TAEL, a9 Y Sadry qaad §a1ad ® ey G
STTOATT|

(4) 37 Tramadl #T, ST IRA F R TGE ST a9 HATET A ATSEEdT edih
F.31.1533(3) 14 FEdaw, 2006 HF ATIHT § FFFAT T85! 8, 3 ST arfreafasr gaar St 7 o
g, faEm =m% 9 4 F s gt § garfafAtee afafvg Srerserdt &, aedr gt ger
areatas Aty Toeta Tomstt F e u< gareT 1 STt 07 39 "9y AR artaeon #ir
fAfde B sTom)

(5) AT AT w1 geeg-At=a AT dag UM T Hafad I UH Ak & fOwg, S =4

ATEAAT & TRl T T Ioaread FLAT g, TATFL0 (Feqor) Affaae, 1986 FT am=T 19 F arefia
TETE T A & o g9 e

(6) AT AfHTT q2T 3T T & LR 92 Suerstt 72 99 Tgd gu dag o9 & gfa=e=t ar
T9ro=Ti, St ST AT Heg TueTRET & FfateE w7, que Eee-tme § agrear & o
AT FT T
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(7) AT Gfafa yeasw av it 31 779 % F A9 At f arfis wiars R a7 F e
TS ATEA &I, ST V H AT T o ATHTL, 3T a9 ol 30 S % T T |

(8) FT FLHIT T TATALI, A 3T STAATY TATT HATAT AT AIHIT Al IHh FAT o TATAT
e = foro o Raer 3 @ S a8 st aw=r

7. TH ATEAAT % IS HI TATAT T [0 F T LRI 3T T TEhTE, ATAFT 391, T(S
Frs 2f, it &% aeit )

8. TH ATAAAT F ITAL AT % WAAT IFAH ~ATATAT AT IF ~ATITAT AT TS g srferapeor
g7 aTha o At g R S arer sraer, wfe #E g, F demefia g

[FT. %. 25/79/2015-EUH2-3TE]
=T, FATT Fex TSI, TATHE ST

IqTEY-|
e & F aTiRfRurfaeht §a<) ster iy i\ =1 R{eer

ShTAS

TISTEATH TSAT (FFA &l o HeT TATg) il Fq: 1T HHAT-HET T, IAC U< U 7L
T 2

T[T AT AT TST HHAT-HET TR % qTadt qal § B4 § @i Gradl qal &l 9% Fleh
=T T0 q&T F ¢

HET-TQT 1 FIAT HHT-T[STEATT 3T HET-TEL, ITAL TR (FTFAA Tl T LT oheATeT) T
ST HHT & U TR (e, qradl Tat i T qal & del & a1 qd 9T 9% Zfer0r
AT (FATAT ) I G0 & (ST FFTA AAATOT Al HAT) | &7 Foheareies g, S
gIel, FAHST, Haheraal, Feiedr &§ar, arel, Frwiiedr, $egam, a8, T,
g, ¥ are, aqarer, €, T, QAT Fdl, TRAT, FRIIT, SeradT,
TSN, RIAYT, ST, STHLET, Tl G2, Hi=aT, [T, SR, 2@y, §@I, a8 T,

Ty, T, agen, N, BFaT, &R, WO, ST, JarEdl, e,
SEAYT, TTe, STETI; ST 3T A | & gU ST gl

HET TR 3T 3L TS TAT (FFIA AT FT g TaTg) il 37, T HMET T i gC TH
e STt 8, |efera & (g FFae ST9aTeoy i /1) T &7 FheArHieT & qria
T H 21 g UF {heA Tt St 2
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SuTEY - I
T FF e STAATOT TRt Fadt ST 7 I Jef=e
: e
NATIONAL CHAMBAL SANCTUARY F s -
ECO SENSITIVE ZONE MAP e : i
.\Qi f ‘N -
' ‘-.';\.T:; 5
b
Q. o
Loqm-\d
SuTsg-ll
IO & THT T AT, HET T oF H&T AT 3 AEATL-SLqTAC
w4, | S@r Ao / sifaw g | I reATer LT
1. AT EIREEREE FErfeaT &4t | 325024°13.09” | 4 77°36'40.98”
2. | sifaw fig Ao | 3260113278 | 4 77906°59.45”
3. AT et foig FLAT 3 26013°06.11” | 7 77°07°48.59”
4. | wiT sifaw fig FTTH 3 26°44'17.35" | 778032'18.03"
5. e ity &g FEI 3 26°45'30.93” 7 78032'32.15”
6. | sifaw faig fafear 3 26036'07.59" | 7 79°00'14.01

IOl §: TRt T3t S & TT STaeTH1 F STeAier-3eria<

w49 | = g siffw iy | aw reTTeT LY
1. SRIKES st foig geal 3 25023'55.32” | 76°37'16.22
2. RIKRS sifaw foig T T 3 26005'38.15” | 7 77°00°04.60”
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3. AT st &g B I 26011’58.53” | 7 77°10'18.08”
4, AT sifaw fig L EE T 26%48'29.15” | 7780°22'27.91"
5. e st foig AT 3 26044°19.71” | 9 78°33'07.55”
6. LIS sifow fig AT I 26036'21.78” | 7 78°56'38.62”

- % T T I AHATOT & GTRIRATAAT FAQT ST % Staid e qTel ATH & 6T Gt

IEEI w8 | 500 Hex gifer o R SreTTer / FEMA
UTH T ATH

SRR 1 EELERIREE I 25024'13.09", 7 77° 36’ 40.98’
2 TTETET 325025 15.82", 7 760 36 38.74"
3 FTET 325026 03.19", 7 760 35 31.37"
4 T 325026 30.84", T 760 35 13.73"
5 EELERI 3 250 27' 51.61", 7 760 33' 59.58"
6 FTAG AT 3 25028 54.31", 7 76° 33 59.58"
7 EREEES I 25029 18.74, 7 76° 33 40.74’
8 TETEAT 325030 16.12", 7 76° 33 00.71
9 ATl 3 250 31' 24.09", T 760 32 17.16’
10 TS I 250 32 45.88, 7 760 31 47.73’
11 ESIEIEARSSEELE] 325036 16.11", 7 760 31" 10.08"
12 STTeReAT 3 250 36' 53.27", 7 76° 30’ 57.14’
13 TIUET 3 250 37 28.30", T 76° 31' 03.02’
14 AT 3 250 38 29.85, 7 76° 30’ 44.19’
15 IREIEILES 3 250 39 57.93", 7 76° 30’ 53.60"
16 UIEE] 3 250 40 45.67", 7 76° 30 21.83"
17 EIG 3 250 40 23.39", 7 760 31 58.34’
18 TATAIT I 250 41 33.41" 7 760 28 57.06°
19 A=A 3 250 41' 57.80", 7 76° 31 46.58"
20 T 3 250 43 15.22", 7 76° 31' 08.90"
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21 FaTadr I 250 42’ 47.65", 7 76° 33 00.73"
22 | ATETETEET I 25043 51.28", 7 760 31 44.22"
23 | ¥% qATE 3 250 44 35.82", 7 760 31' 59.52"
24 | wATIAT 3 25045 55.34", 7760 31' 27.74’
25 | aremEr I 25046 21.84", 7 760 31' 24.21"
26 | Fgae I 25047 25.44", 7 760 31 28.92"
27 | zEETEST 325047 31.79', 7 760 31' 44.22"
28 E U 3 25048 17.36', 7 76° 32 56.04"
29 | HaTerTET 3 250 49 20.87", 7 760 32 59.49"
30 | =T 3 250 50 05.43', 7 76° 34' 18.43"
31 FEYAT FA 3 250 50' 16.04", 7 76° 34 50.20"
32 | |mwEEr 325050 19.14", 7 760 37 11.40"
33 | FAT@ET 3 250 50 46.76', 7 76° 37' 09.10"
34 [EEKR 3 25051°09.01", 7 760 38 19.72’
35 EIEE) 3 250 51' 54.36", 7 760 37 43.49"
36 | SamEr 3 250 52 22,02, 7 760 40 02.07"
37 | e 3 250 53 24.38", 7 76° 39' 20.00"
38 | FETTT 3 250 53 28.62', 7 76° 39' 40.03"
39 | S 3 25052 06.13", 7 760 42 13.91"
40 | fAreEre 3 250 53 24.50", 7 760 42 38.65"
41 AT I 250 51' 17.40°, T 760 42 5747
42 | AR I 25045 19.21", 7 760 34 54.84’
43 | wFT 3 250 54' 10.97", 7 760 45 46.11"
44 | FTEET 3 250 53 44.62', 7 760 48 37.66"
45 | FETET 3 250 54 59.67", 7 76° 51' 05.69"
46 [EEIEG I 250 57" 42.81", 7 760 49 20.04’
47 T 3 250 58 09.27', T 760 49 34.17"
48 | 7S 3 250 59' 37.50", T 760 49’ 47.40"
49 | gEaH 3260 00 51.03', 7 76° 50' 53.33"
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50 | @YETgR 326001 18.00, 7 760 51' 39.24"
51 IEEIEIE 325000 57.51", 7 760 52 55.44"
52 | gerT 3 250 02 18.95", 7 760 53 31.95"
53 SR 325003 00.19", 7 760 54 17.84"
54 | w= I 260 03 39.32', 7 760 54 17.84"
55 [EEEEi I 260 04 22.68, 7 76° 54 35.49
56 | fzer I 260 05 22.93', 7 760 55 28.47"
57 | = 3 260 05 23.99', 7 76° 56' 53.23"
58 IR 3 260 06' 21.07", 7 760 57 55.62"
59 | ST I 260 06 49.61, 7 76° 58' 36.83"
60 | gaETATAT 3 260 07 07.57", 7 76° 59 56.87"
61 TN I 260 08 04.64, T 770 00 43.95"
62 | forar 326010 00.87", 7 770 02 42.84"
63 | ST 326010 15.66', T 770 04 22.88"
64 | =T I 26010 42.07', 7 77° 06 19.42"
65 | fawam 326011 32.78", 7 77° 06 59.45’
T S RERE 3260 13 06.11", T 770 07’ 48.59"
67 | FHETITEAT 326011 13.11°, 7 770 12 15.79"
68 FATTELR I 260 13 29.35", 7 77° 12 59.34
69 | wgaT 326013 29.88°, 7 770 13 25.24"
70 | @ 326 013 30.40", T 77° 14 04.08"
71 LEEl I 260 13 04.00", T 77° 14 57.65’
72 ECARY 326015 31.82', 777018 '12.45°
73 | o 3260 16 13.00", T 770 20 22.52"
74 EEIELEIRS 3260 16 34.10°, T 770 20 45.47
75 | A 326019 08.18", 7 770 20 21.35"
76 TS ST 26019 37.19", T 770 20 21.94’
77 | W 326020 13.59", 7 77021 11.96"
78 | FHET I 260 20 58.95", 7 770 21 19.03"
79 TR @, I 260 20' 22.55'", 7 770 23 48.52"
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80 T I 260 20' 37.32", 7 770 24 53.25’
81 FATCHATE I 260 22 07.50", 7 770 27 35.70"
82 T[T I 26021 02.64', 7 770 28 32.20"
83 FRTATAT I 260 23 56.12", 7 770 28 26.90"
84 T, I 260 23 33.45", 7 770 30' 29.91"
85 T I 26023 45.05", 7 77° 31 47.60°
86 it v, 3 260 24' 28.80", 7 770 32 50.58"
87 IRELERS I 260 24' 40.39", 7 770 33 55.32"
88 EERE I 260 25 26.77', T 770 33 43.54’
89 IEEIEED I 26025 45.78", 7 77° 36 57.56
20 FTeIT 3 260 25 50.49, 7 770 38 00.10"
91 FIAgETeT I 260 27 07.10°, T 770 38 46.45’
92 T I 260 28 18.10", T 770 39 02.45’
93 IEREL 3 260 28 38.59", T 77040 11.41"
94 ExLi I 26027 51.17', T 770 41 34.39"
95 | AR I 260 28 51.23", T 770 41 42.34’
96 LT I 26029 04.18", 7 770 45 10.32"
97 fofeaT Fae I 260 29 43.68', T 770 46 20.36"
98 TR I 26029 19.97, 7 770 48 21.02"
99 TET =, 3 26031 57.97", 7 770 48 02.18’
100 | @iSTeLr 3 260 34 06.67", 7 77° 51 07.76
101 | Forfy I 26036 17.73', 7 770 53 13.72"
102 | fEear 7w I 260 37 14.92", 7 770 54 55.61"
103 | AL TEA I 260 37' 24.56', T 770 54 14.92"
104 | AR I 260 39' 02.10, T 770 54 57.89"
105 | fomrE 3260 37' 55.96", T 770 57 08.62’
106 | ATAFIT 3 260 39' 08.56', T 770 58' 27.49’
107 | =T I 260 39' 32.23', 7 770 58 48.09"




[WTT [I— &7 3(ii)]

a1

AL &0 A9 . AT

1307

108 | T 3 26040 01.68", 7 77° 59 57.54’
109 | ferrgs 3 2604019.04", 7 78° 01 34.65"
110 | ST I 260 39 05.91", 7 78° 04' 53.09"
111 | sETE 3 260 40 03.98', 7 78° 07' 38.99"
112 | Fframr 3 26041 16.55", 7 78° 06' 25.42"
113 | Fa@ I 260 42 18.59', 7 78° 06' 36.01"
114 | et I 26044 32.12', 7 78° 07 58.41"
115 | et I 260 45 41.49", 7 78° 07 40.76"
116 | THaEs 3 260 45 55.16', 7 78° 08' 50.21"
117 | Ao@ETE I 260 46 18.29', 7 780 09 29.06"
118 | = I 260 45 57.26", 7 78° 10' 31.44’
119 | == I 26045 31.67", 7 780 14 23.62"
120 | s¥aTE I 260 46 48.46", 7 780 13 47.73’
121 | Taqamas I 26048 14.93", 7780 13 52.71"
122 | ®91@ 326047 10.12', 7 780 17 13.25’
123 | fEm I 26049 00.13", 7 780 16 47.66"
124 | =T I 26048 55.71", 7 78° 17' 23.25"
125 | emEEr I 260 49 34.05", 7 780 16' 59.12"
126 | 399 I 260 50' 49.54, 7 780 21' 06.28"
127 | o=t I 260 48 47.70", 7 78° 23 09.88"
128 | T I 26048 10.14", 7 780 25 11.33"
129 | FEMET I 260 47 22.33', 7 78° 26' 56.68"
130 | FoT I 260 47 06.04', 7 78° 27 24.93"
131 | E=mastr 3 260 46' 46.08", T 780 29 43.24’
132 | &r=t I 260 46’ 25.58', 7 78° 30' 53.83"
133 | AWTRT TIeET I 26045 55.11", 7 78° 31' 46.84"
134 | swaTaTeT I 260 44' 57.29', 7 780 32 20.38"
135 | =UF I 260 44 17.35", 7 780 32' 18.03"
136 | F=I I 260 45 30.93", 7 78° 32 32.15"
137 | &0 I 260 44 41.00", 7 78° 34’ 33.99"
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138 | @%=T I 260 44' 44.15", 7 780 35 41.08’
139 | ATEe geaTaA, I 260 44 49.41", 7 780 37 40.56’
140 | X I 260 44'32.03,7 780 38 34.72’

141 | T 3 260 44 17.57", 7 78° 39’ 53.59"
142 | f&zar I 260 45 34.83", 7 780 40 31.25"
143 | afermE I 26045 32.73", 7 780 41 11.27’
144 | faamET 3 260 45 30.61", 7 780 42' 00.32"
145 | EOEETHT I 260 46 23.18", 7 780 40 57.73"
146 | 7ET 3 26047 07.30", 7 780 41' 56.79
147 | STHETRT 3 260 45 15.63", T 780 42 54.17"
148 | s I 260 46 18.43', T 780 44’ 35.40"
149 | TEATT 3 260 45 50.05', 7 780 45 28.37"
150 | FEE I 260 45 17.47", T 780 46 34.59"
151 | o=y I 260 44 33.87', 7 780 47 40.45’
152 | foefio I 260 44 33.62', 7 780 49 00.20"
153 | afamT I 260 44' 11.53', 7 780 49’ 39.93"
154 | T I 260 43 29.49", 7 780 51 13.42’
155 | WRrEAT I 26041 46.96', T 780 48 56.67
156 | ST SIgIT I 26041 13.84", 7780 51 07.33"
157 | Tar 326041 51.69", 7780 51' 29.70"
158 | =TS 3 26037'59.00', 7 78050 37.73

159 | ==4t 326041 17.51", 7 780 52' 56.21"
160 | S=TT I 26041 35.44", 7 780 53 55.48"
161 | THIRT 326041 16.99", 7780 54 12.14’
162 | ATITRT 3 260 42 55.02', 7 78° 40 16.19’
163 | F&r 3 260 40 32.01", 7 78° 55’ 26.25’
164 | FHET 3 260 39' 57.06', 7 780 56' 03.97"
165 | g9TE 3 260 39 32.78", 7 780 56" 15.06"
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166 | FemETAT 3 260 38 50.29', T 780 56' 28.50"
167 | S=E I 260 38 59.76', 7 78° 56 35.56"
168 | F¥TET 3 260 37 37.03", T 780 57 42.20°
169 | AR I 260 39 52.76', T 780 59 43.42"
170 | AT 3 260 38 30.66', T 780 59 03.40"
171 | =R 3 260 37 01.26", T 78° 59’ 23.41"
172 | Fi=s 326036 51.79', 7 78° 59’ 39.88"
173 | &z 3 260 36' 07.59", T 799 00 14.01"
ISEL w4, | 2 e oy o fva STETTET /39T
TH &

SRk 1 HEL 3 250 23 55.32", 7 760 37 16.22"

2 FwaT 3 25024 21.06", T 76° 37 57.61"

3 HFTATST 3 25023 48.11", T 76° 37 58.20"

4 FErear Riet 3 250 25' 54.10", 7 76° 36' 20.50"

5 qTeft 3 250 25 44.00", 7 760 37 46.42"

6 EIEAARI 3 250 26' 13.23', 7 76° 38 05.85"

7 FETT 3 250 26 43.04, 7 76° 38’ 38.33"

8 AT I 250 27' 41.49', 7 760 36 27.68"

9 HIRTT 3 250 26' 35.00", T 76° 35 30.00"

10 REAELKRS 3 250 26 45.00", T 76° 34 20.00"

11 EIGIES 3 25029 53.22", 7 760 35 52.25’

12 frar g=eft 3 250 27 20.00", T 76° 34’ 25.00"

13 AT I 25031 14.27", 7 760 34 24.19"

14 ATSTEAT 3 250 31' 35.09', 7 760 33 26.97"

15 ElETRE] 3 250 32' 37.00", 7 76° 33 45.00°

16 EREEIEE 3 250 33 36.27, 7 76° 34 06.31"

17 & =ATE 3 250 39' 27.00", 7 760 31 44.98"

18 FTITET 3 25041 30.00", T 76° 30 40.00"
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19 [EESASS 3 25042 15.22", 7 760 33 29.23"
20 EEASCIE I 250 44' 54.81", 7 760 32 34.95"
21 FATT 3 250 39’ 57.45", 7 76° 36 '47.33"
22 fTefT 3 250 52'28.17", 7 76° 46' 26.57"
23 FISTTT 3 250 56' 52.36", T 760 50' 46.14’
24 qET 3 250 59 30.00", 7 76° 50' 30.00"
25 B FAT 3 260 00' 48.00", 7 76° 52' 00.00"
26 TR 3 260 00 34.62", 7 76° 53’ 11.43"
27 T 3 260 03 38.87", 7 76° 56' 18.16"
28 SEIAIET I 260 04' 09.24', 7 760 58 01.87"
29 RRE I 26005 13.80", 7 76° 58 22.61"
30 ST 3 260 04 55.86', 7 76° 59' 03.37"
31 ST 3 26005 33.91", 7 76° 59' 33.99"
32 STHET 3 26005 57.17", 7 76° 58' 56.32"
33 KIECEIRRal 3 26005 38.15',9 77° 00' 04.60 "

sl 34 FTETET 3 260 11'58.53", 7 77° 10' 18.08"
35 AT I 26020 18.87, 7 770 27 20.76’
36 FARIK RS I 26019 46.16", T 770 28 46.70"
37 EmE™ I 260 27 24.83', T 77° 40' 09.43"
38 TERT I 260 27 58.67", T 77° 43 50.42"
39 LT I 26030 33.71", 7 770 48 33.97'
40 Y 3 260 37 30.55', T 770 56" 11.46"
41 T I 26044 43.17', 7 78° 12 49.95’
42 LEE] I 26048 29.15", 7 780 22' 27.91"

oz 43 ST I 26044 19.71", 7 780 33 07.55’
44 RrraT I 260 46 14.63", 7 780 18 38.78"
45 FIT I 26043 31.72', 7 78° 39’ 14.61"
46 AT I 260 44 15.46", T 780 43 02.44’
47 TS T I 260 44' 59.61", T 780 45 04.85’
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52 YT 326039 11.74’, 7 780 52’ 09.04
53 SIERK 3 26° 39 00.16, T 780 55 00.93"
54 TART 3260 36'21.78", 1 780 56' 38.62"
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 20th February, 2020

S.0.796(E).—WHEREAS, a draft notification was published in the Gazette of India,

Extraordinary, vide notification of the Government of India in the Ministry of Environment, Forest
and Climate Change number S.O. 1944(E), dated the 11™ June, 2019, inviting objections and
suggestions from all persons likely to be affected thereby within the period of sixty days from the date
on which copies of the Gazette containing the said notification were made available to the public;

AND WHEREAS, copies of the Gazette containing the said draft notification were made

available to the public on the 1 1™ June, 2019;

AND WHEREAS, no objections and suggestions were received from persons and

stakeholders in response to the draft notification;



1312 52

THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

AND WHEREAS, the National Chambal Sanctuary is located in one of the cleanest rivers of
India. It lies across Sheopur, Morena and Bhind districts of Madhya Pradesh with a length of 435
kilometers and area of 435 square kilometres;

AND WHEREAS, it is home of naturally living population of 75 percent of the critically
endangered species of Gharial. The sanctuary also harbours national aquatic animal —the fresh water
gangetic dolphins, nine species of fresh water turtles and more the 180 species of migratory birds;

AND WHEREAS, the sanctuary has diversity of flora and fauna including birds, butterflies,
reptiles, fishes, amphibians etc. Examples of flora present in the sanctuary include Acacia nilotica, A.
leucopholoea, A catechu, Prosopis jullflora, P. spicigera, Albizia lebbek, Grewia optiva, Angeissus
pendula, Dalbergia sissoo, Zizyphus mauritiana, Z. druiticosa, Salvadora persica, Capparis deciduas,
C. sepiaria, Calotropis gigntean, Carissa opaca and Tamarix dioca etc. The aquatic plants of the
sanctuary include Hydrilla verticillata, Vallisnaria spiralis, Potamogeton, Imperata, Typha, Nitella,
Chara and zaminchelia spp;

AND WHEREAS, the fauna of the sanctuary include Hyena, Jackal, Karakkal, Cheetal,
Chinkara, Neelgai, Sambhar, Mangoose, Monitor lizard etc. The examples of aquatic fauna present in
the sanctuary are critically endangered Gavialis gangeticus, Crocodylus palustris, Platanista
gangetica, red-crowned roofed turtle (Batagur Kachuga), Batagur Dhongoka, Hydrilla thurgi,
Kachuga tentoria, Narrow haded soft shell turtle (Chitra Indica), Indian soft shell turtle (Nilssonia
gangetica), Indian flapshell turtle (Lissemys punctata), Lissemys adorseni, Peacock soft shell turtle
(Nilssonia hurum);

AND WHEREAS, a variety of birds have found in the sanctuary for example Indian skimmer
(Rynchops albicollis), Black-bellied (ternsterna acuticauda), Sarus crane (Grus antigona), Lesser
Whistling Duck (Dendrocygna javanica), Bar-headed Goose (Anser indicus), Greylag Goose (Anser
anser), Ruddy Shelduck (Tadorna ferruginea)) Common Pochard (Aythya ferina), Red-crested
Pochard (Netta rufina), Ferruginous Duck (4ythya nyroca), Northern Shoveler (Spatula clypeata),
Gadwall (Mareca strepera), Eurasian Wigeon (Mareca Penelope) etc;

AND WHEREAS, it is necessary to conserve and protect the area, the extent and boundaries
of which are specified in paragraph 1 of this notification around the protected area of National
Chambal Sanctuary as Eco-sensitive Zone from ecological and environmental point of view and to
prohibit industries or class of industries and their operations and processes in the said Eco-sensitive
Zone;

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) and clauses (v)
and (xiv) of sub-section (2) and sub-section (3) of section 3 of the Environment (Protection) Act, 1986
(29 of 1986) (hereafter in this notification referred to as the Environment Act) read with sub-rule (3)
of rule 5 of the Environment (Protection) Rules, 1986, the Central Government hereby notifies an
area to an extent of zero to 2 kilometer around the boundary of National Chambal Sanctuary in the
State of Madhya Pradesh as the National Chambal Sanctuary Eco-sensitive Zone (hereafter in this
notification referred to as the Eco-sensitive Zone) details of which are as under, namely:-

1. Extent and boundaries of Eco-sensitive Zone. - (1) The extent of Eco-sensitive Zone varies from
zero (due to Inter-State boundary) to two kilometer from the National Chambal Sanctuary in the
State of Madhya Pradesh. The area of the Eco-Sensitive Zone is 870 square kilometers.

(2) The boundary description of the Eco-Sensitive Zone is appended at Annexure 1.
(3) The map of the Protected Area demarcating the Eco-sensitive Zone boundary is at Annexure II.

(4)List of geo co-ordinates of the boundary of the Protected Area and the Eco-Sensitive Zone is at
Annexure III (A) and Annexure I1I (B) respectively.

(5) The list of villages falling within the Eco-sensitive Zone along with their geo co-ordinates at
prominent points is appended as Annexure IV.

2. Zonal Master Plan for Eco-sensitive Zone.- (1) The State Government shall, for the purposes of
the Eco-sensitive Zone prepare a Zonal Master Plan within a period of two years from the date of
publication of this notification in the Official Gazette, in consultation with local people and adhering
to the stipulations given in this notification for approval of the Competent authority of State.
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The Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the State Government in
such manner as is specified in this notification and also in consonance with the relevant Central
and State laws and the guidelines issued by the Central Government, if any.

The Zonal Master Plan shall be prepared in consultation with the following Departments of the
State Government, for integrating the ecological and environmental considerations into the said
plan, namely:-

(1) Environment;

(i1))  Forest and Wildlife;

(i)  Agriculture;

(iv)  Revenue;

(v)  Urban Development;

(vi) Tourism;

(vii) Rural Development;

(viii) Irrigation and Flood Control;
(ix) Municipal;

(x)  Panchayati Raj; and

(xi)  Public Works Department.

The Zonal Master Plan shall not impose any restriction on the approved existing land use,
infrastructure and activities, unless so specified in this notification and the Zonal Master Plan
shall factor in improvement of all infrastructure and activities to be more efficient and eco-
friendly.

The Zonal Master Plan shall provide for restoration of denuded areas, conservation of existing
water bodies, management of catchment areas, watershed management, groundwater
management, soil and moisture conservation, needs of local community and such other aspects of
the ecology and environment that need attention.

The Zonal Master Plan shall demarcate all the existing worshipping places, villages and urban
settlements, types and kinds of forests, agricultural areas, fertile lands, green area, such as, parks
and like places, horticultural areas, orchards, lakes and other water bodies with supporting maps
giving details of existing and proposed land use features.

The Zonal Master Plan shall regulate development in Eco-sensitive Zone and adhere to prohibited
and regulated activities listed in the Table in paragraph 4 and also ensure and promote eco-
friendly development for security of local communities livelihood.

The Zonal Master Plan shall be co-terminus with the Regional Development Plan.

The Zonal Master Plan so approved shall be the reference document for the Monitoring
Committee for carrying out its functions of monitoring in accordance with the provisions of this
notification.

Measures to be taken by the State Government.- The State Government shall take the
following measures for giving effect to the provisions of this notification, namely:-

(1) Land use.— (a) Forests, horticulture areas, agricultural areas, parks and open spaces
earmarked for recreational purposes in the Eco-sensitive Zone shall not be used or converted
into areas for commercial or residential or industrial activities:

Provided that the conversion of agricultural and other lands, for the purpose other than
that specified at part (a) above, within the Eco-sensitive Zone may be permitted on the
recommendation of the Monitoring Committee, and with the prior approval of the competent
authority under Regional Town Planning Act and other rules and regulations of Central
Government or State Government as applicable and vide provisions of this Notification, to
meet the residential needs of the local residents and for activities such as:-
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(1) widening and strengthening of existing roads and construction of new roads;
(i1) construction and renovation of infrastructure and civic amenities;
(iii) small scale industries not causing pollution;

(iv) cottage industries including village industries; convenience stores and local
amenities supporting eco-tourism including home stay; and

(v) promoted activities given under paragraph 4:

Provided further that no use of tribal land shall be permitted for commercial and
industrial development activities without the prior approval of the competent authority under
Regional Town Planning Act and other rules and regulations of the State Government and
without compliance of the provisions of article 244 of the Constitution or the law for the time
being in force, including the Scheduled Tribes and Other Traditional Forest Dwellers
(Recognition of Forest Rights) Act, 2006 (2 of 2007):

Provided also that any error appearing in the land records within the Eco-sensitive Zone
shall be corrected by the State Government, after obtaining the views of Monitoring
Committee, once in each case and the correction of said error shall be intimated to the Central
Government in the Ministry of Environment, Forest and Climate Change:

Provided also that the correction of error shall not include change of land use in any
case except as provided under this sub-paragraph.

(b) Efforts shall be made to reforest the unused or unproductive agricultural areas with
afforestation and habitat restoration activities.

(2) Natural water bodies.-The catchment areas of all natural springs shall be identified and plans
for their conservation and rejuvenation shall be incorporated in the Zonal Master Plan and the
guidelines shall be drawn up by the State Government in such a manner as to prohibit
development activities at or near these areas which are detrimental to such areas.

(3) Tourism or Eco-tourism.- (a) All new eco-tourism activities or expansion of existing
tourism activities within the Eco-sensitive Zone shall be as per the Tourism Master Plan for
the Eco-sensitive Zone;

(b) the Eco-Tourism Master Plan shall be prepared by the State Department of Tourism in
consultation with State Departments of Environment and Forests;

(c) the Tourism Master Plan shall form a component of the Zonal Master Plan;

(d) The Tourism Master Plan shall be drawn based on the study of carrying capacity of the
Eco-Sensitive Zone;

(e) The activities of eco-tourism shall be regulated as under, namely:-

(1) new construction of hotels and resorts shall not be allowed within one kilometre from
the boundary of the Wildlife Sanctuary or upto the extent of the Eco-Sensitive Zone
whichever is nearer:

Provided that beyond the distance of one kilometre from the boundary of the
Wildlife Sanctuary till the extent of the Eco-Sensitive Zone, the establishment of new
hotels and resorts shall be allowed only in pre-defined and designated areas for eco-
tourism facilities as per Tourism Master Plan;

(i1) all new tourism activities or expansion of existing tourism activities within the Eco-
Sensitive Zone shall be in accordance with the guidelines issued by the Central
Government in the Ministry of Environment, Forest and Climate Change and the eco-
tourism guidelines issued by National Tiger Conservation Authority (as amended
from time to time) with emphasis on eco-tourism; eco-education and eco-
development and based on the study of carrying capacity of the Eco-Sensitive Zone;

(iii) until the Zonal Master Plan is approved, development for tourism and expansion of
existing tourism activities shall be permitted by the concerned regulatory authorities
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based on the actual site specific scrutiny and recommendation of the Monitoring
Committee and no new hotel, resort or commercial establishment construction shall
be permitted within Eco-sensitive Zone area.

Natural heritage.- All sites of valuable natural heritage in the Eco-sensitive Zone, such as the
gene pool reserve areas, rock formations, waterfalls, springs, gorges, groves, caves, points,
walks, rides, cliffs, etc. shall be identified and a heritage conservation plan shall be drawn up
for their preservation and conservation as a part of the Zonal Master Plan.

Man-made heritage sites.- Buildings, structures, artefacts, areas and precincts of historical,
architectural, aesthetic, and cultural significance shall be identified in the Eco-sensitive Zone
and heritage conservation plan for their conservation shall be prepared as part of the Zonal
Master Plan.

Noise pollution. - Prevention and control of noise pollution in the Eco-sensitive Zone shall be
complied with the provisions of the Noise Pollution (Regulation and Control) Rules, 2000
under the Environment Act.

Air pollution.- Prevention and control of air pollution in the Eco-sensitive Zone shall be
carried out in accordance with the provisions of the Air (Prevention and Control of Pollution)
Act, 1981 (14 of 1981) and the rules made thereunder.

Discharge of effluents.- Discharge of treated effluent in Eco-sensitive Zone shall be in
accordance with the provisions of the General Standards for Discharge of Environmental
Pollutants covered under the Environment Act and the rules made thereunder or standards
stipulated by State Government whichever is more stringent.

Solid wastes.- Disposal and Management of solid wastes shall be as under:-

(i) the solid waste disposal and management in the Eco-sensitive Zone shall be carried out in
accordance with the Solid Waste Management Rules, 2016, published by the Government
of India in the Ministry of Environment, Forest and Climate Change vide notification
number S.0. 1357 (E), dated the 8™ April, 2016; the inorganic material may be disposed
in an environmental acceptable manner at site identified outside the Eco-sensitive Zone.

(i) Safe and Environmentally Sound Management (ESM) of Solid wastes in conformity with
the existing rules and regulations using identified technologies may be allowed within
Eco-sensitive Zone.

(10) Bio-Medical Waste.— Bio Medical Waste Management shall be as under:-

(i) The Bio-Medical Waste disposal in the Eco-sensitive Zone shall be carried out in
accordance with the Bio-Medical Waste Management, Rules, 2016 published by the
Government of India in the Ministry of Environment, Forest and Climate Change vide
notification number G.S.R. 343 (E), dated the 28" March, 2016.

(i1) Safe and Environmentally Sound Management of Bio-Medical Wastes in conformity with
the existing rules and regulations using identified technologies may be allowed within the
Eco-sensitive Zone.

(11) Plastic waste management.- The plastic waste management in the Eco-sensitive Zone shall

be carried out as per the provisions of the Plastic Waste Management Rules, 2016, published
by the Government of India in the Ministry of Environment, Forest and Climate Change vide
notification number G.S.R. 340(E), dated the 18" March, 2016, as amended from time to
time.

(12) Construction and demolition waste management.- The construction and demolition waste

management in the Eco-sensitive Zone shall be carried out as per the provisions of the
Construction and Demolition Waste Management Rules, 2016 published by the Government
of India in the Ministry of Environment, Forest and Climate Change vide notification number
G.S.R. 317(E), dated the 29™ March, 2016, as amended from time to time.
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(13) E-waste.- The ¢ - waste management in the Eco-sensitive Zone shall be carried out as per the
provisions of the E-Waste Management Rules, 2016, published by the Government of India in
the Ministry of Environment, Forest and Climate Change, as amended from time to time.

(14) Vehicular traffic.— The vehicular movement of traffic shall be regulated in a habitat friendly
manner and specific provisions in this regard shall be incorporated in the Zonal Master Plan
and till such time as the Zonal Master plan is prepared and approved by the Competent
Authority in the State Government, the Monitoring Committee shall monitor compliance of
vehicular movement under the relevant Acts and the rules and regulations made thereunder.

(15) Vehicular pollution.- Prevention and control of vehicular pollution shall be incompliance
with applicable laws and efforts shall be made for use of cleaner fuels.

(16) Industrial units.— (i) On or after the publication of this notification in the Official Gazette, no
new polluting industries shall be permitted to be set up within the Eco-sensitive Zone;

(i1) only non-polluting industries shall be allowed within Eco-sensitive Zone as per the
classification of Industries in the guidelines issued by the Central Pollution Control Board
in February, 2016, unless so specified in this notification, and in addition, the non-
polluting cottage industries shall be promoted.

(17) Protection of hill slopes.- The protection of hill slopes shall be as under:-

(a) the Zonal Master Plan shall indicate areas on hill slopes where no construction shall be
permitted;

(b) construction on existing steep hill slopes or slopes with a high degree of erosion shall not
be permitted.

4. List of activities prohibited or to be regulated within the Eco-sensitive Zone.- All activities in
the Eco-sensitive Zone shall be governed by the provisions of the Environment Act and the rules
made thereunder including the Coastal Regulation Zone, 2011 and the Environmental Impact
Assessment Notification, 2006 and other applicable laws including the Forest (Conservation)
Act, 1980 (69 of 1980), the Indian Forest Act, 1927 (16 of 1927), the Wildlife (Protection) Act
1972 (53 of 1972), and amendments made thereto and be regulated in the manner specified in the
Table below, namely:-

TABLE
SI. No Activity Description
@ (2) 3)
A. Prohibited Activities
1. Commercial mining, stone (a) All new and existing mining (minor and major
quarrying and crushing units. minerals), stone quarrying and crushing units shall be

prohibited with immediate effect except for meeting
the domestic needs of bona fide local residents
including digging of earth for construction or repair of
houses and for manufacture of country tiles or bricks
for housing and for personal consumption;

(b) The mining operations shall be carried out in
accordance with the order of the Hon’ble Supreme
Court dated the 4™ August, 2006 in the matter of T.N.
Godavarman Thirumulpad Vs. UOI in W.P.(C)
No0.202 of 1995 and dated the 21* April, 2014 in the
matter of Goa Foundation Vs. UOI in W.P.(C) No.435
of 2012.

2. Establishment of Major Prohibited (except as otherwise provided) as per the
hydroelectric project. applicable laws.
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SI. No Activity Description
@ (2) 3)

3. Setting of industries causing New industries and expansion of existing polluting
pollution (Water, Air, Soil, industries in the Eco-sensitive Zone shall not be
Noise, etc). permitted:

Provided that, non-polluting industries shall be allowed
within Eco-Sensitive Zone as per classification of
Industries in the Guidelines issued by the Central
Pollution Control Board in February, 2016, unless so
specified in this notification and in addition the, non-
polluting cottage industries shall be promoted.

4. Discharge of untreated Prohibited (except as otherwise provided) as per the
effluents in natural water applicable laws.
bodies or land area.

5. Use or production or Prohibited (except as otherwise provided) as per the
processing of any hazardous applicable laws.
substances.

6. Setting up of new saw mills. New or expansion of existing saw mills shall not be

permitted within the Eco-sensitive Zone.

7. Setting up of brick kilns. Prohibited (except as otherwise provided) as per the

applicable laws.

8. Commercial use of firewood | Prohibited (except as otherwise provided) as per the

applicable laws.
B. Regulated Activities

9. Commercial establishment of | No new commercial hotels and resorts shall be permitted
hotels and resorts. within one kilometer of the boundary of the Protected

Area or upto the extent of Eco-sensitive zone, whichever
is nearer, except for small temporary structures for Eco-
tourism activities:

Provided that, beyond one kilometer from the boundary
of the protected Area or upto the extent of Eco-sensitive
Zone whichever is nearer, all new tourist activities or
expansion of existing activities shall be in conformity
with the Tourism Master Plan and guidelines as
applicable.

10. | Construction activities. (a) New commercial construction of any kind shall not be

permitted within one kilometer from the boundary of
the Protected Area or upto extent of the Eco-sensitive
Zone whichever is nearer:

Provided that, local people shall be permitted to
undertake construction in their land for their use
including the activities listed in sub-paragraph (1) of
paragraph 3 as per building bye-laws to meet the
residential needs of the local residents:

Provided that the construction activity related to small
scale industries not causing pollution shall be
regulated and kept at the minimum, with the prior
permission from the competent authority as per
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SI. No Activity Description
@ (2) 3)
applicable rules and regulations, if any.
(b) Beyond one kilometer it shall be regulated as per the
Zonal Master Plan.
11. | Small scale non polluting Non polluting industries as per classification of industries
industries. issued by the Central Pollution Control Board in
February, 2016 and non-hazardous, small-scale and
service industry, agriculture, floriculture, horticulture or
agro-based industry producing products from indigenous
materials from the Eco-sensitive Zone shall be permitted
by the competent Authority.

12. | Felling of trees. (a) There shall be no felling of trees in the forest or
Government or revenue or private lands without
prior permission of the competent authority in the
State Government.

(b) The felling of trees shall be regulated in
accordance with the provisions of the concerned
Central or State Act and the rules made there
under.

13. | Collection of Forest Produce Regulated under applicable laws.

or Non-Timber Forest
Produce.

14. | Establishment of large-scale Regulated as per applicable laws.

commercial livestock and
poultry farms by firms,
corporate and companies.

15. | Infrastructure including civic | Taking measures of mitigation, as per applicable laws,

amenities. rules and regulation and available guidelines.

16. | Widening and strengthening Taking measures of mitigation, as per applicable laws,

of existing roads and rules and regulation and available guidelines.
construction of new roads.

17. | Undertaking other activities Regulated as per the applicable laws.

related to tourism like over
flying over the Eco-sensitive
Zone area by hot air balloon,
helicopter, drones, Microlites,
etc.
18. | Protection of Hill Slopes and | Regulated as per the applicable laws.
river banks.

19. | Movement of vehicular traffic | Regulated for commercial purpose under applicable laws.

at night.

20. | New trenching Ground Regulated as per the applicable laws.

21. | Old trenching Ground Regulated as per the applicable laws.

22. | Grant and renewal of mining | Regulated as per the applicable laws.

lease

23. | Air, Vehicular and noise Regulated as per the applicable laws.

pollution

[PART II—SEC. 3(ii)]
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SI. No Activity Description
@ Q) 3)

24. | Erection of electrical and Regulated under applicable laws of underground cabling
communication towers and may be promoted.
laying of cables and other
infrastructures.

25. | Ongoing agriculture and Permitted as per the applicable laws for use of locals.
horticulture practices by local
communities along with
dairies, dairy farming,
aquaculture and fisheries.

26. | Discharge of treated waste The discharge of treated waste water or effluents shall be
water/effluents in natural avoided to enter into the water bodies and efforts shall be
water bodies or land area. made for recycle and reuse of treated waste water.

Otherwise the discharge of treated waste water/effluent
shall be regulated as per the applicable laws.

27. | Commercial extraction of Regulated under applicable laws.
surface and ground water.

28. | Open Well, Bore Well, etc. for | Regulated and the activity should be strictly monitored by
agriculture or other usage. the appropriate authority.

29. | Solid Waste Management. Regulated as per the applicable laws.

30. | Introduction of Exotic species. | Regulated as per the applicable laws.

31. | Use of polythene bags. Regulated as per the applicable laws.

32. | Commercial Sign boards and | Regulated as per the applicable laws.
hoardings.

33. | Eco-tourism. Regulated as per the applicable laws.

C. Promoted Activities

34. | Rain water harvesting. Shall be actively promoted.

35. | Organic farming. Shall be actively promoted.

36. | Adoption of green technology | Shall be actively promoted.
for all activities.

37. | Use of renewable energy and | Bio-gas, solar light etc to be actively promoted.
fuels.

38. | Agro-Forestry. Shall be actively promoted.

39. | Use of eco-friendly transport. | Shall be actively promoted.

40. | Environmental Awareness. Shall be actively promoted.

5. Monitoring Committee for Monitoring the Eco-sensitive Zone Notification.- For effective

monitoring of the provisions of this notification under sub-section (3) of section 3 of the
Environment (Protection) Act, 1986, the Central Government hereby constitutes a Monitoring
Committee, comprising of the following, namely:-

(i)

(if)
(iii)
(iv)

Divisional Commissioner, Chambal Division

Chief Conservator of Forests, Gwalior

District Collector, Morena/Bhind/Sheopur district
Commissionar Nagar Nigam Morena/CMO Nagar Palika Bhind/

Sheopur

Chairman;
Member;
Member;
Member;
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(v)  CEO of Zilla Panchayat Morena/Bhind/Sheopur district Member;
(vi) District Officer of Town and country planning Department Member;
(vii) A representative of Non-government Organisation working in the Member;
field of wildlife conservation to be nominated by State Government
(viii) An expert in Biodiversity nominated by the StateGovernment Member;
(ix) An expert in Ecology and Environment to be nominated by the State Member;
Government
(x) A representative from State Public Works Department Member;
(xi) A representative from State Pollution Control Board Member;
(xii) Wildlife Warden of Morena Forest Division Member-Secretary.

6. Terms of reference. — (1) The Monitoring Committee shall monitor the compliance of the
provisions of this notification.

(2) The tenure of the Monitoring committee shall be for three years or till the re-constitution of the
new Committee by the State Government and subsequently the Monitoring Committee shall be
constituted by the State Government.

(3) The activities that are covered in the Schedule to the notification of the Government of India in
the erstwhile Ministry of Environment and Forests number S.O. 1533 (E), dated the 14"
September, 2006, and are falling in the Eco-sensitive Zone, except for the prohibited activities as
specified in the Table under paragraph 4 thereof, shall be scrutinised by the Monitoring
Committee based on the actual site-specific conditions and referred to the Central Government
in the Ministry of Environment, Forest and Climate Change for prior environmental clearances
under the provisions of the said notification.

(4) The activities that are not covered in the Schedule to the notification of the Government of India
in the erstwhile Ministry of Environment and Forests number S.0. 1533 (E), dated the 14"
September, 2006 and are falling in the Eco-sensitive Zone, except for the prohibited activities as
specified in the Table under paragraph 4 thereof, shall be scrutinised by the Monitoring
Committee based on the actual site-specific conditions and referred to the concerned regulatory
authorities.

(5) The Member-Secretary of the Monitoring Committee or the concerned Deputy Commissioner(s)
shall be competent to file complaints under section 19 of the Environment Act, against any
person who contravenes the provisions of this notification.

(6) The Monitoring Committee may invite representatives or experts from concerned Departments,
representatives from industry associations or concerned stakeholders to assist in its deliberations
depending on the requirements on issue to issue basis.

(7) The Monitoring Committee shall submit the annual action taken report of its activities as on the
31" March of every year by the 30" June of that year to the Chief Wildlife Warden in the State
as per proforma appended at Annexure V.

(8) The Central Government in the Ministry of Environment, Forest and Climate Change may give
such directions, as it deems fit, to the Monitoring Committee for effective discharge of its
functions.

7. The Central Government and the State Government may specify additional measures, if any, for
giving effect to provisions of this notification.

8. The provisions of this notification shall be subject to the orders, if any passed or to be passed by
the Hon’ble Supreme Court of India or the High Court or the National Green Tribunal.

[F. No. 25/79/2015-ESZ-RE]
Dr. SATISH C. GARKOT]I, Scientist ‘G’
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ANNEXURE- 1
BOUNDARY DESCRIPTION OF ECO-SENSITIVE ZONE OF THE PROTECTED AREA
North Madhya Pradesh, Uttar Pradesh or Madhya Pradesh — inter-state boundary of
Rajasthan states (middle stream of Chambal river).
East Madhya Pradesh-The inter-state boundary of Rajasthan is situated in the Parvati
River where the Chambal right main canal crosses the Parvati river.
South Artificial Boundary Madhya Pradesh - One kilometer from the inter-state boundary

of Rajasthan and Madhya Pradesh, Uttar Pradesh states (middle edge of Chambal
river), two kilometers from the protected area (the boundary of the National Chambal
Sanctuary) on the south side (permanent distance) on the east side along the banks of
river Parvati and river Chambal, which is Passes through of Handi, Kalamunda,
Makvarda, Badodia Bindi, Pali, Thikritia, Kudayutha, Dharampura, Sarangpura,
Kuvhajapur, Basaud, Vidakhedli, Walapura Wajarli, Thikritia, Uatnwad, Gudda
Advad, Dabrasah, Vithalpur, Chak juwada, Banwada, Dhiroli, Bhoredi, Khairoda
Kalan, Akoria, Heerapura, Utpatpura, Parasata, Daulpur, Jaitpura, Jamurda, Parvati
Pura, Kachinda, Gueraina, Hirapura, Dudokhar, Sukhpura, Barhana, Masudpur,
Rithona, Mahua, Arjunpura, Himmatpura, Kadora, Ratanpura, Surajpura, Chitawali,
Dulhgan, Udnanpura, Pali, andhapura, Jajepura and Bhanpur.

West One kilometer away from the inter-state boundary of Madhya Pradesh and Uttar
Pradesh states (Central Stream of Chambal river), one kilometer away from the
protected area (Boundary of National Chambal Sanctuary) to two kilometers parallel
distance.

ANNEXURE-1I

GOOGLE MAP OF ECO-SENSITIVE ZONE OF NATIONAL CHAMBAL
SANCTUARY

NATIONAL CHAMBAL SANCTUARY —I',-'J_' i i
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ANNEXURE-ITI

TABLE A: Latitude-Longitude of Prominent Locations of National Chambal Sanctuary,

Madhya Pradesh
S.No. | District Starting/ Ending | Village Latitude Longitude
point
1. Sheopur Starting point Badodi Bindi | N 25"24°13.09” E 77°36°40.98”
2. Sheopur | Ending point Nitanwas N 26°11°32.78” E 77°06°59.45”
3. Morena Starting point Barotha N 26°13°06.11” E 77°07°48.59”
4. Morena Ending point Chapak N 26°44°17.35” E 78°32°18.03”
5. Bhind Starting point Kachhpura N 26°45°30.93” E 78°32°32.15”
6. Bhind Ending point Bindwa N 26°36°07.59” E 79°00°14.01”
TABLE B: Latitude-Longitude of Prominent Locations of Eco-Sensitive Zone
S.No. | District Starting/ Ending | Village Latitude Longitude
point
1. Sheopur Starting point Handi N 25%23°55.32” E 76°37°16.22”
2. Sheopur Ending point Parwati Pura | N 26°05°38.15” E 77°00°04.60”
3. Morena Starting point Kachhinda N 26°11°58.53” E 77°10°18.08”
4. Morena Ending point Mahua N 26°48°29.15” E 78°22°27.91”
5. Bhind Starting point Arjunpura N 26°44°19.71” E 78°33°07.55”
6. Bhind Ending point Bhonpura N 26°36°21.78” E 78°56°38.62”

ANNEXURE-IV

LIST OF VILLAGE AREA COMING UNDER ECO-SENSITIVE ZONE OF NATIONAL
CHAMBAL SANCTUARY ALONG WITH GEO-COORDINATES

District S.No. | Name of village Latitude / longitude
situated on 500 meters.
periphery
Sheopur 1 Badodi Bindi N25°24 13.09 , E 77° 36° 40.98
2 Radhapura N25°25 15.82°,E 76" 36 38.74
3 Barkhera N25°26 03.19 ,E 76°35 31.37
4 Adotpura N 2526 30.84 ,E 76°35 13.73
5 Badodiya N 25°27 51.61, E 76" 33 59.58
6 Kalukhedli N 2528 54.31,E 76" 33 59.58
7 Behadawad N25"29 18.74 , E 76° 33 40.74
8 Pahadli, N25°30 16.12, E 76" 33 00.71
9 Panwada, N25°3124.09,E76°32 17.16
10 | Rajaura N 2532 4588, E76°31 47.73
11 Gurnawada Utanwad N25"36 16.11,E 76" 31 10.08
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12 | Sankarli N 2536 53.27,E76°30 57.14
13 Patpada N 25°37 28.30", E 76° 31 03.02
14 | Amalda N 2538 29.85, E 76° 30 44.19°
15 | Nimodapeer N 2539 57.93", E 76° 30 53.60°
16 | Gaondi N 25°40 45.67,E 76" 30 21.83
17 | Panadi N 25°40 23.39, E 76" 31 58.34
18 Jalalpura N 25°41 33.41 E 76" 28 57.06

19 | Aadwad N25°41 57.80, E 76" 31 46.58
20 Soondi N25°43 15.22", E 76" 31 08.90°
21 Cheetakhedi N 25°42 47.65,E 76" 33 00.73
22 Makhanakhedi N25°43 51.28, E 76° 31 44.22
23 Chak Juwad N 25°44 3582, E 76" 31 59.52°
24 | Malarna N 25°45 5534, E76°31 27.74
25 Dalkha N25°46 21.84,E76"31 24.21
26 | Behted N 25°47 2544, E 76" 31 28.92°
27 Echhanakhedi N25°47 31.79,E 76° 31 44.22"
28 Adoosa N25°48 17.36, E 76" 32 56.04°
29 | Mudalpada N 25°49 20.87, E 76" 32 59.49°
30 Lechoda N 25°50 05.43", E 76" 34 18.43
31 Dantardakalan N 25°50 16.04, E 76" 34 50.20°
32 Samarsa N25°50 19.14, E 7637 11.40°
33 Unchakheda N 25°50 46.76 , E 76" 37 09.10°
34 Bichpuri N25°51 09.01, E 76° 38 19.72
35 Awani N 25°51 54.36 ,E 76" 37 43.49
36 | Jawasa N 25°5222.02, E 76”40 02.07
37 Tongni N 25°53 2438, E 76° 39 20.00°
38 Sewapura N 25°53 28.62", E 76° 39 40.03
39 Jaini N 25°52°06.13", E 76" 42 13.91°
40 Sirsod N 25°53° 24,50, E 76" 42 38.65
41 Manpur N25°51 1740, E 76° 42 57.47
42 | Fatahpur N25°45 19.21, E 76° 34 54.84
43 Makrod N 25°54 10.97", E 76" 45 46.11°
44 | Bagdiya N 2553 44.62", E 76° 48 37.66
45 Baradari N 2554 59.67,E 76" 51 05.69
46 | Biloni N 25°57 42.81, E 76" 49 20.04°
47 Khirkhiri N 2558 09.27, E 76" 49 34.17
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48 | Danteti N 2559 37.50, E 76° 49 47.40°
49 Sukhwas N 26°00 51.03", E 76" 50 53.33
50 | KherodaKhurd N 26°01 18.00, E 76" 51 39.24°
51 Milawali N 25°00 57.51, E 76" 52 55.44°
52 Sudhara N25°02 18.95, E 76" 53 31.95
53 Arrodari N 25°03 00.19, E 76" 54 17.84
54 | Nimach N 26”03 39.32°, E76° 54 17.84
55 | Piprani N 26°04 22.68, E 76" 54 35.49°
56 | Rijhenta N 26°05 22.93, E 76° 55 28.47
57 | Baroli N 26”05 23.99, E 76° 56 53.23
58 | Chainpur N 26°06 21.07, E 76° 57 55.62°
59 Jamurdi N 26° 06 49.61, E 76" 58 36.83
60 Dubawali N 26°07 07.57,E 7659 56.87
61 | Nadigaon N 26”08 04.64, E 77° 00 43.95
62 Liloni N 26°10 00.87, E 77° 02 42.84
63 Jimarchha N 26°10 15.66 , E 77° 04 22.88"
64 | Pancho N 26" 10 42.07", E77° 06 19.42
65 | Nitanwas N26° 11 32.78 ,E 77° 06 59.45
Morena 66 | Barotha N26°13 06.11,E 77° 07 48.59°
67 Kaimarakalan N26°11 13.11,E77° 12 15.79
68 Kaimarakhurd N 26°1329.35,E 77° 12 59.34°
69 | Gadula N 26°13 29.88 ,E 77° 13 25.24
70 | Banthar N 26 °13'30.40 , E 77° 14 04.08
71 Gondoli N 26° 13 04.00, E 77° 14 57.65
72 Atar N26°15 31.82, E 77°18 12.45
73 | Digwar N26°16 13.00, E 77°20 22.52
74 | Khedadigwar N26° 16 34.10, E 77° 20 45.47
75 Rohu ka Gaon N26°19 08.18", E 77°20 21.35
76 | Gajikheda N 26”19 37.19,E 77°20 21.94
77 | Palari N 26°20 13.59,E77°21 11.96
78 Banwara N 26°20 58.95, E 77°21 19.03°
79 | Norwali Kheron, N 26”20 22.55,E 77°23 48.52°
80 | Kheron N 26°20 37.32, E 77° 24 53.25
81 | Kalarghati N 26°22 07.50, E 77°27 35.70°
82 | Jhundpura, N26°21 02.64, E 77° 28 32.20°
83 Kadhawana N 26°23 56.12", E 77° 28 26.90°
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84 | Barred, N 26"23 33.45 E77°30 29.91°
85 Singhroli N 26°23 45.05, E 77°31 47.60°
86 | Chinnoni Chambal, N 26" 24 28.80, E 77° 32" 50.58"
87 | Tindokhar N 26" 24 40.39, E 77° 33' 55.32°
88 | Brijgadhi, N 26°25 26.77 ,E 77° 33 43.54
89 | Milaua N 26°25 45.78 , E 77° 36 57.56
90 | Kotra N 26°25 50.49, E 77° 38 00.10°
91 Kolhudanda N 26°27 07.10, E 77° 38 46.45
92 | Gurja N 26°28 18.10, E 77°39 02.45
93 Chhinwara N 26°28 38.59, E77°40 11.41
94 | Uttampura N26°27 51.17,E 77° 41 34.39°
95 Tajpur N 26°28 51.23, E 77° 41 42.34
96 Sarsaini N 26°29 04.18, E 77°45 10.32°
97 Bindwa Deogarh, N 26°29 43.68, E 77° 46 20.36
98 | Nandpura N 26°29 19.97,E 77° 48 21.02°
99 | Gudha chambal, N 26°31 57.97 ,E 77° 48 02.18
100 | Khandoli N 26° 34 06.67,E 77°51 07.76
101 | Kainthari N26°36 17.73,E77°53 13.72
102 | Vindwa chambal N 26°37 14.92", E 77° 54 55.61
103 | Jaitpur Chambal N 26°37 24.56 , E 77° 54 14.92°
104 | Bhanpur N 26°39 02.10, E 77° 54 57.89°
105 | Piprai N 26°37 55.96,E 77° 57 08.62
106 | Nayakpura N 26°39 08.56 , E 77° 58 27.49
107 | Gadora N 26°39 32.23, E 77° 58 48.09
108 | Gorkha N 2640 01.68, E 77°59 57.54
109 | Rithora khurd N 26°4019.04, E 78° 01 34.65
110 | Jakhona N 2639 05.91, E 78° 04 53.09°
111 | Asah. N 2640 03.98", E 78° 07 38.99°
112 | Kuthiyana N 2641 16.55, E 78° 06 25.42
113 | Beelpur N 26”42 18.59, E 78° 06 36.01
114 | Kisroli N 26°44 32.12°, E 78° 07 58.41
115 | Aroli N 26°45 41.49", E 78° 07 40.76°
116 | Gosbasai N 26° 45 55.16, E 78° 08 50.21"
117 | Malbasai N 26° 46 18.29, E 78° 09 29.06°
118 | Goonjh N 26°45 57.26 ,E 78° 10 31.44°
119 | Tilol N 2645 31.67,E 78" 14 23.62°
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120 | Barwai N 26”46 48.46 ,E 78° 13 47.73
121 | Ratanbasai N 26”48 14.93", E78° 13 52.71°
122 | Ruar N26"47 10.12", E78° 17 13.25
123 | Rithaura N 26”49 00.13", E 78° 16 47.66°
124 | Rachhed N 2648 55.71,E78° 17 23.25
125 | Ludhawali N 2649 34.05,E 78° 16 59.12°
126 | Useth N 26° 50 49.54, E 78° 21 06.28
127 | Bindwa N 26° 48 47.70 , E 78° 23 09.88"
128 | Raipur N26°48 10.14, E 78°25 11.33
129 | Kundauna N 26° 47 22.33", E 78° 26 56.68
130 | Kuraitha N 26”47 06.04", E 78° 27 24.93
131 | Silawali N 26° 46 46.08, E 78°29 43.24°
132 | Dhorra N 26° 46 25.58, E 78°30 53.83
133 | Nagra Porsa N 26°45 55.11, E 78° 31 46.84
134 | Bhadawali N 26° 44 57.29, E 78° 32 20.38
135 | Chapak N 26°44 17.35,E 78°32 18.03°
136 | Kachhpura N 26°45 30.93", E 78°32 32.15
137 | Kanera N 26° 44 41.00, E 78°34 33.99°
138 | Kherat N 26° 44 44.15 E 78°35 41.08
139 | Nawali Brindawan N 26°44 49.41 E 78° 37 40.56
140 | Ater N 26°4432.03 ,E 78° 38 34.72
141 | Repura N 26° 44 17.57 ,E 78°39 53.59°
142 | Bindwa N 26° 45 34.83, E 7840 31.25
143 | Salimpur N 26°45 32.73,E78°41 1127
144 | Khipona N 26°45 30.61, E 78° 42 00.32
145 | Dangsarkar N 26° 46 23.18, E 7840 57.73 "
146 | Maghora N 2647 07.30 ,E 78° 41 56.79
147 | Jamsara N 26°45 15.63", E 78° 42 54.17
148 | Akon N 26° 46 18.43", E 78° 44 35.40°
149 | Nakhloli N 26° 45 50.05, E 78° 45 28.37
150 | Koshath N 2645 1747, E 78° 46 34.59
151 | Bijora N 26" 44 33.87, E 78° 47 40.45
152 | Chilonga N 26" 44 33.62", E 78° 49 00.20°
153 | Priyaya N 26°44 11.53, E 78° 49 39.93°
154 | Rama N 2643 29.49, E 78°51 13.42°
155 | Bhagwantpura N 26° 41 46.96 , E 78° 48 56.67
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156 | Jori Ahir N 26”41 13.84", E 78° 51 07.33
157 | Gadha N 2641 51.69, E 78° 51 29.70°
158 | Chosad N 2637 59.00 , E 7850 37.73
159 | Baderi N26"41 17.51, E 78° 52 56.21
160 | Badapura N 26" 41 3544 E78° 53 55.48
161 | Ranipura N26°41 16.99,E 78° 54 12.14
162 | Naripura N26°42 55.02, E 78° 40 16.19
163 | Barhi N 26”40 32.01, E 78° 55 26.25
164 | Samanna N 26”39 57.06 , E 78° 56 03.97
165 | Sapad N 26”39 32.78, E 78° 56 15.06
166 | Khuavali N 26" 38 50.29 , E 78° 56 28.50°
167 | Javai N 26" 38 59.76 , E 78° 56 35.56
168 | Saraya N 26" 37 37.03,E 78° 57 42.20
169 | Gyanpura N 26°39 52.76 , E 78" 59 43.42
170 | Kuroli N 26”38 30.66 , E 78° 59 03.40°
171 | Sankari N26°37 01.26, E 78°59 23.41
172 | Kachhui N 2636 51.79, E 78° 59 39.88
173 | Bindwa N 26" 36 07.59,E 79°00 14.01
District S.No. | Name of village Latitude / longitude
situated on 2 km.
periphery
Sheopur 1 Handi N25°23 55.32,E76°37 1622
2 Kalmunda N 2524 21.06 ,E 76”37 57.61
3 Makdabada N 25"23 48.11,E 76" 37 5820
4 Badodia Ginsi N 25°25 54.10, E 76" 36 20.50°
5 Pali N 25°25 44.00 , E 76" 37 46.42
6 Thikariya N25°26 13.23, E 76" 38 05.85
7 Kundaytha N 25°26 43.04 , E 76" 38 38.33
8 Dharmpura N25°27 41.49 ,E 76" 36 27.68
9 Sarangpura N 25°26 35.00, E 76" 35 30.00°
10 | Kwahanjapur N 2526 45.00, E 76" 34 20.00°
11 Basod N25°29 53.22" E 76" 35 52.25
12 Beeda khedli N 25°27 20.00, E 76° 34 25.00°
13 Balapura N25"31 1427 ,E76° 34 24.19
14 | Vajarli N 2531 35.09, E 76° 33 26.97
15 Thekaria N 2532 37.00, E 76" 33 45.00°
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16 | Utanbad N 2533 36.27, E 76° 34 06.31°
17 | Gudha Anwad N 2539 27.00, E 76° 31 44.98
18 | Dabarsa N 2541 30.00", E 76° 30 40.00°
19 | Bitthalpur N25°42715.22" E 76° 337 29.23
20 | Chak Juwad N 25°44 54.81, E 76" 32 34.95
21 Banwada N 25°39 57.45 E 76" 36 47.33
22 Dhiroli N 25°52 28.17, E 76" 46 26.57
23 | Khojipura N 25°56 52.36, E 76" 50 46.14°
24 | Bhoridi N 25°59 30.00, E 76° 50 30.00°
25 Khairoda Klan N 26° 00 48.00°, E 76° 52" 00.00°
26 | Akoriya N 26" 00 34.62", E76° 53  11.43
27 | Hirapura N 26°03 38.87,E 76" 56 18.16
28 | Udotpura N 26° 04 09.24, E 76" 58 01.87
29 | Parashta N 26°05 13.80, E 76" 58 22.61
30 Daulpura N 26° 04 55.86 , E 76° 59 03.37
31 Jaitpura N 26° 05 33.91, E 76° 59 33.99°
32 Jamurda N 26°05 57.17, E 76" 58 56.32
33 Parwati Pura N 26°05 38.15 ,E 77° 00 04.60 °
Morena 34 Kachhinda N26°11 58.53", E77° 10 18.08
35 Gurena N 26°20 18.87, E 77°27 20.76
36 | Hirapur N 26°19 46.16, E 77° 28 46.70°
37 | Didokhar N 26°27 24.83, E 77° 40 09.43
38 Sukhpura N 26°27 58.67,E 77° 43 50.42°
39 | Barhana N 26°30 33.71,E 77° 48 33.97
40 Masoodpur N 26°37 30.55,E77°56 11.46
41 Rithona N 26° 44 43.17 ,E 78° 12 49.95
42 Mahua N 26°48 29.15, E 78°22 2791
Bhind 43 | Arjunpura N 26°44 19.71", E 78° 33 07.55
44 | Himmatpura N 26° 46 14.63", E 78° 18 38.78
45 Kadora N 26°43 31.72", E 78°39 14.61
46 | Ratanpura N 26”44 1546, E 78° 43 02.44
47 | Suraj pura N 26”44 59.61, E 78° 45 04.85
48 | Chitawali N 26° 43 06.07, E 78° 45 00.15
49 Dulhagan N 26°40 53.62, E 78° 47 10.56
50 | Udanpura N 26°40 24.12", E 78° 51 00.34°
51 Pali N 26°39 42.24 " E 78° 53 32.64
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52 | Andhapura N 2639 11.74", E 78° 527 09.04°
53 Jajepura N 26°39 00.16 , E 78° 55 00.93"
54 | Bhonpura N26°36 21.78 , E 78" 56 38.62

Annexure -V
Performa of Action Taken Report: - Eco-sensitive Zone Monitoring Committee.-
1.  Number and date of Meetings:

2.  Minutes of the meetings (mention noteworthy points. Attach Minutes of the meeting as
separate Annexure).

Status of preparation of Zonal Master Plan including Tourism Master Plan .

4. Summary of cases dealt with rectification of error apparent on face of land record (Eco-
sensitive Zone wise). Details may be attached as Annexure.

5. Summary of cases scrutinised for activities covered under the Environment Impact
Assessment Notification, 2006. (Details may be attached as separate Annexure).

6. Summary of cases scrutinised for activities not covered under the Environment Impact
Assessment Notification, 2006. (Details may be attached as separate Annexure).

7.  Summary of complaints lodged under section 19 of the Environment (Protection) Act, 1986.

8. Any other matter of importance.
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MINUTES OF THE 69" MEETING OF THE srﬂuomo C
{ for wild Life was

BOARD FOR WILD LIFE HELD ON 29" July, 2022

The 69™ Meeting of the Standing Commitiee of the National Boarc e
held through hybrid mode on 29™ July, 2022 under the (,hmmmnﬁ;hm of !hﬁ n:\ )'S
Minister for Environment, Forest & Climate Change. The list of participanis
at ANNEXURE-

pants 10 the meeting and requested \GF

The Member Secretary welcomed the partici
(WL) to initiate discussions on the agenda ltems.

{ the Standing Committee

2022
s of the 68" meeting of

AGENDA ITEM No.1
minutes of the 68" Meeting ©
30" May,

69.1. Confirmation of the
wild Life held on

of National Board for

T | mittee was informed that the minute

b Y S o National Board for Wild Life held on 30" May, 2022
have been received on the

ments

the Standing Committee of
bers and no com

were circulated 0 all the Mem
minutes of the meeting.
s, the Standing Committee decided to confirm

Decision Taken: After discussion
meeting held on 30t May, 2022.

the minutes of its 68"
AGENDA ITEM No.2

(Action Taken Report)
n of amount realized for mitigation measures as per
ittee of National Board for Wild

69.2.1 Depositio
conditions imposed by standing Commi
Life
as informed that in view of the provisions

The Standing Committee W
contained in the CAF Act 2016, this policy issue was discussed in the 67"

and the 68" meetings.
68" meeting, a committee has been constituted by the

the matter. The report of the committee is awaited.
he Standing Committee decided to defer

As decided in the
Ministry to examine

Decision taken: After discussions, t

the matter.
69.2.2 Proposal for use of 28.83 ha of forest land from Southern Elephant
Reserve for two laning for Improvement Jup-gradation of H-K Road from

D Highways in Tirap District of Arunachal

0.00 Km to 10.611 Km by PW
Pradesh

FP/AR/ROAD/33459/2018
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The Stans L 8.83
anding Commi . s for use of 25.
g Lommittee was informed that the proposal is fotwo-laming for

a of forest |

| and from Southern Elephant Reserve for aning

gi‘;)tr(')vemenuu‘)grada“(’" of 10.611 kmpof H-K Road in Deomali in Tirap
fict of Arunachal Pradesh by PWD Highways.

The proposal was first considered in the 67" meeting of the Standing

Committee held on 25" March 2022.1t was decided that a Site Inspept::);':
Committee comprising Dr. Sukumar and an officer from Integrated R'e‘.gl(:ion
Office of the Ministry at Guwahati would examine the Pf°p°59d rgltugnading
Mmeasures and submit a report for placing in the next meen‘ng of the : qt e
Committee. The committee was constituted by the Ministry and |
submitted its report to the Ministry.

Decision Taken: After discussions, the Standing Committee decided to

recommend the proposal subject to the following conditions:

1. The mitigation plan enclosed with the proposal shall be implemented in
its entirety.

2. Speed breakers will be put up at several points along the flat stretch of
road from Hukanjauri (chainage 0.0 km) up to about 3.0 km towards
Khonsa. The precise locations of the speed breakers to slow the fast-
moving vehicles should be determined by the DFO, Deomali, by
obtaining observations from the field staff and/or through engaging the
services of a local naturalist to survey the presence of animal signs and
paths along the highway. The three bridges being constructed (at the
following locations: Baksa nallah, Bogapani nallah and Bade nallah)
along the road serve mostly as water drainage channels
but also permit animals, including elephants, to cross if they need to
during periods of low water flow or when dry. A number of other culverts
along the road also permit smaller animals and reptiles/amphibians to

Cross.

3. The critical need for wildlife mitigation along the road is for passages
for Hoolock Gibbon (and other primate species) to cross the highway.
For this purpose, artificial “canopy walkways or bridges” must be
constructed by the PWD-Highways department at a few places. While
the site inspection team pointed out some locations
to the accompanying forest officials, including the DFO-Deomali, a
more detailed survey of the presence of Hoolock Gibbon and ott'wer
primates must.be carried out with the help of local naturalists and forest
staff to determine their movements and precise locations for the canop

walkways. Design of canopy bridges may be taken fr Y
WIl and other experienced naturalists. .

4. Placing of hoardings and si |
. gnages warning of animal |
crealing awareness among the travellers using the roadcrossmgs e

S. In future, there will alsob
s i € a need for up

) between Deomali and Hukgré.‘d“.“m" of the stretch of road

anjuri. This road presently lies
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mittee decided that the 1 333

g;t;‘l?siém taken: After discussions, the Standing Com
g addovernment 'would be requested 1o submit a revised mitigation plan
defe"edfesses the impact of mining on wildlife. The proposal was, therefore,

69.2.6 cvafrtlal de-notification of 292.39 ha revenue land of the National Chambal
ildlife Sanctuary, Morena, Madhya Pradesh.

FP/MP/Others/6129/2021

osal is for alteration of

The Standing Committee was informed that the prop ,
de-notification of

boundaries of National Chambal Sanctuary by partial
292.39 ha area from the Sanctuary.

red in the 67" meeti :
wherein it was decided that a committee

comprising Dr. H.S. Singh and Member Secretary, Naﬁona| Tiger
Conservation Authority would examine the proposal and submit a report to
the Ministry for placing before the Standing Committee in the next meeting.

The report has been received.

The proposal was first conside ng of the Standing
Committee held on 25.03.2022

ent has recommended exclusion of an area of 292.39 ha

The State Governm .
laces. However, the Committee has

by rationalisation of boundaries at five p
recommended exclusion of an area of 207.05 ha.

sions, the Standing Committee decided to

Decision taken: After discus
a of 207.05 ha from the Sanctuary as follows:

recommend exclusion of an are

No. [Name Range, district Recommended dimension
of site and nearest |and area
town/city . -
Dimension of ea
recommended site-|(ha)
\Width x Length
along river
1. |Badodiya |Range-Sabalgadh, 146 m x 852.61 m 9.49
Bindi District/city-Sheopur
2. Barvasin _|Range-Devari, District/city- | 402.13 m x 118.66
Morena 3559.28 m
3 jogha.t Range-Devari, District/ city- | 201.83 m x 78.90
(Piparai) |[Morena/ Jaura 3539.22 m
Total area recommended for rationalization 207.05

The proposal was recommended subject to the following conditions:
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waters.

monitoring and regul

iil.
Corporation Ltd or

Corporation Ltd should be
transport, storage and marketing of s

activities connected

enabled weighing b

mining leases; electro
involved in transporting;

The administration should ensure t
not be done in water zone or san

The entire process -
sand-marketing should be done unde

To establish a new control

Technology must be use
barcoding of each Transi

The denotified area should be clearly demarcated on the

L

d activities should

hat mining relate
er surrounded by

d bars in the riv

Aransport, sand-storage and

d-mining, sand
-established administrative,

r well

san

atory system.

and regulation system, Sand Mining
h of existing Madhya Pradesh Mining
the region for the mining,
lug possible illegal

a branc
established in
and to p

with sand mining.

d to monitor and control illegal mining like
t Permit; Barcoding of royalty receipts; T

alance at exit points; geo-tagged demarcation of
nic surveillance; GPS fitted tractors/trucks

avoidance of heavy machinery in digging etc.

ground by

erecting boundary pillars and geo-tagging.

Vi.
sand mining and its

Vii.

sanctuary area to

assessment may be don

Corporation Fund.

viii.  The declining trend

20 years needs to be factored

programmes for Ch

69.2.7 Hubli — Ankola New Railway line

The proposal fo
placed for consi
the Committee. |
constituted to examine
impacts of the project
constituted by the Ministry
that the committee had
2022 but the inspectio

Karnataka. . He said that the committee will visit th

season.

Decision taken: The Sta
provided by ADG (FC).

There should be regular mo

Biennial impact assessment of sand

r wildlife clearance for Hubli
deration of the Standing
t was decided in the meeting that a committee would be

the proposal, survey
over forest and wildlife. The commitiee was

planned a site
n could not be carried out due to heavy rains in

nitoring and reporting system about the

impact on aquatic fauna in the Chambal river.

mining needs to be done around
diversity loss. Funding of the

ascertain the bio
State MMDC/ Sand Mining

e from the

per annum recorded over the last

of flow of 3.5%
in for future water management

ambal river.

project, Karnataka

-Ankola railway line project was

Committee in the 68" meeting of

the area, and assess the

tter dated 3" June 2022. ADG(FC) informed

by le
inspection from 13" July to 17" July,

e site soon after the rainy

nding Committee took note of the information
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) ANNEXURE R-3

F.N0.6-170/2021 WL
Government of India
Ministry of Environment, Forest and Climate Change
{Wildlife Division)

3" Floor, Jal Wing,
Indira Paryavaran Bhawan,
Jor Bagh Road, New Dethi 110003.

06 September, 2022
Tao,
The Principal Secretary (Forests),
Department of Forests,
Government of Madhya Pradesh,
Valiab Bhavan, Bhopal-462004.

Sub: Partial de-notification of 292.39 ha revenue land of the National Chambal
Wildlife Sanctuary, Morena, Madhya Pradesh-FP/MP/Others/6129/2021-reg.

Sir,

Reference is invited to the subject mentioned above. The above proposal was
discussed in the 69" Meeting of Standing Committee of National Board for Wild Life
held on 29" July, 2022 under the Chairmanship of Hon'ble Minister for Environment,
Forest & Climate Change. .

2. After discussions, the Standing Committee decided to recommend exclusion of
an area of 207.05 ha from the Sanctuary as follows:

S. [Name of site Range, district Recommended dimension
No. and nearest town / city and area
Dimension of Area
recommended (ha}
gite- Width x
Length along
river '
1. | Badodiya Bindi  |Range- 146 m x 852.61m [9.49
Sabalgadh, District/city- -
Sheopur
2. | Barvasin Range-Devari, District/city- | 40213 m  x |118.66
Morena 355928 m
3. | Rajghat (Piparai) [Range-Devari, District/ | 201.83 m  x [78.90
city- Morena/ Jaura 353922 m |
Total area recommended for rationalization 207.05

The proposal was recommended subject ta the following conditions:

I The administration should ensure that mining related activities should not
be done in water zone or sand bars in the river surrounded by waters.

Bana 4 nf 2
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3.

Copy to:
1.

2.

i

Vi.

Vii.

yiil.

The entire process - sand-mining, sand-transport, sand-storage and sand-
marketing should be done under well-established administrative,
monitoring and regulatory system.

To establish a new control and regulation system, Sand Mining Corporation
Ltd or a branch of existing Madhya Pradesh Mining Corporation Ltd should
be established in the region for the mining, transport, storage and marketing
of sand to plug possible illegal activities connected with sand mining.
Technology must be used to monitor and control illegal mining like
barcoding of each Transit Permit; Barcoding of royalty receipts; IT enabled
weighing balance at exit points; geo-tagged demarcation of mining leases;
electronic  surveillance; GPS  fitted tractorsftrucks  involved  in
transporting; avoidance of heavy machinery in digging etc.

The denotified area should be clearly demarcated on the ground by erecting
boundary pillars and geo-tagging.

There should be regular monitoring and reporting system about the sand
mining and its impact on aquatic fauna in the Chambal river.

Biennial impact assessment of sand mining needs to be done around
sanctuary area to ascertain the biodiversity loss. Funding of the
assessment may be done from the State MMDC/ Sand Mining Corporation
Fund.

The declining trend of flow of 3.5% per annum recorded over the last 20
years needs to be factored in for future water management programmes for
Chambal river.

The minutes of the meeting have been posted online in the “PARIVESH" portal
of this Ministry

Yours faithfully,

{Dr. Rajendra Kumar)
Scientist 'C’
Email: kumar.rajendra@gov.in

Pr. Chief Conservator of Forests & Chief Wild Life Warden, Government

of Madhya Pradesh, 3 Floor, M.P. Nagar, Zone-, Bhopal-462001.

Deputy Director General of Forests(C), Integrated Regional Office, Ministry of

Environment, Forest & Climate Change, E-Arera Colony, Link Road-3, Bhopal-
462016.

Inspector General of Forests, FC Division, MoEF&CC.
Joint Secretary, LA, Division, MoOEF&CC.

-
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Bhopal. the 319 Januany. 2023

For/2/0004/2022-sec-2-10:1n exerciss of the powers conferred
by sub-section (1) of section 18 of the Wild Lite (Protection) Act,
1972 (53 of 1972) and in pursuance of this department’s
Notification No.15-12-X (2)-82 dated 24 December, 1982
published in the Madhya Pradesh Gazstte dated 17% June,
1938 and the &0w ‘mesting of the Standing Committes of the
National Board Wildlife was held on 25% July, 2022, the State
Covernment, hereby, exclude tha partal revenue arsa of the .
sanctuary ‘with the aim of protection of the Natenal Chambal
Sanctuary as well as for the provision of sand supply to the
lecal residents for their livelihood with below condition imposed
by National Board Wildiife,

The proposal was recommended subfect ta the followiny
conditicns, pamely :-

(i The sdministration wil ensure thar mining  reiated
activigias will not be done in wWeksr 2one o7 sand bary in
the xiver surrounded by waisrs,

{2} The entire process of sand-mining, sand- transport, zand-

StE and smndomarketing will be done under well-
established administrativs, menitoring and  regulatory : 3
System. - i o
= {3) To establish a ttew contrsl and regulation system, Sand ; 1 ]
; Mining Corporation Lrd or a branch of existing Madhya ] .

Pradesh Mining Corporation Lid shail be established in .'
the region for the mining, transport, storage and ‘
marjketing of sand o plug possible illegal activites 1
connected with sand mining. | |

{4] Technology shall be used to moritor and contrel illegal
mumbmdmgdethtkmiquof
royalty receipts; T enabled weighing . balance at axit
points; geo-tagged demarcation of mining [eases;
=lectronie surveillance; GPS Stead tractors/trucks involvad
in transporting; avoidance of Leavy machizery in digging
et

(5} The de-motified area sbiail be clearly demarcatad on the
ground by erecting boundary pillars and geo-tagging, -

5] There shall be regulac monitoring and t2porting system
about the sand mining and its impact on aquatic fauna in
e Chambal Rivar,

{7} Biennial impact assessment of sand mining needs o be
done eround SAnctuary area o ascerimin the biodiversity
ioss. Funding of the assessment may be dons from the
Stare MMDC/Sand Mining Corporation Fund.

(8) The declining trend of flow of 3.5% per arimira recorded
over the last 20 years needs o be factored in for futurs '
Fater managemeént programmes for Chambeal Rivar. l i

A% vier the lovied condition, by partially amending the ‘

rcotification  of the State Covernment  daged 24m
Decembar, 1952 these lands are sesarated 2s per the
foilowing Est and mapny feom  fhe Scuedery of the
eancuery frism the dats of oublicston L5 this notification

2 ke Wadins Eiadasy Ciaretin
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SCHBDULE-
* Davigion-Morena

District-Sheopyr
Tehsil-Baghada
Name of Site/Chat-Badhoda Bindi
r ¥illags Namo of | Survey No. | Survey No, | To be carriad our | Point (P8 coordinates of the grea
3 Ravenue ioskal area of Nadonaf
» {(n ba}y Chambal
Sanctuary (In
ha.) =
1 2 3 4 f 6
Kunhajapur 217 75.828 2.403 A 25°28'2.25"N,76°33°32.95"E
B 25°28°2. 19N, 76°33'34.33°E
Hadhodia Ghat [ 15.60 7.085 Cc 25°27'53.93"N,76°33'34.81"E
: D 23°27'42.44"N, 7673332 45"
ot 25°27'34.76"N,76°33'28.59"E
B 25°27'35.55"N,7673327.43"E
G 25°27°39.68"N,76°33"27.30"E
H 25°27°4431"N,76°33'27.29"B
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Uivigions Morena,

Diatrict Moveiia
Tehsil- JoraMorena
Name of Site/Ghat- Barwasin
Willags Survey Survey To be carried Point GPS coordinates of the area
Narne of Na. No. Total | out of National
{ Rovenue grea (in Chambal
) ha) Sanctuary (In
ha.)
1 2 3 4 S 6
K_hando!i 8521 | 40.68] 32.45 B 26035 38.01"N,77°51'85.60"E
{Teshil- 35212 035.854 04.00 & 26936'44 27N 77°51'30.32"E
Jora) 744 £7.706 56.40 B 369363325 " N, 77751 '34.11"E
Kenthn 2 1782 15.30 L@ 26736/30,94"N,77951'43.13"E
{Teahil- 103 11.432 251 H 26°36'32.04" N, 77°51'40.84°E
Mozrznas) i 26°36'31.61"N,77°5135.33"E
' J 26736'18.23" M, 77504 .10 "E
10! 01.327 8% D 2693641 83", 17°52'06.51"E
- I ® | 26°383192"N.77°520727°E
| TR | 260360608 N, 77°50'08.32°E
, : I x| 26%3601.85"N.7T°50'11.97"E
P Total [ _1:865 | 1
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TR For/2/0004/2022-sec-2-10::a=gumoly (&RatoT) HfAfA=ar, 1972 (sharieh
53%1972)@[%18@TWW(I)WmQﬁ?ﬁzﬁTWﬁ
mﬁgvaﬂtmmrwﬁamws@w&ﬁmﬁmwﬁmm
Pr HTgE ®.15-12-20(2)-82 w24 fewew, 1982 dur =g U
& T RAw 29 JTS, 2022 @ DT TRET @ P RET RS
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80 TRAYSY AU, (27 31 SHa™ 2023

(2) @-maa, Ya-oiaes, 9-90ERUT vd (E-fauve @ dqer wfear
e wrEhT RN wd AT gl & IrfiT & el
(3) aded Bgas vd fAgee gore fr AT & F v 9 @aq ¥
qRaed, ¥UsRYT vd Ruve ¥ /e &7 # W waa @Hew awn
HgT AU AW Gad Qe [P & T mEn wafia fr

ety

(4) 3N Fo@AT A RIRE HT BEIor & T addrh, 38 F e
TRIEE  (gifoe) Wie @ aRAEm; e W fr anesiE
ot Tuel W goar daPd ase dte #@deE, @de geet @
B2 A, SFaEE BN, o F @A e
qFd SR /TH, Sc@ad d M AW 1 gResl 3nfg & sume
ferar SrEam|

(5) e fdr o &7 & @a R (Boundary Pillars) @S & Td
G- g grase wu & Aeifea R sreem|

(6) 3G c@ad IR wFaa a8 d sl At W sad wa F ar &
fafaa fARren ud gIar yomelr gt

(7) Sta fafauar 4f3 & gafa & &g IER0T 847 S 3E-U" J
Scgea &1 fg-aif¥e W Fpaiee v o B ImatIedar ©
Feuiwd & faca dwor TeT tATAESH /G Edd fAvH AR 3§
Rrar S T

(8) et 20 ast 3 gt 1 71 3.5 widera ufaay i vare #F REe &
giEnfoa fFe = & 3maasar B

HRIMT et & IFAR, ToT A H FRFEer A 24
feawaR, 1982 @ HIRE TN & §U, 3o (A o1 Fed @@
TG AARET F AR AR T0F A g0 JAGETAT & U=
aif® ¥ 3¥HARoT & e ¥ gus oy s ¥



1 1347

Ty U, f2A1P 31 a9 2023 80 (1)
HE - 1
ad HAUSSl- Hiell
[ECISRD
Feda- adlar

Rm/snz'a;r a= — Feifar R

e | & | wd @S TE T g | & & Mdiey fBaduia
WA B | FAD | Dol AT | FRIROY ¥ ATRI

qH & #) T Sme arer (3.
#*)
1 2 3 4 6
W’ 217 75.828 2.403 25°28'2.25"N,76°33'32.95"E
25°28'2.19"N,76°33'34.33"E
el 1 15.60 7.086 25°27'53.93'"N,76°33'34.81"E

25°27'42.44'"N,76°33'32.45"E
25°27'34.76"N,76°33'28.59"E
25°27'35.55'"N,76°33'27.43"E
25°27'39.68"N,76°33'27.80"E
25°27'44.31'"N,76°33'27.29"E

L Qlm oo a|w > w»n

g 9.489

S9N ISAIIBIE T
cu‘a'aus's 4

-
)

7RI BVGENICAIIIROE || e | o, ptes i
M’?ﬂm“?"z?”‘w: e G » 5:“'_5;3.\'@*?,“& .

-
i fors
e

i » B syt
. 1




1348

AR TWUE, feA1H 31 SiHa 2023

80 (2)
FHA - 2
ad Husel- AT
fSerr- e
dedia- Ska/atar
TYS/EUE B ATH - RS
TS wW | W rae | ow wEd | Reg | &9 5 shdow BEais
WA F | BAE | T TP | HEAROT F AT
AH & &) frar S arer
(gl ﬂ)
{ 2 3 4 5 6
e 852 /1 40.661 32.45 B | 26°36'38.01"N,77°51'05.60"E
(a?:.-'\;ﬁ“') 852/2 05- 894 04-00 C 26036'44'27"N’77051l30.39|lE
746 67.706 56.40 F | 26°36'33.25"N,77°51'54.11"E
G | 26°36'30.94"N,77°51'48.13"E
ey 2 17.62 15.50 H | 26°36'32.04"N,77°51'40.84"E
@2 [ 103 1.432 9.51 I | 26°36'31.61"N,77°51'35.33"E |
T |26°36'18.23"N,77°50'47.10"E
101 01.327 0.80 D | 26°36'41.63"™N,77°52'06.51"E
E | 26°36'33.92"N,77°5207.27"E
A | 26°36'06.58"N,77°50'08.32"E
'K | 26°36'01.65"N,77°50'l 1.97"E
T 118.66

[ =
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Uy AW, BFE 31 SHaN 2023 80 (3)
I - 3
aq AvsE- AT
e e
. A g

TUA/9IE T 16 - Tordic

T TR @ 7 | wEe oa | TN TR HEReT ¥ W w6 | feg &3 & o ARF
a=A FAE | feT (. F) & aer (2. A)
1 2 3 4 5 6 .

WAR 2 2530 21.05 B | 26°3935.04"N,77°5¢'46.01"E
3 3134 0734 C | 26°39'35.76"N,77°54'59.58"E

D | 26°3931.65*N,77°55'49.46"E

E | 26°3930,29"N,77°56'08.36"E

F | 26°39°25.26"N,77°5627.61"E

14 01.50 0.8 T | 26°3920.75"N,77°5627.01"E

15 01.50 0.80 3| 26°39°26.82"N,77°55732.06" E

K | 26°3930.40"N,77°5527.44" B

i 039 - L [ 26°39'26.00"N.77°55'26.01" E

M | 26°39'29.05"N,77°55'08.45"E

L 02.38 0.80 N | 26°3930.26™,77°55'07.57" E

T 2 03.49 2,40 0 | 26°39'30.12"N,77°55'03.92" E

] 1951 B P | 26°3930.80"N77°54'58.65" E ‘

Q | 26°3929.33"N,77°54'49.10" E

R | 26°3922.87"N,77°54'49.60" E

S | 26°39°23.26'N,71°54'42.23" B

T | 26°39°24.49"N,77°54'42.17" E

180 03.10 2.10 G | 26°3924.04™N,77°564 L.70"E

H | 26°3921.48"N,71°56'41.99"E

236 2839 16.71 A | 26°3931.08"N,77°54'26.42"E

239 38.40 14.60 U 26°39'20 74™N,77°54'29.45"E

2 78.90 ]

WAV & TUUTH B AH F AT ST,
I HAR, Iu(.

“iroTer, faies 31 SFad 2023
FHH For/2/0004/2022-sec-2-10:: ARA & TIAUE & e 340 & @UZ (3) & IFEor &

sH fomer & HRAGTAT FAIG For/2/0004/2022-sec-2-10, T&ARE 31/01/2023 & FASH
AR, T & WOPR { TaegRT AHIRa (a1 Srar ¥

FAYIY B NI B A W JAT AR,
FRTT FAR, SR,
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AYRT IOTUF, [P 31 THaN 2023

Bhopal. the 31" January. 2023

For/2/0004/2022-sec-2-10::In exercise of the powers conferred
by sub-section (1) of section 18 of the Wild Life (Protection) Act,

1972 (53 of 1972) and in pursuance of this department’s

Notification No.15-12-X (2)-82 dated 24t December, 1982
published in the Madhya Pradesh Gazette dated 17t June,
1083 and the 69m meeting of the Standing Committee of the
National Board Wildlife was held on 294 July, 2022, the State
Government, hereby, exclude the partial revenue area of the
sanctuary with the aim of protection of the National Chambal
Sanctuary as well as for the provision of sand supply to the
local residents for their livelihood with below condition imposed
by National Board Wildlife.

The propesal was recommended subject to the following
conditions, namely :-

(1) The administration will ensure that mining related
activities will not be done in water zone or sand bars in
the river surrounded by waters.

(2) The entire process of sand-mining, sand-transport, sand-
storage and sand-marketing will be done under well-
established administrative, monitoring and regulatory
systeni.

(3) To establish a new control and regulation system, Sand
Mining Corporation Ltd or a branch of existing Madhya
Pradesh Mining Corporation Ltd shall be established in
the region for the mining, transport, storage and
marketing of sand to plug possible illegal activities
connected with sand mining.

(4) Technology shall be used to monitor and control illegal
mining like barcoding of each Transit Permit; Barcoding of
royalty receipts; IT enabled weighing .balance at exit
points; geo-tagged demarcation of mining leases;
electronic surveillance; GPS fitted tractors/trucks involved
in transporting; avoidance of heavy machinery in digging
etc.

(5) The de-notified area shall be clearly demarcated on the
ground by erecting boundary pillars and geo-tagging.

(6) There shall be regular monitoring and reporting system
about the sand mining and its impact on aquatic fauna in
the Chambal River.

(7) Biennial impact assessment of sand mining needs to be
done around sanctuary area to ascertain the biodiversity
loss. Funding of the assessment may be done from the
State MMDC/Sand Mining Corporation Fund.

(8) The declining trend of flow of 3.5% per annum recorded
over the last 20 years needs to be factored in for future
water management programmes for Chambal River.

As per the levied condition, by partially amending the
notification of the State Government dated 24%
December, 1982 these lands are separated as per the
following list and maps from the boundary of the
sanctuary from the date of publication of this notification
in the Madhya Pradesh Gazette.
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SCHEDULE-]

Division-Morena

Distriot-Sheopur

Tehsil-Baghada

Name of Site/Ghat-Badhoda Bindi

Village Name of | Survey No. | Survey No. | To be carried out |  Point GPS coordinates of the area
Revenue total area of National
(In ha.) Chambal
Sanctuary (In
ha.)
1 2 3 4 5 6
Kunhajapur 217 75.828 2.403 A 25°28'2.25"N,76°33'32.95"E
B 25°28'2.19"N,76°33'34.33"E
Badhodia Ghat 1 15.60 7.086 C 25°27'53.93"N,76°33'34 81"E
D 25°27'42.44"N,76°33'32 45"E
E 25°27'34.76"N,76°33'28 59"E
F 25°27'35.55"N,76°33'27 43"E
G 25°27'39.68"N,76°33'27.80"E
H 25°27'44.31"N,76°33'27.29"E
Total 489
v o .-‘a!d‘ﬁ.(' am ey

5"

;.4‘.4.
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SCHEDULE-II

Division- Morena,

District Morena

Tehsil- Jora/Morena

Name of Site/Ghat- Barwasin

Village Survey Survey To be carried Point GPS coordinates of the area
Name of No. No. Total | out of National
Revenue area (In Chambal
ha.) Sanctuary (In
ha.)
1 2 3 - 5 6
Khandoli 852/1 40.661 3245 B 26°36'38.01"N,77°51'05.60"E
(Teshil- 852/2 05.894 04.00 C 26°36'44.27"N,77°51'30.39"E
Jora) 746 67.706 56.40 F 26°36'33.25"N,77°51'54.11"E
Kenthri 2 17.62 15.50 G 26°36'30.94"N,77°51'48.13"E
(Teshil- 103 11.432 9.51 H 26°36'32.04"N,77°51'40.84"E
Morena) I 26°36'31.61"N,77°51'35.33"E
J 26°36'18.23"N,77°50'47.10"E
101 01.327 0.30 D 26°36'41.63"N,77°52'06.51"E
E 26°36'33.92"N,77°52'07.27"E
A 26°36'06.58"N,77°50'08.32"E
K 26°36'01.65"N,77°50'11.97"E
Total 118.66 l

{1 outternie e T oliagy SBT L FL
e e ’3 R v

M NATH
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SCHEDULE-3
Division- Morena,
District- Morena
Tehsil- Morena
Name of Site/Ghat- Rajghat
Village Name of | Survey No. Survey No. | To be carried out Point GPS coordinates of the area
Revenue Total area of National
{(In ha.) Chambal
Sanctuary (In ha.
1 2 3 4 5 6
Bhanpur 2 25.30 21.08 B 26°39'35,04"N,77°54'46.01"E
3 01.34 01.34 o] 26°39'35.76"N,77°54'59.58"E
D 26°39'31.65"N,77°55'49.46"E
E 26°39'30.29"N,77°56'08.36"E
F 26°3925.26"N,77°56'27.61"E
14 01.50 0380 I 26°3920.75"N,71°56'21.01"E
15 01.50 0.80 J 26°3926.82"N,77°55'32.06" E
6 0.39 039 K 26°39'3040°N,77°55'27.44" B
7 02.38 0.80 L 26°3926.00"N,77°55'26.01" E
Piprai 2 03.49 240 M 26°39'29.05"N,77°55'08.45"E
177 10.51 17.91 N 26°3930.26"N,77°55'07. 571" E
o 26°39'30,12"N,77°55'03.92" E
P 26°39'30.80"N,77°54'58.65" E
Q 26°3929.33%N,77°54'40.10" E
R 26°39'22.87"N,77°54'42.60" E
S 26°39'23.26"N,77°54'42.23" B
T, 26°39'24.49"N,77°54'42.17" E
180 03.10 210 G 26°3924,04"N,77°56'41.70°E
H 26°39'21.48"N,77°56'41 .99"E
236 28.39 16.71 A 26°39'31.08"N,77°542642"E
239 2840 14.60 U 26°39'20.74"N.77°542945"E
Total 78.90

'o"i_':h
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By order and in the name of the Governor of Madhya Pradesh,
ANURAG KUMAR, Dy. Secy.

fod=e, IR TE AU FREE ATH), FEAVRE N WS deid Havierd, Hiare | A wor geiRa—2023,
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Governmnt of Madhya Pradesh

gaieoT ST Department of Environment
HATE, VTS (WeawesT) Mantralaya, Bhopal (Madhya Pradesh)
o= =i -462004 PIN Code - 462004
D.O. LetterNo, /2399 /2018 /32—3
Bhopal, Dated : 5 705 /2023
gfa,

ﬁ ANNEXURE R-5

T4, TRl U Saarg uRads §3e,
HRA PR,
retrTat, T8 faoeii—110003

R - ST TR SRR B GUVIORT B OGRE @ Ae—ER S
@t @ s e Ya A Ayl g orERvg @ RAIfwigs
Hifdrd &7 207.05 AR ¥ YT Ie&-A B IFAMT 16|

e — 1. YRd WROR, YAiaRw, 99 U9 Wedrg uRedd, T8 fAedll N
e 796 (E) faA® 20 Badl, 2020

2. RGN YA, a9 {9, #ATCr, doenT W9, Wit @l yferpE
femid 31 a9, 2023 (Ufa Her )

__0___

SRIT fqugifehd ghvor # o & & a¥ 1982 ¥ ALAWIY AT g
Tl offat & WU U9 Hadd &g weaved I9 @ IR urddl U9 e A
B 435 fBA, P o= § TN D Ay A o1 FA P B Al @A B
U TS AMARTT B ®U § ARGRE fEr T o) rER 3 e
SURIT a9l (GReron) IS, 1972 & WU AT] 8 B Belaou IRV
& ¥ 37 ScE UREhd ¥ 39 SR Sad &9 # W @t bl va amgfd
P G GARS BU W 7 BN B BRO TH 4 | A 7 I B Tl
¥ gfy @9 W AMIRTT B TEUA ¥ ame SISl HEqH P O W& E |

I ANl B STSNfIdT Sueel TR TE Xa @ agld gifea
F B S A oY PR gRI A9 TAWYN A $ IHIGT SWIA AIRY
@ oHifdrd &7 207.05 ERW B feAfew v e ywar@ UG fohar T o)
U B T TRANT IR T gl 9 B e9di So@ {10+ 20.07.2022 B FHT
7 ¥ RER #RT g0 X SeaH B wEd AgAfy € g, e uid Her g

\ >
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U AT & B9 H Uy Aed gRT ARET fRA1F 31.01.2023 § = &= Bl
feaifewrg faar s gar 2, foer fQwor =R 8-

. foran HE /A & T | 895 (8.
%)
1 AR geifedr fa= 9.489
2 =T ERGIIGE 118.66
3. AT NGB 78.90
T 207.05

ARA TXPR, JAfaRvT, I Uq Sorarg Rac #9ad, 8 el R ISy o
IMARYG B Fhl AAfca o @ AT THAL 796 (E) fadid 20.02.2020
TRy (WReroT) ArfAferm, 1986 B SN N @ TS| I&d ARYET W I
dafea W9 o 91T I TE ARV & G 9 02 fh AL a9 fgfEa @
TS 2

I AAReT W & ST ARG B g HAG 4(F)—1 | qOIfs @=F, Ter
Ig= R ey shEar d@eell Frf ufofig fharee ® ofavfa @ ™ S
JF ¥ IRERT ¥ | woRawy T T ARV W X Se@eT o [SAICHIS
6 T SaT &7 207.05 BRIX U ¥ SEEA 21 fHAT S AHT & |

W AR DT ATSIBT Iqel HE, ¥d D WIg angfd giafea swm aen
YT P QY I DI TRl & T T @ 358 ¥ § YRd WHR gRI
TUTY (GReToT) MfSEH, 1972 & I ISHY T VMARYE $ IRID &F DI
fSAIRCHE w7 @1 AT UeH &1 T3 & F@Td 34 ARG 6 I T
IRV 435 fHAL o o ¥ AIfgfem ¢ a9 I8 39 &3 B WG @
maeEarell H1 IRl 3 UHAE S B T H IR B i T wgeayel
gyl vt qen RS &9 B PR @ g SWISgER A Rl ®
207.05 BRI & DI & X So@q =g fafga foar mam 2

Sa fifed el W) Juiftie T8 ¥ 91 YRT WROR P A ARG @i &
AT Y SRITF URY BF 9 I UK T AR W Sy Yd @A d W
YT 3G AT ST HeHT |
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HA i~ ST | \

TIRTY FT fEACHES &7 AR P B! WAfed A (ESZ) & iia 84 &
FRO T IR TIAA A GHG ST BT | Bovawy Sad 49 Bl fEAIRCHEE fhd
SN B I5e%dl B gl At Tva T 8 ||

TEHE § YT SUerar @ o § arqul oigd ¥ Wy sawgdarei B gfd o
TG €1 8 O W §| By WFE ST ¥ MARTE & Ufd SHfad qednT
T A O @ 2| U T AR B HPIAS WA 3 TS AAWSD B
5 g ST ARG @ GEUl UG Haee § WeWrl 9| a8 of 99a @l
FH O WA AT BT ¥d B pagasarell d i 3 |

3 TR AWl ®I aroifdeT Suder &M, Yd B AMgfd ghked M
q T B AW SFFT P gl @ AT B 3g 3T IS H S
RAREE &5 207.05 2RI ¥ 3T I@T B U ARG PR gRT TL T6A
ARV P T WA WF B SN IR d g HHIG-4 @)1 |
(@RIRT® @7, WeR Sc&E=F 3R Auuyy] sHeal wadl ity fbarean) ¥
ST B BT YN FRA B AR 8, AIfd 59 &F A T I&T IR WA
smagIHansil P STyl B T TS |

(Terere jTerT)
g e

535/23a9 03/

90 HHIH / /2023 / 32—3 qUTe, feAi® 08 /06 /2023
gfeforf —

1.

SR S S A

IR Y& e, TAYSY AR, a9 faT & AR 981 T For /2/

0004 / 2022—SeC—2—10 TR 2ffd 9 FAIG 1117/ IFH /T / 2023 f&i®
08,/06 /2023 ® G # ol UG Maedd PrIAE 2q |

TG R, A A, WS SR T @) #5er, goet HaH, | |
YT YT I WS U9 99 90 T, AVQE, [AgS] W, HIOre |

W A 99 WReld (Fwamrell) Aeavey, WagsT wad, i |

SR FAId, (S0 ARifea TiF aRa) waiaRer e @ G8-ad 9ire
HqTe | \

."
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F.No 25/79/2015/FSZ/RE ANNEXURE R-6

Government of India

Ministry of Environment, Forest and Climate Change
(ESZ-Division)

Indira Paryavaran Bhawan,
Jorbagh Road, Aliganj.
New Delhi- 110 003

A8

s
Dated:  June, 2023

Shri Gulshan Bamra

Principal Secretary

Department of Environment,

Govt. of Madhya Pradesh, Mantralaya, Bhopal
Madhya Pradesh-462004

Subject: Eco-Sensitive Zone around National Chambal Wildlife Sanctuary, Madhya
Pradesh, reg.-

Sir,

This has reference to your letter No. 584/2399/2018/32-3 dated 08" June, 2023 seeking
relaxation in sand mining activities around denotified area of National Chambal Wildlite
Sanctuary (207.05 ha).

2. In this regard, it is to inform you that the ESZ around National Chambal WLS was
declared on 20.02.2020, wherein uniform 2 km extent was notified as ESZ. The Hon’ble
Supreme Court of India in its recent judgement dated 26.04.2023 in the matter of [A No.1000
0f 2003 in WP(C) No0.202 of1995: TN Godavarman vs. Union OF India & Ors has directed
that the mining is to be carried outside 1 km of Protected Area the relevant extract is
reproduced below:

“65. We also modify the direction contained in paragraph 56.4 of the order dated
3rd June, 2022 (supra) and direct that mining within the National Park and Wildlife
Sanctuary and within an area of one kilometre from the boundary of such National

O‘SYD / é\w . Park and Wildlife Sanctuary shall not be permissible.”

Nin

‘\(,/_/-‘f

\

-

<8 Considering the above facts, it would not appropriate to give the relaxation in the
matter. However, it is suggested that the State Govt. may submit a revised proposal for
declaring ESZ around National Chambal Wildlife Sanctuary, reducing the denotified area for

j consideration.

With regards,

Yours sincerely,

-y ‘Y*Q ]
(Dr. S.Kerketta )
Scientist (G)/ Adviser

——3
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ANNEXURE R-7

F.No.1-9/2022 WL
Government of India
Ministry of Environment, Forest and Climate Change
(Wild Life Division)

2" Floor, Vayu Wing,
Indira Paryavaran Bhawan,
Jor Bag Road, New Delhi-110003.

Date: 15" September, 2023
Office Memorandum

Sub: Summary Record of the discussions on the meeting chaired by Secretary
MoEF&CC held on 31.08.2023 in connection with the OA no. 248 of 2022.

Sir,

Kindly find enclosed Summary Record of the discussions on the meeting chaired
by Secretary MoEF&CC held on 31.08.2023 in connection with the OA no. 248 of 2022
held on 315t August, 2023 under the chairmanship of Secretary, MoEF&CC.

Yours faithfully,

—f-’§§§ffcuﬂlgjyczb

(Dr. Sudheer Chintalapati)
Scientist ‘E’
Email: adwl-mefcc@gov.in.
Encl: As above

Distribution:

1. The Chief Secretary, Government of Madhya Pradesh, Bhopal.
2. The Chief Secretary, Government of Rajasthan, Jaipur.

3. The Chief Secretary, Government of Uttar Pradesh, Lucknow.
4. The PCCF & HoFF, Government of Madhya Pradesh, Bhopal.
5. The PCCF & HoFF, Government of Rajasthan, Jaipur.

Copy to:

1. PPS to Secretary/PPS to DGF&SS/PSO to PSO to Addl. DGF(WL)/PPS to
IGF(WL)/PS to DIG(WL), MoEF&CC.
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Summary Record of the discussions on the meeting chaired by
Secretary MoEF&CC held on 31.08.2023 in connection with the OA no.
248 of 2022

A meeting has been convened on 31st August 2023 under the
chairmanship of Secretary MoEF&CC in accordance with the directions of Ld.
National Green Tribunal, Principal Bench, Delhi in OA no 248 of 2022 - a
suo-moto case by the National Green Tribunal New Delhi based on
the News article published in the Hindu titled “Digging up the Chambal"
dated 27.03.2022..

The list of participants is placed at Annexure-I.

1. Secretary EF&CC welcomed the participants to the meeting and
initiated the discussions.

2. Inspector General of Forests (WL) gave a brief background about the
application before the Ld. NGT. He mentioned that the matter at hand
concerns illegal mining activities occurring in the vicinity of Keoladeo National
Park in Rajasthan, near Dholpur, in close proximity to the National Chambal
Sanctuary.

3. This matter was taken up Suo moto by the Tribunal based on a news
article published in "The Hindu" on 27th March 2022, titled "Digging up the
Chambal." The Tribunal vide order dated 05.04.22 constituted, an Eight
Member Joint Committee comprising of the DGF&SS, Director, National
Chambal Sanctuary, Secretaries Mining, Rajasthan, UP and M.P. and UP, MP
and Rajasthan State PCBs. The committee gave several recommendations
after the site visit.

4. It was also informed that Eco-sensitive Zone (ESZ) around National
Chambal Wildlife Sanctuary, Uttar Pradesh was notified on 10.06.2020 and
around National Chambal Wildlife Sanctuary, Madhya Pradesh, it was notified
on 20.02.2020. However, ESZ for National Chambal Wildlife Sanctuary
Rajasthan has not yet been notified and proposal for National Chambal
Wildlife Sanctuary is pending with the State Government of Rajasthan.

5. Further, alteration of boundaries of the National Chambal Sanctuary,
Madhya Pradesh to the extent resulting in exclusion of 292.39 ha from the
sanctuary has been recommended in the 69t SCNBWL meeting with certain
conditions.

6. The Tribunal heard the matter OA 248 of 2022 on 25th July 2023 and
has issued the following directions:

i.  District Authorities (Chief Secretaries, DGPs, PCBs of Rajasthan, MP and
UP and SSPs and DMs of Bhind, Morena, Gwalior, Agra, Etawah, Jhansi,
Dholpur and Bharatpur) to periodically monitor it and ensure compliance
of (2016 and 2020) Guidelines and control illegal mining and submit a

Page 1
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further action taken report within three months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF
and not in the form of Image PDF.

ii.  Secretary, MoEF&CC need to have monitoring with Chief Secretary of MP
to provide clarity on acceptability of Notification dated 31.01.2023 de-
notifying 207 hectare from the sanctuary.

iii.  Secretary, MoEF&CC need to have a joint meeting with the Chief
Secretaries of MP, UP and Rajasthan and the concerned Head of
Departments (Forest and Wildlife and those related to NCS) and to
ascertain complete protection of NCS with reference to wildlife and no
mining or other activities. MoOEF&CC need to give independent report on
direction nos. (ii) and (iii) above.

With this back ground the States were asked to give their status with regard
to the Hon’ble NGT order.

Madhya Pradesh:

7. The Government of Madhya Pradesh stated that they have implemented
a comprehensive set of measures in accordance with the recommendations
put forth by the committee established by the National Green Tribunal (NGT)
to combat illegal sand mining. The specific details of the steps taken by
Madhya Pradesh are at Annexure-II.

8. ADGF (WL) mentioned that after obtaining the recommendations for the
de-notification of 292.39 hectares of revenue land within the National
Chambal Wildlife Sanctuary in Morena, Madhya Pradesh, it is incumbent
upon the State Government to proceed with the process of amendment in the
notification of the ESZ around the National Chambal Sanctuary, Madhya
Pradesh.

9. It was discussed that the State of Madhya Pradesh should expedite the
establishment of ESZ boundaries without delay. This is imperative to facilitate
the lawful allocation of mining activities within the region. Furthermore, all
Collectors and District Magistrates must immediately take stringent
measures to combat and eliminate any instances of illegal sand mining in the
area.

Uttar Pradesh:

10. The Government of Uttar Pradesh informed that they have
implemented a series of measures as were recommended by the committee
appointed by the National Green Tribunal (NGT) to combat illegal sand
mining. The specific details of the steps taken by Uttar Pradesh are at
Annexure-III.

Rajasthan:

11. The Government of Rajasthan provided information regarding the
measures being undertaken to prevent illegal sand mining within the state,

Page 2
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with particular focus on areas surrounding the Chambal catchment area.
These measures encompass a range of strategies and actions aimed at
safeguarding the natural resources and environment while ensuring
compliance with relevant regulations. The details of the measures
implemented by Rajasthan are at Annexure-IV.

Conclusions

12.

After deliberations on the necessity for consistently enforcing the anti-

illegal mining measures, the following actionable points emerged:

1.

ii.

iii.

iv.

Vi.

vii.

All the State Governments should prioritize and encourage permissible
activities within the catchment areas in order to raise awareness and
naturally mitigate illegal mining and poaching activities.

The State Governments of Madhya Pradesh, Uttar Pradesh, and
Rajasthan, shall provide detailed reports of the measures taken to
combat illegal mining in the vicinity of the Chambal Sanctuary
immediately.

Thereafter, the State Governments are to submit a monthly report to
the Ministry on the progress regarding steps to curb illegal mining.

A standardized format will be devised by the Ministry for monitoring of
actions taken by the respective State Governments.

A quarterly coordination committee meeting will be held under the
Chairmanship of ADG (WL) to oversee the actions taken by State
Governments and share best practices.

State Government of Rajasthan to take immediate steps to submit the
proposal for notification of the ESZ for National Chambal Wildlife
Sanctuary.

District Collectors should take proactive measures for providing
alternative livelihood options for the local communities currently
dependent on sand mining, through convergence of various schemes.

The meeting ended with a vote of thanks to the Chair and all
participants.

*k%
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S.No.

10.

11.

12.

13.

14.

15.

16.

17.

18.
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ANNEXURE-I

LIST OF PARTICIPANTS

Name and Designation

Ms. Leena Nandan, Secretary, MoOEF&CC
Shri Bivash Ranjan, ADGF(WL), MoEF&CC

Shri Shikhar Agrawal, Additional Chief Secretary, Forest,
Environment And Climate Change, Rajasthan.

Sh. Gulshan Bamra, Principal Secretary Environment, Madhya
Pradesh

Sh Ashish Tiwari, Principal Secretary Environment, Uttar Pradesh
Shri Raghu Prasad, IGF (WL)

Shri Aseem Srivastava, Chief Wild Life Warden, Madhya Pradesh
Shri Arindam Tomar, Chief Wild Life Warden, Rajasthan

Shri Anjani Acharya, Chief Wild Life Warden, Uttar Pradesh

Sh. Shrawan Kumar Verma, DIG, IRO Gandhinagar

DM Morena, Madhya Pradesh
DM Agra, Uttar Pradesh
DM Gwalior, Madhya Pradesh

Ig Chambal, Madhya Pradesh
DFO Chambal, Madhya Pradesh
DM-Sheopur, Madhya Pradesh

Senior Superintendent of Police, Etwah, Uttar Pradesh

Dr. Sudheer Chintalapati, Scientist E, MOEF&CC
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ANNEXURE R-8
HIYSY I

IR oy
HATAY, Teot™ 999, HIUTA—462004

SHIH /1029 /2399 / 2018 /323 Hare, fesid  30,/10 /2023
ufd,
|fera,
IRA R, 73 el |
feva—rda ower sprmer @ @ WY WM F wela sl
ORI F B Gy 7|
W~ WK, TR, o9 G STerary uRad #arerd, 72 ool g
ST RRGET FHIS BT, 796 (3F) 2P 20.02.2020
fawaiceta <efia sftrgeeT (sreraa—A) gRT W T araRUY
@ P AT AN B SRR R T o | S B I IS AR
ERT W =l 1€ @Y 69d Y AP 20.07.2022 (3rJeTTH—B) H
207.05 TRI oA YW BT A TSl ARG &7 F AgEd e B
AT U B TG W AN B PH H AR IR GRT ST
fei 31.01.2023 (el ™=d-C) ERT SPARVT &3 W 207.05 BRI A @I
fefew fhar |

2/ SWHE FIRRwEe &7 @ ol IAfRkT IF ¥ I/ @ S
TG § | AR g1 Wafea WM =y welia siftRpeen e 20,02
2020 & SUEE—Il IFTTa AFRT BT TR R (AREIES &5 @) ol
ST JRaTfad © 1 1 € SRR @ Sueg—in ¥ el (@) @ Sue
IRIRYY W qTEx fhy TU &3 &1 faawer wfafera fvar war 2

3/ WRd WGR gRI ORI Hefid fRga & Sue— | § gRfg Wi
H g Fffeal uRdEE 8F o Iuey-Iv # f¥ed srer & e v
T Wfed S e o arer Al A |y F uRad BN A qergER
SUTEE—| U9 IUEE—IV # 1 Ay by o w8 2|

4/ 3 SUYEd T 2 TUT 3 AR TSI uHE ARV B S
Wafed SiF 8g T M@ feAie 20022020 # Suw@y o, 0, M, v H
A B UTU (SFeTH—D) el B ifRga # savas GewE fbu
SIM &g 3R B |

el — SRR |
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RR

HEIWRY YA
RIGEU B CGI
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LISET TFael AR AT F IRFEATAA T ST A 0Rd TIHR @R oy rfergere
e 20 Wl 2020 & g6 F.11 W 3UEH-1 A FeFER e & Al swed

SUTdE—1

AT $Y 13-
e &9 @ IR dad S & W/ @7 fRQaRo
SISAS ARSI H KT el SARTY &l TR |7 |
qq fTetT fTe 31 IR S U9 76 Yo I DI IfARISAI AT
aferor Y QY ST b AT SHl WAfed OlF bl AT TSR R

IIRUY G AT 3 ARV & GTex e Jad Iog & HiaR 02 A,
de e, e fJaror fFmgar &—

IR 7ol @ o &3 & I Jeifedn [{dd, g€, dersl, arl arael,
UTell, IORCl JRIAYRT, H[adl, SIHRAT, IRET <d, HeloyR, drdE, dIal
TSell, IS, IR, IISAT, HIBRIS, BRI, WSIYRT, BIEIYR, AR,
S, e, STaTEn, SHdarerel, [SUYRl, AER™l, QAR Hdll, AR,

vldls, ¥lsl &l Ulsl, ofdlsl, HalefUlel, 3lg, d-dlsl, R Q?II, QTSN

eI, d8cs, [NgaR, 9% dme, Useedl, SITeRl, [WRYR, 3redrs, T

3TSATS, MaS!, 3R], AMETS, YTUel, el Ia-are, QIeys, garde!,
JURT, 3RTEN, ERTYRT, TR, SFRYR (STeR),
PAT Rl & o &3 & JM avg, RiRIel, R d@9d, f[eeR,

goTTel, BAYR, AN, WRT, ABAYR, GEYRI, TR, SREMI, F&Y,

TS TS, Telell, Herl, SR8, RS, TRIGYRT, AedayR, TSRI, TRl
SSURT (TAY), FHSTa], WeqRI, AP, I d9g, B3R, RSRT TGS,
Yge, JUG, X4y, fdedr, @eMl, RyamEel, 9Rl, TRT UREl, R,

9STell, FUTDh, SRIST, BIBaT, DART defl, Tgell, Tialell, das!, TR,

Wl $TaR, ¥ B TG, ol Wel, q9aR], ARG WRIH, TR, R,
o1 fvs & IoE &7 & UM SIAYRI, BRI, WIS, AEReidblel,
TR, fomr, YyR1, fdear, delMyR, Raue], SRR, AT, T@ard,

[IeiRT, i, gRamn, 3|, SR SR, @1, SaAyR, @eR, ARIYRT,

e, A, §UTS, WEQRI, Pgy, fdsd, TERI HAEe, S9IYRT,

HATEYRT, WHYRT, GaTTaell Ud BBl DI HiH A |
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g fOTlT TATQR H ey U<el U4 TG 190 1 RIS AT |

Td 3Fd HAYIT F 955 F. 31 W HASA 7T F & 7 Annexure-1 TEFHT ARG I
fAFuR A A Sra-

Annexure-1

Details of the boundary of the Eco-sensitive Zone of the Protected Area

North | Notified Boundary of National Chambal Sanctuary in Madhya Pradesh.

East Interstate border of Uttar Pradesh and Madhya Pradesh state under district Bhind.

South | The extent of the Eco-Sensitive Zone will be 02 km from the boundary of National
Chambal Sanctuary in Madhya Pradesh. The details of which are as follows-

Artificial border of the following villages of Sheopur District Barodiya Bindi, Handi,
Kalamunda, Dhori Bawdi, Pali, Bajrali, Udotpura, Kudaitha, Dhikaria, Borda Deyv,
Kuhanjapur, Basond, Bida Khedli, Utanbad, Bagdari, Bagadia, Makrod, Dhiroli,
Khojipura, Kashipur, Manpur, Jaini , Avni, Jawasa, Unchakheda, Bichpuri, Samarsa,
Dantarda Kalan, Malarna, Juwad, Sada Ka Pada, Lechoda, Mudalpada, Adu, Banwada,
Kaririya, Ichhana Khedi, Behted, Bithalpur, Chak Juwad, Pahadlya, Jalera, Bijarpur,
Adwad, Godha Adwad, Gaondi, Amalda, Nanawad, Patpada, Dubdi Utanwad,
Daulpura, Dubawali, Nadigaon, Lilauli, Jimrachha, Nitanwas, Pancho, Balwani,
Akoria, Kheroda Kalan, Sudhara, Arraudri, Hirapura, Parashta, Dongarpur (Dhodhar),
Artificial border of the following villages of Morena District Barraidh, Singrauli,
Chinnoi Chambal, Tindokhar, Brijgarhi, Hussainpur, Milua, Khora, Mohanpur,
Sukhpura, Sarsaini, Barhana, Nandpura, Gudha Chambal, Galetha, Kainthari, Zarah,
Piprai, Nayakpura, Mahchandpur, Gadora, Gorkha, Jhundpura (NP), Kadavna,
Bhatpura, Gospur, Ratan Basai, Ruar, Rithora Marjadgarh, Rachher, Usaid, Barwai,
Bindwa, Kundauna, Silawali, Dhaurra, Nagra Porsa, Attar, Bhadawali, Chapak,
Barotha, Kachhinda, Camara Kalan, Gadula, Gondoli, Bawdi, Digwar, Kheda Digwar,
Rahu's village, Ghazi Kheda, Banwara, Norawali Kheraun, Kheraun, Gurema, Hirapur,
Tilol , Rithona, Johan, Khirenta, Dandoli, Gunj, and

Artificial border of the following villages of Bhind District Arjunpura, Kanera,
Kheraat, Ahrolikali, Gader, Ghinochi, Repura, Bindwa, Salimpur, Khipona,
Dangsarkar, Aakaun, Nakhloli, Bijora, Chilonga, Pariaya, Rama, Jori Ahir, Garha,
Udanpur, Chachar, Naripura, Barhi, Samanna, Sapar, Bhonpura, Kachhui, Bindwa,
Nahara, Chitwali, Badapura, Kasahpura, Bhimpura, Khuawali and Chhunchuri.

West | The inter-state border of Rajasthan and Madhya Pradesh under District Sheopur.
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3. IFael HEARUT AT & IRRFYfAR Faf ST A 9Rd TWHR g@rr Sl rfirgen
feai® 20 ®wREl 2020 & IUEH-N F A ARON @ F IWG 6 F.13 W fAmfafaa
et wiFAfad A sma-

A U< BI ARG . For/2/0004/2022—sec—2—10 f&ATH 31 TG 2023
ERT TS T SHIRYY & HIa FTgaR 03 ®Idl # Aie & ¥ feAiews
P T FHA 207.049 TIIR &F H IH AACT GF DI AT, TRRYT DI AFT 4

TR -
FAAUSA- A, Srem-edqy,  dedlia- weler, TYAMETE HT ATH -daRar e
TEd TH FTAH | G F. | 9 F. & FT | YRVT F a1 g a7 & shdow s
T (3. #) 51 ST aren
gand (7. H)
1 2 3 4 5 6
FRTSTR 217 75.828 2.403 A 25°28'2.25"N,76°33'32.95"E
b 25°28'2.19"N,76°33'34.33"E
Seife=r = 1 15.60 7.086 g 25°27'53.93"N,76°33'34.81"E
25°27'42.44"N,76°33'32.45"E
E 25°27'34.76"N,76°33'28.59"E
F 25°27'35.55"N,76°33'27.43"E
G 25°27'39.68"N,76°33'27.80"E
H 25°27'44.31"N,76°33'27.29"E
- 9.489
FAAvS - AL, fSrar-ada, dedter- SRy, TL/ETE T ATH - TSTHIE
ST A s . T & FFA | WFIROT ¥ O} B | g a7 & .oy dens
&1 AR @l (8. ) | Sy aren aEw @ #)
1 3 4 5 6
HIAR 2 25.30 21.05 2 26°39'35.04"N,77°54'46.01"E
D | 26°39'35.76"N,77°54'59.58"E
E | 26°39'31.65"N,77°55'49.46"E
3 01.34 01.34 F 26°39'30.29"N,77°56'08.36"E
26°39'25.26"N,77°56'27.61"E
14 01.50 0.80 I | 26°3920.75"N,77°56'27.01"E
15 01.50 0.80 I‘L 26°39'26.82"N,77°55'32.06" E
16 0.39 0.39 L | 26°39:30.40"N,77°55'27.44" E
N | 26°39:26.00'N,77°5526.01"
17 02.38 0.80 0 26°39'29.05"N,77°55'08.45"E
s 2 03.49 2.40 g 26°39'30.26"N,77°55'07.57" E
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177 19.51 17.91 R 26°39'30.12"N,77°55'03.92" E

% 26°39'30.80"N,77°54'58.65" E

26°39'29.33"N,77°54'49.10" E

26°39'22.87"N,77°54'49.60" E

26°39'23.26"N,77°54'42.23" E

26°39'24.49"N,77°54'42. 17" E

180 03.10 2.10 G 26°39'24.04"N,77°56'41.70"E

i 26°39'21.48"N,77°56'41.99"E

236 28.39 16.71 A 26°39'31.08"N,77°54'26.42"E

239 28.40 14.60 N 26°39'20.74"N,77°54'29.45"E
- 78.90

JAAUS- AT,

P-]

FI/ETE HT ATH - SRaraeT

I[eET TH s & s F. FFA | FIIROT F T fhar | e & & Shrdnow s
&1 AH @ (@ ) | J aren aAwd @ #)
1 2 3 4 5 6
@Rl 852/1 40.661 32.45 B 26°36'38.01"N,77°51'05.60"E
(&) 852/2 05.894 04.00 ¢ 26°36'44.27"N,77°51'30.39"E
746 67.706 56.40 F 26°36'33.25"N,77°51'54.11"E
Sedy 2 17.62 15.50 ﬁ 26°36'30.94"N,77°51'48.13"E
(TE.-3X=) 103 11.432 9.51 I 26°36'32.04"N,77°51'40.84"E
T | 26°36:31.61"N,77°5135.33"E
26°36'18.23"N,77°50'47.10"E
101 01.327 0.80 D 26°36'41.63"N,77°52'06.51"E
F 26°36'33.92"N,77°52107.27"E
A 26°36'06.58"N,77°50'08.32"E
K 26°36'01.65"N,77°50'11.97"E
Y- 118.66

Tq 37d AP F 75 F. 32 W IHAST #4197 F § TE Annexure-lll F HAN Table B F

IR fArafaf@a ey afEafag i1 ama-

Eco-sensitive Zone at the following three places, partially denotified 207.049 ha. area of National
Chambal Sanctuary, vide MP Govt. notification no. For/2/0004/2022-sec-2-10 dated 31* January,
2023 will be Zero from the boundary of Sanctuary.

Division- Morena, Distt.-Sheopur Tehsil- Badhoda Name of Site/Ghat- Badhodia Bindi

Village Name Survey No. Survey No. To be carried Point GPS coordinates of the
of Revenue Total area (In out of area
ha.) National
Chambal
Sanctuary (In
ha.)
1 2 3 4 5 6

Kunhajapur 217 75.828 2.403 A 25°28"2.25"N,76°33'32.95"E
B 25°28'2.19"N,76°33'34.33"E
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Badhodia Ghat 1 15.60 7.086 C 25°27'53.93"N,76°33'34.81"E
D 25°27'42.44"N,76°33'32.45"E
E 25°27'34.76"N,76°33'28.59"E
F 25°27'35.55"N,76°33'27.43"E
G 25°27'39.68"N,76°33'27.80"E
H 25°27'44.31"N,76°33'27.29"E
Total 9.489
Division- Morena, Distt.-Morena Tehsil- Jora/Morena Name of Site/Ghat- Barwasin
Village Survey Survey No. To be carried out of Point | GPS coordinates of the area
Name of No. Total area (In National Chambal
Revenue ha.) Sanctuary (In ha.)
1 2 3 4 5 6
Khandoli 852/1 40.661 32.45 B 26°36'38.01"N,77°51'05.60"E
(Teshil- 85212 05.894 04.00 C | 26°36'44.27"N,77°51'30.39"E
Jora) 746 67.706 56.40 F 26°36'33.25"N,77°51'54.11"E
- G 26°36'30.94"N,77°51'48.13"E
Kenthri 2 17.62 15.50 H | 26°36'32.04"N,77°51'40.84"E
(Teshil- 103 11.432 9.51 I 26°36'31.61"N,77°51'35.33"E
Morena) J 26°36'18.23"N,77°50'47.10"E
101 01.327 0.80 D 26°36'41.63"N,77°52'06.51"E
E 26°36'33.92"N,77°52'07.27"E
A 26°36'06.58"N,77°50'08.32"E
K 26°36'01.65"N,77°50'11.97"E
Total 118.66

Division- Morena,

Distt.- Morena

Tehsil- Morena

Name of Site/Ghat- Rajghat

Village Survey Survey No. To be carried out of Point | GPS coordinates of the area
Name of No. Total area (In National Chambal
Revenue ha.) Sanctuary (In ha.)
1 2 3 4 5 6

Bhanpur 2 25.30 21.05 B 26°39'35.04"N,77°54'46.01"E

3 01.34 01.34 C 26°39'35.76"N,77°54'59.58"E

26°39'31.65"N,77°55'49.46"E

26°39'30.29"N,77°56'08.36"E

26°39'25.26"N,77°56"27.61"E

14 01.50 0.80 I 26°39'20.75"N,77°56'27.01"E

15 01.50 0.80 J 26°39'26.82'"N,77°55'32.06" E

16 039 039 K 26°39'30.40"N,77°55'27.44" E

17 0238 0.80 L 26°3926.00"N,77°55'26.01" E

Piprai > 03.49 540 M | 26°3929.05'N,77°5508.45"E

177 1951 17.91 N 26°39'30.26"N,77°55'07.57" E

o 26°39'30.12"N,77°55'03.92" E

P 26°39'30.80"N,77°54'58.65" E

Q 26°3929.33"N,77°54'49.10" E

R 26°3922.87"N,77°54'49.60" E

S 26°39'23.26"N,77°54'42.23" E

T 26°39'24.49"N,77°54'42.17" E

180 03.10 2.10 G 26°39'24.04"N,77°56'41.70"E

H 26°39'21.48"N,77°56'41.99"E

236 28.39 16.71 A 26°39'31.08"N,77°54'26.42"E

339 3840 14.60 U | 26°3920.74"N,77°54'29.45"E

Total 78.90
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4. Y TEA IPARVY AT S UIRRATABII TG!S Bl AR ARDBR §RT SINT IEGLAAT 3716 20
BRI 2020 & SUEH—V DI TR T8 HAMG 19 H 21 & WU R FgaR Iroft wenfid far s

T 2 |

SUT§T—Iv

F—fIderel & | TS T SRR & GIRRIS™ Haal S @ SIS arel I & @ g

e | %9, | 2 fHarier IR w® SEINPAI
Rera M & M

TR 1. ESH 3 25°23°55.327 7 76° 37°16.22”
2. HoqsT 3 25°24°21.06” 9 76° 37°57.61”
3. geifear fad 3 25°24°54.10” 7 76° 36720.50”
4. SISl 3 25°25°44.00” 7 76° 37°46.42”
5. BT T 25°26°13.23” 7 76" 38°05.85”
6. PIITSITYR 3 25°26°45.00” 7 76° 34°20.00”
7. BIIG 3 25°29°53.22” 7 76° 35°52.25”
8. dIaT sl 3 25°27°20.00” 7 76° 34°25.00”
9. SEEELE 3 2533°36.27° 7 76° 34°06.31”
10. T JTSATS 3 25°39°27.00” 7 76° 31°44.98”
11. [ECCRRK 3 25°42°15.22” 7 76° 33°29.23”
12 EESELS S 25°44°54.817 7 76° 32°34.95”
13. ERELSH 3 25°39°57.45” 7 76° 36°47.33”
14, TR 3 25°56°52.36” 7 76° 50°46.14”
15. ERIE FHeAl I 26° 00°48.00” 4 76" 52°00.00”
16 SEANE] T 26°00°34.62” 7 76° 53°11.43”
17 BIRTYRT 3 26°03°38.87" 7 76° 56°18.16”
18 SRITYRT 3 26°04°09.24” 7 76° 58°01.87”
19 RIS 3 26°05°13.80” 7 76° 58°22.61”
20. SIeAYRT 3 26°04°55.86” 7 76° 59°03.37”

AT 21. TR T 26°20°18.87° Y 77°27°20.76”
22 BIRTYR 3 26°19°46.16” 7 77° 28°46.70”
23 R 3 26°30°33.717 7 77° 48°33.97”
24 Rerr S 26°44°43.177 7 78" 12°49.95”

fos 25 STSAYRT T 26" 44°19.71 Y 78" 33°07.55”
26 IESIESI 3 26°43°06.07” 9 78°45°00.15”
27 AR T 26°36°21.78” 7 78° 56°38.62”
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Tq 37d HAPTT F 755 F. 32 W IHASH T H W 7 Annexure-lv F FRON g5 F.
37 ¥ 39 ¥ W W fAraaRr anoft afFafaa @ sm-

Annexure-1V

LIST OF VILLAGE AREA COMING UNDER ECO-SENSITIVE ZONE OF NATIONAL CHAMBAL
SANCTUARY ALONG WITH GEO-COORDINATES

District S.No. Name of village Latitude / longitude
situated on 2 km.
periphery
Sheopur 1 Handi N 25°23°55.32” E 76" 37°16.22”
2 Kalmunda N 25°24°21.06” E 76" 37°57.61”
3 Badodiya Bindi N 25°24°54.10” E 76" 36°20.50”
4 Pali N 25°25°44.00” E 76° 37°46.42”
5 Dhikariya N 25°26°13.23” E 76°38°05.85”
6 Kwahanjapur N 25°26°45.00” E 76" 34°20.00”
7 Basod N 25°29°53.22” E 76" 35°52.25”
8 Beceda khedli N 25°27°20.00” E 76° 34°25.00”
9 Utanbad N 25°33°36.27” E 76" 34°06.31”
10 Godha Adwad N 25°39°27.00” E 76" 31°44.98”
1 Bitthalpur N 25°42°15.22” E 76° 33°29.23”
12 Chak Juwad N 25°44°54.81” E 76°32°34.95”
13 Banwada N 25°39°57.45” E 76°36°47.33”
14 Khojipura N 25°56°52.36” E 76° 50°46.14”
15 Khairod Kalan N 26° 00°48.00” E 76° 52°00.00”
16 Akoriva N 26° 00°34.62” E 76° 53°11.43”
17 Hirapura N 26° 03°38.87” E 76°56°18.16”
18 Udotpura N 26° 04°09.24” E 76" 58°01.87”
19 Parashta N 26° 05°13.80” E 76" 58°22.61”
20 Daulpura N 26° 04°55.86” E 76" 59°03.37”
Vorena 21 Gurema N 26°20°18.87” E 77°27°20.76”
22 Hirapur N 26° 19°46.16” E 77° 28°46.70”
23 Barhana N 26°30°33.71” E 77° 48°33.97”
24 Rithona N 26° 44°43.17” E 78" 12°49.95>
Bhind 25 Arjunpura N 26°44°19.71” E 78° 33°07.55”
26 Chitawali N 26° 43°06.07” E 78" 45°00.15”
27 Bhonpura N 26°36°21.78” E 78° 56°38.62”
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Minutes of the meeting dated 08.01.2024 chaired by Chief Secretary
in the NGT matter OA 248 / 2022 (PB)

1. An interdepartmental meeting in hybrid mode was convened under the Chairpersonship

of Chief Secretary to review the progress of compliance of the order dated 03.11.2023 in
the matter OA 248 / 2022 (PB) “In Re: News item published in the Hindu dated 27.03.22
titled “Digging up the Chambal”. List of attendees is as per Annexure-1 (attendees in
person) and Annexure-2 (attended through VC).

Principal Secretary Environment made a detailed presentation (Annexure-3) to the Chief
Secretary about the developments in the case. It was presented that the 207 hectare of
area was de-notified on 31.01.2023 after the approval obtained from National Wildlife
Board.
Request for permission of mining in NCS de-notified area was sent by GoMP to MoEF&CC
on 08.06.2023 and reply was sent by MoEF&CC on 28.06.2023, with the following:
(1) Hon’ble SC in ‘TN Godavarman vs Uol’in its order dated 26-04-2023 has stated
that “.... mining within an area of 1 km from the boundary of protected area shall
not be permissible”
(2) GoMP to submit a revised proposal for declaring ESZ around NCS.
In a VC by Secretary, MoEF&CC on 31.08.2023, GoMP was instructed to establish new
ESZ boundaries around the de-notified area. Pursuant to that, proposal for making ESZ
zero around de-notified area sent by GoMP to MoEF&CC on 30.10.2023 by the
Environment department and after receiving their approval, GoMP shall need to approach
Hon’ble Supreme Court to seek relaxation for mining, waiving the prohibition on mining
(within 1 km of Sanctuary) laid down in the Godavarman Case on 26-04-2023.

. The Forest department appraised about the progress made on the implementation of the

‘Comprehensive Conservation & Protection Plan for National Chambal Sanctuary’. Action
has been initiated on building new infrastructure, procuring drones, high speed boats and
other equipment for Turtle and Gharial breeding facilities, research and monitoring,
awareness and public participation and other protection measures. An amount of Rs.
19.48 Cr has been budgeted for, out of which Rs. 1.24 Cr has already been spent, and
the implementation of the plan is underway.
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4. Collectors of Morena, Sheopur and Bhind presented the progress of action taken by them
to control the illegal mining, transportation and storage activities of sand from Sanctuary
area. Commissioner Chambal and Collector Morena requested for deployment of a SAF
company, to check the illegal mining more effectively. Chief Secretary asked DG Police to
explore the possibility of the deployment of an additional SAF company in Morena.

5. Chief Secretary reiterated that district administration must ensure complete check on the
illegal mining, transportation and storage of sand from NCS area and that all steps be
taken to ensure strict compliance of Hon'ble NGT orders passed from time to time. Chief
Secretary instructed Collectors and SPs to ramp up the action against illegal mining in the
next week and directed Commissioner Chambal to review it on a daily basis. She also
directed that the action must be continuous on an ongoing basis.

6. Chief Secretary asked the mining department to ensure allotment of tenders for legal sand
mining in Sindh river in Bhind is completed within two weeks. Moreover, mining
department should take immediate necessary steps, including approaching Hon'ble
Supreme Court if necessary, to ensure that legal mining is permitted at the earliest. Chief
Secretary instructed to seek an opinion from the office of Advocate General in this regard
and do the needful further.

7. The meeting ended with vote of thanks to the chair.

e i

“Kansotiya) jpra (Abhay Kumar Patil)
Additional Chief Secretary  Additional Chief Secretary  Principal Chief Conservator of Forest
Forest Department Home Department and Head of Forest Force
(Gulshan Bamra) (Chandra)04 hakur) (Rajeev Rafijan Meena)

ecretary Member Secretary Managing Director
Environment Department ~ MP Pollution Control Board M.P. Mining Corporation
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Annexure — 1

The meeting was attended by the following officers in person:

1. Sh JN Kansotiya, Additional Chief Secretary, Department of Forest

2. Sh Rajesh Rajora, Additional Chief Secretary, Department of Home

3. Sh Sudhir Saxena, Direc;tor General of Police, Madhya Pradesh

4. Sh Abhay Patil, PCCF and Head of Forest Force, Madhya Pradesh

5. Sh Gulshan Bamra, Principal Secretary, Environment Department

6. Sh Nikunj Srivastava, Principal Secretary, Department of Revenue

7. Sh Aseem Shrivastava, PCCF (Wildlife), Madhya Pradesh

8. Sh Satyanand Dube, Addl PCCF (Wildlife), Madhya Pradesh

9. Sh Rajiv Ranjan Meena, MD, Madhya Pradesh Mining Corporation

10. Sh Chandra Mohan Thakur, Member Secretary, MP Pollution Control Board

11. Sh Lokesh Kumar Jangid, Deputy Secretary, Department of Environment
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The meeting was attended by the following officers through VC:

1.

Sh Deepak Singh, Commissioner, Chambal Division
Sh Sushant Saxena, IG Chambal Range

Sh Ankit Asthana, Collector Morena

Sh Sanjeev Shrivastava, Collector Bhind

Sh Sanjay Kumar, Collector Sheopur

Sh Shailendra Singh Chouhan, SP Morena

Dr Asit Yadav, SP Bhind

Sh Rai Singh Narwariya, SP Sheopur

Sh Swaroop Dixit, Director National Chambal Sanctuary, Morena

Annexure — 2

1377
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Ann.-3

Government of Madhya Pradesh
Meeting with Chief Secretary on 08.01.2024 (11 am)

ACTION TAKEN REPORT (AS ON 31-12-23)
by Government of Madhya Pradesh
In compliance of
NGT Order Dated 03-11-2023
OA 248 / 2022 (Mining in Chambal Sanctuary)

Next Date of Hearing: 19.01.2024

Synopsis of Earlier Orders by NGT in NCS Mining Case

* Monthly review meetings by the Chief Secretaries and DGPs with
DMs, SPs and other concerned Departments be taken.

= Inter state co-ordination of the officers of the three states of MP,
UP & Rajasthan to control illegal mining and inter state
transportation of the sand.

= District Authorities to periodically monitor it and ensure
compliance of (2016 and 2020) Guidelines and control illegal
mining.

= Secretary, MOEF&CC to have monitoring with Chief Secretary of
MP to provide clarity on acceptability of Notification dated
31.01.2023 de-notifying 207 Ha from the sanctuary
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Operative Part of Latest NGT Order Dated 03.11.2023

» Stage of finalization of the ‘Comprehensive Conservation and
Protection Plan for National Chambal Sanctuary’ to be submitted by
GoMP

» State of MP is directed to place on record and explain as to how for the
purpose of sand mining, the NCS area can be de-notified

» Concerned State Authorities to take further action in pursuant to the
earlier directions of the Tribunal and to file fresh action taken
reports after 8 weeks (i.e. by end of Dec 2023)

De-notification of NCS Area and Mining : Timeline

1. 207 Ha area de-notified from NCS by GoMP on 31-01-2023, after approval from National Wildlife Board

2. Request for permission of mining in NCS de-notified area sent by GoMP to MoEF&CC on 08-06-2023

w

Reply by MoEF&CC on 28-06-2023, with two main points:

a) Hon’ble SC in ‘TN Godavarman vs Uol’ in its order dated 26-04-2023 has stated that “....mining

within an area of 1 km from the boundary of protected area shall not be permissible.”

b)  GoMP to submit a revised proposal for declaring ESZ around NCS
4. In a VC by Secretary, MOEF&CC on 31-08-2023, GoMP was instructed to establish new ESZ boundaries
5. Proposal for making ESZ zero around de-notified area sent by GoMP to MoEF&CC on 30-10-2023

*Next, GoMP shall need to file SLP in Hon’ble Supreme Court to seek relaxation for mining, waiving the

prohibition on mining (within 1 km of Sanctuary) laid down in the Godavarman Case.
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Action Taken by District Administration (01-04-2022 to 31-12-23)

S.
No Action Taken Morena Sheopur Bhind* Total Act/ Rule
Ason
B As on 31-12 : As on B Ason 31-
iif:oz; /;sz?;o?z';- 31-10- | 2023 ?o?:o; 31-12- iif:oz; 122023
2023 2023
1 Cases of Illegal Mining 96 114 8 3 14 64 113 181 Madhya Pradesh
Minerals (Prevention
2 Cases of Illegal 304 340 142 | 150 455 857 901 947 |of lllegal Mining,
Transportation Transportation and
3 Cases of Illegal Storage 65 70 25 25 37 41 127 136 |Storage) Rules,2022
4 Vehicles Seized 301 338 133 139 581 631 1015 1113
5 Penalty Imposed (Rs. Lakhs) 32 32 22 23 1207 1272 1261 1332
6 Penalty Recovered (Rs. 30 30 17 19 1130 1181 1178 1230
Lakhs)

*No illegal sand mining/ transportation / storage in NCS area in district Bhind.
Reported actions are for River Sindh

Action Taken by District Administration

Sl No Action Taken Morena Sheopur Bhind* Total Act/ Rule
Ason Ason
Ason | Ason |Ason | 3795 | Ason | 3745 | Ason Ason 31-
31-10- | 31-12- (31-10-| 593 | 31-10- | 59p3 | 31-10- | 12-2023
2023 | 2023 | 2023 2023 2023
7 Vehicles Confiscated 91 93 14 17 02 02 107 112 |Section 52 of The Indian
Forest Act 1927
8 FIRs Lodged 120 | 134 | 39 42 78 84 237 260 |Section 379 and 414 of]
IpC
9 PORs Lodged 214 | 232 | 69 71 - 0 283 303 | The Wildlife Protection Act
1972 and The Indian
Forest Act 1927
10 Accused/Criminals 368 | 392 | 153 | 159 563 | 563 | 1084 | 1114 |The Indian Penal Code,
The Wildlife Protection Act
1972 and The Indian
Forest Act 1927
11 Action on Vehicles without number 7914 18832 | 09 09 251 | 251 | 8174 | 8543 |The Motor Vehicles Act,
plate 1988
12 Action on Overload Vehicles 2592 (3667 | - - 150 | 166 | 2742 | 3233

*No illegal sand mining/ transportation / storage in NCS area in district Bhind.
Reported actions are for River Sindh

1/14/2024
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Action Taken by District Administration

Sl No Action Taken Morena Sheopur Bhind* Total Act/ Rule
Ason | Ason | Ason | Ason As on As on
Ason 31- | Ason 31-
31-10- | 31-12- | 31-10- | 31-12- | 31-10- 31-12-
10-2023 | 12-2023 | ;553 | 2023 | 2023 | 2023 | 2023 2023
13. Suspension of Arms 04 04 00 [ OO | OO | 0O | 04 04 |Section 52 of The Indian
License Forest Act 1927
14. Legal sand mines in the 00 00 00 [ 00 | 72 | 72 72 72 | MP Sand (Mining,
district Transportation, Storage &
Trading) Rules, 2019
15. New licenses for sand 08 08 00 | 00 | 00 | 00 08 08 |As above & MP Mineral
storage (Prevention of Illegal Mining
& Storage) Rules, 2022

*No illegal sand mining/ transportation / storage in NCS area in district Bhind.
Reported actions are for River Sindh

Action Taken by Police Department

e Action Taken Morena Bhind Sheopur Total
As on 31-| Ason 31- |As on 31- As on 31- Ason |Ason 31- |As on 31-/Ason 31-12-
10-2023 | 12-2023 | 10-2023 |12-2023 31-10- |12-2023 10-2023 023
2023
1. New check posts 17 17 03 03 05 05 25 25
2. Force deployed 232 170 248 182 117 117 597 469
3. CCTV Surveillance 08 08 02 02 03 03 13 13
Locations
4. Criminal cases registered 120 134 78 84 39 42 237 260
B Number of persons 124 139 109 118 56 59 289 316
arrested
6. Preventive Action 27288 29776 31103 37663 7400 7805 65791 75244
(From Feb 2023 to 31December | (36105 (39153 (35275 (42227 | (8044 (8462 (79424 | (89842
2023) persons) | persons) | Persons) | persons) |persons)| Persons) |[persons)| Persons
7. Wireless equipments 569 569 449 449 305 305 1323 1323
deployed
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Action Taken by Police Department

S, Head Action Taken

No.

8. Surveillance by Surveillance by drones is being carried out in the

drones sensitive areas

9. River patrolling by Joint river patrolling is being carried out by the

motor boat police and forest staff in sensitive areas on
motorboats of Forest.

10. Force deployed A company of SAF had been provided by PHQ to
each of the districts of Morena & Bhind with
modern weapons. This is in addition to the forces
deployed in concerned police stations and police
lines.

Inter State Coordination Meetings (Monthly)

Sl Date of

No Meeting

Intra/Int

er

Chaired by

Participants

I 20t March Inter State | Co-Chaired by Chief 1. DGPs of MP, Rajasthan and UP
2023 Secretaries of MP, 2. ACS/PS/Secretary of Home Departments MP, Rajasthan and UP
Rajasthan and UP 3. ACS/PS/Secretary of Mining Departments MP, Rajasthan and UP A
4. ACS/PS/Secretary of Forest and Environment Departments MP, Rajasthan and UP
5. District Collectors, SPs and DFOs of Morena, Bhind, Sheopur and Gwalior (MP);
Bharatpur and Dholpur (Rajasthan); Agra and Etawah (UP)
2. 11th July Inter- State [ Jointly by District 1. SPs of Morena (MP) and Dholpur (Rajasthan)
2023 Collectors, Morena (MP), 2. DCP, Agra (UP) .
Dholpur (Rajasthan) and 3. DFOs Morena} (MP), Dholpur (Rajasthan) and Agra (UP) i
4. Transport, Mining and Revenue Officers of the three districts
Agra (UP)
3. 31st Aug Inter- State | Secretary, MOEF&CC 1. ADGF (WL), MoEF&CC
2023 2. ACS/PS, Forest and Environment, UP, MP and Rajasthan
3. Chief Wildlife Warden, UP, MP, Rajasthan
4. IG Chambal (MP)
5. DM, SP and DFO of Morena (MP), Gwalior (MP), Agra (UP), Sheopur (MP)
4. 25t Sep Inter- State [ Jointly by District 1. SPs of Morena (MP) and Dholpur (Rajasthan)
2023 Collectors, Morena (MP), 2. DCP, Agra (UP) .
Dholpur (Rajasthan) and 3. DFOs Morena} (MP), Dholpur (Rajasthan) and Agra (UP) i
4. Transport, Mining and Revenue Officers of the three districts
Agra (UP)
5, 06t Oct Inter- State | Jointly by District 1. SPs of Morena (MP) and Dholpur (Rajasthan)
2023 Collectors, Morena (MP), 2. DCP, Agra (UP) .
Dholpur (Rajasthan) and 3. DFOs Morena‘l (MP), Dholpur (Rajasthan) and Agra (UP‘) )
Agra (UP) 4. Transport, Mining and Revenue Officers of the three districts

1/14/2024
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Check posts and Surveillance

= Mining, Police and Forest departments have increased the number of check

posts to 32 from earlier 7 check posts
= Morena — 22 (earlier 4)
= Sheopur — 07 (earlier 02)
= Bhind - 03 (earlier 01)

= Drone surveillance by 2 drone cameras is being done by Forest department

= Drone surveillance has also been started by district Collector, Morena

Check posts and Surveillance

= GoMP has prepared a project of installation of 100 electronic check posts in the
entire state with Al (Artificial Intelligence) enabled cameras, number plate/ RFID/ QR

reader.

= In the first phase, the tendering process for 40 check posts has been completed. Lol has

been issued.
= This project will be implemented first in National Chambal Sanctuary with 5 such
electronic check posts. These will be made operational by end of April 2024.
= Alabeli Police Chowki (Morena),
= Banmore Tiraha Bypass (Morena),
= Bandha Churaha (Morena),
= Samarsa Check post (Sheopur),
= Barhi Toll Plaza (Bhind)
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Legal Alternatives for Demand of Sand

S.No District Tehsil Village Area (In Ha.) Name of Quarry
1. Morena Joura Khandoli 1 4.80 Barwasin Ghat
Morena Khandoli 2 5.00
Khandoli 63.47
Kenthri 3
Morena Bhanpur 1 5.00 Rajghat
Bhanpur-Piprai 2 5.00
Piprai 3 40.87
2. Sheopur Baroda Kuhajapur 2.403 Kuhajapur- Barodia
Barodia Ghat 7.086 Ghat (Total Area-9.48
Ha.)
Total Area 133.629

= District Survey Reports (DSR) approved by MP SEIAA on 27/03/2023, 04 sand mines in
Morena district declared in B-2 Class. As per requirement revised DSR approved by MP
SEAC on 23-08-23.

= To improve the legal availability of sand in the districts of Morena and Bhind storage
licenses have been sanctioned to contractors . Total storage of sand available in district
Morena - 3.70 Lakh Cum

On Comprehensive Conservation & Protection Plan for NCS

Directions by NGT Reply by Forest Department

As far as the State of MP is concerned, the “Comprehensive Conservation & Protection Plan
report mentions about a detailed plan on for National Chambal Sanctuary” has been
prepared and approved by competent authority
for 2023-24 to 2027-28.

“Comprehensive Conservation and Protection
Plan for National Chambal Sanctuary”. Learned
Counsel for the State of MP has prayed for time Said plan is already being implemented by Forest
to point out stage of finalization of the said g other concerned departments.

proposed plan.
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Comprehensive Conservation & Protection Plan by Forest Department

1

1.2 Strengthen Intelligence
Network

Sr Strategy Action Point Progress Till Date
Protection 1.1 Implementation of Court Order being implemented
and Recovery | Court Order 106 cases are of illegal sand transportation, 100 vehicles are seized, 54
of Species vehicles are confiscated.
and their
Habitat

Being strengthened through Forest Committees and awareness
campaigns amongst school students, intelligence network developed

1.3 Strengthen inter-
agency coordination

- After the NGT order dated : 06.02.2023, 10 District Level Task Force
Meetings, 09 Divisional level Task Force Meetings & 09 Inter State Border
Meetings have been organized to strengthen inter-agency coordination.
-Coordinated raids are being conducted by Forest, Police and Mining
Dept.

1.4 Minimize mortality of
eggs and hatchlings by
effective patrolling in the
nesting areas & better
beach management

- At 44 nesting sites constant monitoring and patrolling is being done.

- 04 temporary hatcheries are established every year, during the nesting
season.

- Patrolling by Motor Boat & On foot patrolling by SAF & Forest Staff.

- Some vulnerable nests are fenced with Chain-link.

- Gharial nests are protected against depredation by covering it by the
metal net.

- Drones are being used for surveillance of sensitive areas.

Comprehensive Conservation & Protection Plan by Forest Department

Strategy

Action Point

Progress Till Date

Protection and
Recovery of
Species and their
Habitat

1.5 Identify species specific Critical Habitats
(CH) and ensure their protection

1. No. of CH identified —
Muggar — 45 sites
Gharial - 36 sites
Dolphin- 30 sites (70 Km Approx)
Indian skimmer — 52 sites
2. Protection being ensured by regular
surveillance of nesting sites & Critical
Habitat.

and water flow

1.6 Monitor key indicators like water quality

Monitoring of water quality is being
done regularly by Wildlife Institute of
India, Dehradun.

1.7 Strengthen Deori Gharial rearing centre
and Barhi Turtle rearing centre

Rs. 33.90 Lacs allotted for 2023-24
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Comprehensive Conservation & Protection Plan by Forest Department

S.
No

2

Strategy

Adequate human Resources

& Financial Support

Action Point

patrolling

2.1 Filling up of vacancies for effective

Progress Till Date

Recruitment of frontline staff is in
process.

2.2 Capacity building of the field staff

-Staff are being Sensitized through
Regular Meetings at Division, District
& Range level.

-Field staff is being trained by the
Wildlife Institute of India, Dehradun
Scientists to develop scientific
acumen.

-Study tours to areas with best
practices have been conducted.

2.3 Ensure adequate financial
resources

-A Five Yrs Action Plan for
Rs 19.80 Cr Sanctioned,

- for 2023-24 Rs 3.59 Crores
Sanctioned till Date.

Comprehensive Conservation & Protection Plan by Forest Department

S. Strategy

I [)
3.

Ensure scientific
management of the
National Chambal
Sanctuary

Action Point

3.1 Promote research & information
exchange

Progress Till Date

--- 05 studies are under going-

-- 02 on gharial, 02 on Indian
skimmer and 01 on Dolphin, mugger
& Gharial combined are under going
in NCS by various research
institutions, 01 on plant resource
mapping on Chambal ravines and 01
on maintenance of aquatic ecosystem
services under Namami Gange Project
by Scientist of Wildlife Institute of
India, Dehradun & other institutions
are under progress.

3.2 Ensure baseline survey and regular

monitoring through standardized protocols

Every year surveys of nesting sites ,
hatchlings and estimation of major
species are done.

1/14/2024
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1. Comprehensive Conservation & Protection Plan by Forest Department (contd...)

S. Strategy

Action Point

Progress Till Date

No
4. IEC activities for 4.1 Set up a Biodiversity 4.1 Basic Nature Interpretation Centre at Deori
Public Participation interpretation Centre & Kiosks at Dist. Morena is functional.
& Promote Alternate | appropriate places. 4.2 Anubhuti, an awareness and education
Livelihood 4.2 Organize education and campaign is organised for school children in all
awareness programmes for the 3 Districts of the NCS every year during winters.
public, especially students etc. Dn.Name No. of Camps No. of Students
Morena 14 1680
Sheopur 16 1920
4.3 Promote eco-tourism and ensure Bhind 04 480
income from tourism for the locals. 4.3 Ecotourism activities are organised at Deori
4.4 Promote alternate livelihood interpretation centre and boat rides in Chambal
opportunities and capacity building of | river are available for tourists.
local youth. 4.4 Alternate livelihood programmes are being
planned for persons dependent on Chambal
river for their livelihood.
S. Work towards Submit proposals for designation of Proposal for declaring NCS a Ramsar site has

International
Recognition of NCS

NCS as UNESCO World Heritage Site
& as RAMSAR Site.

been approved by State Wetland authority.

Financial Estimates

Component

Budget Provision
for Five Years

(Rs. In Lakhs)

Comprehensive Conservation & Protection Plan (2023-24 to 2027-28)

Sanctioned till
Date (Rs. In
Lakhs)

Budget Provision
required for first
year

2 3 4 5
New Infrastructure 362 245 48.3
Procurement & Maintenance of 487.65 178.5 124.45
Equipment (Including Drones, High
Speed Boats & Vehicles) for Turtle
and Gharial rearing facilities
Research and Monitoring 419.06 70.53 74.75
Awareness, Conservation, Education 111.52 30.17 9.34
and Public Participation
Protection Major 540.79 88.58 99
Miscellaneous Activities and Court 26.64 8.54 3.54
Cases and other Expend.
Total 1947.66 621.32 359.38

10
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Information about Survey of Aquatic Fauna of National Chambal Sanctuary

Year Gharial Dolphin Mugger Indian Skimmer
2018 1681 74 613 -

2019 1876 - 706 329

2020 1859 68 710 512

2021 2176 82 886 577

2022 2014 72 868 517

2023 2108 96 878 740

Information about collection of Turtle Eggs

S.No. Year No. of Eggs.
1 2018 5860
2 2019 4934
3 2020 7621
4 2021 7496
5 2022 7410
6 2023 7612

1/14/2024
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Information of Gharial Eggs Collection and hatching

No. of Eggs
Collected

No. of Eggs Number of Gharial Release Batch Year
Hatched Released in River

2018 200 192 145 2013-2016
2019 200 184 396 2014-2017
2020 200 188 116 2018

2021 200 190 90 2018-2019
2022 200 189 94 2019-2020
2023 200 192 153 2019-2020-2021

* Currently 252 Gharials of Batch year 2020-23 are available in Deori Conservation, Rearing Centre
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Gharial Nesting sites in National Chambal Sanctuary
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Gharial sightings during survey along National Chambal Sanctuary
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Mugger sightings during the survey along National Chambal Sanctuary
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Dolphin sightings during the survey along National Chambal Sanctuary

1820
L

1L
1

A.00 14.00 24.00
1 i i

T
w0

T
01

1/14/2024

15



133

THANK YOU!
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ANNEXURE R-10 A

ESTABLISHMENT OF RIVER SIDE HATCHERY
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GHARIAL SITING DURING SURVEY ALONG NCS
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Action Taken By Police Administration

Annexure R-10 B

S.No| Action Morena Bhind Sheopur Total
Taken
As on 31-As on 31-As on 31-As on 31-As on|As on 31-/As on 31-As on 31-
10-2023 [12-2023 [10-2023 [12-2023 [31-10- [12-2023 (10-2023  (12-2023
2023
1. [New check 17 17 03 03 05 05 25 25
posts
2. |[Force deployed| 239 170 248 182 117 117 597 469
3. [CCTV 08 08 02 02 03 03 13 13
Surveillance
Locations
4. |[Criminal cases 120 134 78 84 39 492 237 260
registered
5. [Number of 124 139 109 118 56 S9 289 316
persons
arrested
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6. (Preventive 27288 |29776|31103 | 37663 | 7400 | 7805 | 65791 | 75244
ietion (36105 |(39153] (35275 | (42227 | (8044 | (84062 | (79424 | (89842
(From Feb persons) [persons|persons)PETSONs)| nerson | PETSONS) | hergons) | PETSONS)
2023 to 15 ) s)

October 2023)

7. [Wireless 569 569 449 449 305 305 1323 1323
equipments
deployed

8. [Surveillance by drones Surveillance by drones is being carried out in the

sensitive areas

9. [River patrolling by motor |[Joint river patrolling is being carried out by the
boat police and forest staff in sensitive areas on

motorboats of Forest.

10. [Force deployed A company of SAF has been provided by PHQ to

each of the districts of Morena & Bhind with modern
weapons. This is in addition to the forces deployed in
concerned police stations and police lines.
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Action Taken by District Administration

Annexure R-10 C
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Morena Sheopur Bhind* Total
S.No. | Action Taken As on As on Act/ Rule
Ason31- (Ason31l- |Ason31- Ason 31- [Ason31- As on 31- 31-10 31-12
10-2023 12-2023 10-2023 12-2023 10-2023 12-2023
2023 2023
1 Cases of lllegal | 96 114 3 3 14 64 113 181 Madhya
Mining Pradesh
Minerals
2 Cases of lllegal [ 304 340 142 150 455 857 901 947 (Prevention of
Transportation lllegal Mining,
3 Cases of lllegal | 65 70 25 25 37 a1 127 |136 | ransportation
S and Storage)
torage
Rules, 2022
4 Vehicles 301 338 133 139 581 631 1015 1113
Seized
5 Penalty 32 32 22 23 1207 1272 1261 1332
Imposed (Rs.
Lakhs)
6 Penalty 30 30 17 19 1130 1181 1178 1230
Recovered (Rs.
Lakhs)
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S.No. | Action Taken Morena Sheopur Bhind* Total Act / Rule
As on As on As on
Ason31- |Ason31l- |[Ason31- As on 31- As on 31-
31-12- 31-10- 31-12-
10-2023 12-2023 10-2023 10-2023 12-2023
2023 2023 2023
7 Vehicles 91 93 14 17 02 02 107 112 | Section 52 of The
Confiscated Indian Forest Act
1927
8 FIRs Lodged 120 134 39 42 78 84 237 260 [Section 379 and|
414 of IPC
9 PORs Lodged 214 232 69 71 - 0 283 303 |[The Wildlife]
Protection Act 1972
and The Indian
Forest Act 1927
10 Accused/ 368 392 153 159 563 563 1084 1114 |The Indian Penal
Criminals Code, The Wildlife
Protection Act 1972
and The Indian
Forest Act 1927
11 Action on 7914 8832 09 09 251 251 8174 8543 |The Motor Vehicles|
Vehicles Act, 1988
without
number plate
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S.No. | Action Taken Morena Sheopur Bhind Total Act / Rule
Ason31- | Ason 31- As on 31- As on As on 31- As on 31- As on As on
10-2023 | 12-2023 10-2023 31-12- 10-2023 12-2023 31-10- | 31-12-
2023 2023 | 2023
12 Action on 2592 3667 - - 150 166 2742 3233 .
Overload The Motor Vehicles
Act, 1988
Vehicles
13 Suspension of 04 04 00 00 00 00 04 04 [Section 52 of The
Arms Licences Indian Forest Act
1927
14 Legal Sand 00 00 00 00 72 72 72 72  |MP Sand (Mining,
Mines in the Transportation,
District Storage &
Trading) Rules,
2019
15 New Licences 08 08 00 00 00 00 08 08 |As above & MP
for sand storage Mineral
(Prevention of
lllegal Mining &
Storage) Rules,
2022

*No illegal sand mining/ transportation / storage in NCS area in district Bhind. Reported actions are for River Sindh
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